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/ PREFACE - 

1. The Brochure gives brief information about the work done by 
the following Committees of the Haryana Vidhan Sabha during the year 

1 1986-87 

1. Public Accounts Committee. 

Committee on Public Undertakings. - 

Committee on- Estimates 

मी
 

हि
 

ह
ि
 

Committee on the Welfare of Scheduled Castes and Scheduled 
Tribes . 

5. Committee on Government Assurances. 
.—-——-i\%" 

Vid /.°9 | 2 

. &y 
7. Committee of Privileges. g LISRARY के 

मैप सस्ते किस Na_ ? e - 8. Business Advisory Committee. 
Pase.. ... . 

9. House Committee.’ ‘_-.-{’Ir rn'-w“_.,__"_‘__ मिल =3 

10, Library Committee. . /i 
b . . . नयी A .fl//!._//_b"‘-.. 
11. Commitiee on Petitions. वन कट हम 

12. Rules Committee. B 

ं 13. Select Committee on the Indian Electricity (Haryana Amendment) 
.~ Bill, 1986 ) 

CHANDIGARH : : ;' * छा. BATRA 
The 27th May, 1987. दि Secretary.. 
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PUBLIC. ACCOUNTS COMMITIEE, - 

1. The Coémmittee consisted ठी nine members of the Haryana 

“ Vidhan Sabha: who were elected by the Sabha on the 26th February, 

1986, from amongst its members according to the principle of proportional 

representation by means oi single transferable vote. Seth Ram Dass 

‘Dhamija, M.L.A.,, the member- एव the Committee was appointed by the 

Speaker to be the Chairman of the Committee on the 29th April, 1986. 

.2. .The Co'm_rnittee'" held a total number-.of 75 meetings durin'g;thc 

ल् " petiod “under review. The names ofthe mlembers and the number of * 

Sr. ‘Nameof Member . . . . Number of meetings 

| No. . L attended 

कर 1. SethRam Dass Dhamija - T SubfemDasDbemis - - 1 

| के, * Shri Azmat Khan - - . 53 

"3, “Shri Banarsj Dass Balmiki - प् 42 - 

| ‘. 4, -ShriFateli Chand Vijf = =~ ¥ 71 - 

कर, (ला. Flanuman Singh - . " 6 - 

: 6. Ch. Inder Singh Nain_ _ 7, 

7 7. "Ch.Lila Krishan Lo T 43 . 

Y 8. Ch,Roshan Lal'Arya e - 53 

| #9, (1. Surender Singh . ) o 4. . 

'*_*1_0M, Ch. Shaksiillaki Khian - . 13~ 
b= e e — - — 

- _ Reports/Accounts Examined 

हर 3, The Committee examined the Appropriation Accounis/Finance 

. .Accounts of the Haryana Govt., for the year 1981-82 and 1982-83 and 

the report -of the Comptroller and Auditor General-of India for the’ 

. year 1982-83 (Civil and Revenue Receipts). ' 

" #Resighed from the membership of Haryana:Legislative. Assembly 

~  with.effect from 25-7-86, conséguent upon his having been elected as. 

* Member of Council of States.(Rajya Sabha).” - - 

कि कन0ठताइडपुफ्रहाएए upon the resignation of Ch. Surender Singh, M.L.A - 

from the Haryana Legislative Assembly, Ch. Shakrullah Khan, M.L.A. 

wis. elected: to serve  on the Public Accounts Committee w.¢.f. 28th 

~  November, 1986 for the remaining period of the year 1986-87. . 

T .. b A i 

- “*x¥Hypired on the 16th February, 1987. 

"r\. : =2 - - 3 . - 

SR i 
SN . > 

meetings attended by . each one of them are shown in the following 

table :— . . . 
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. Mectings held and, besiness fransacted 
- 

4. The dates.of meet.mg:l thie mimbéer.of menibérs present and business transacted 4 

at each meeting घाट given below इन ला - = 
कौ ४ 

St.. Date of meeting Number of ~'  “Businesstransacted - ५... न 
‘No. i member - - - - - 

- - T e pmesent - e जि __ . 
B l व गा ०5० लि, क . 3 - - ‘,”'.fi_;-; - - B g 4 " - i 

1. 6th May, 1986 6 The Secretary, Haryana Vidhdn Sabha and ! 
o - the . Accountant Genéral, Harvana explained theg 

T - scope and functions of the Commitiee:to फिट 
v . ~ members P दूँ १८. अ] 

2: 1200 May, 1986 6 The :Committee noted the contenis”.of; D.Q 
. ) letter लिए: 0.1/442, dated the'11th March,1986 

- - from .the' programme. . officer, United वि oyl 
2 T Children’s .Fund State office, Chandigarh “and 

“न decided to meet the propramme officer ‘on the-20th 
Tt May, 1986 . L - -- 

हि के जलाना — e थे e . व लि जलन 

3. 13th May, 1986 ' ‘8 The Committee informally discussed the agenda ं 
- fixed fof fhe meéting to be held 'on’19th May; 1986. 

दर [ 
= . . 

{ 4. * 19th May, 1986 [ . Oral examination of the: rrepresentative of 1 
o Irrigation. Deptt; in. respect-of paragraph6.10 of 

a ths report एवं. the Comptrollerand *Auvditor General 
. of India .for the year,1982-83- (Reyenue Receipts) 

5. 20 May, 1986 6 Oral ‘examination”. of the Vrepresentativé: of 2 
... . P.W.D, (B & R) Branch. in respect- of paragraphs 

N * 6,8'and 6.9 of the Réport एव . the:Comptroller and 
v Auditor General of India: for the. year 1982-83 

. (Revenue Receipis). = .- 

है... 26th May, 1936 7 Oral -examination, of the .represeptative of 
' * " 'Indiistriés Départment -in‘respet -of. paragraphs 
T पका ले "7 = -6:1;62-2nd 6.3 of the-Report~of the , Comptroller 

. and Auditor General of India forthe” year 1982-83 
v T - . _(Revenue Receipts). - 

- i3] o 

1. 27th.May, 1986 - 8. . 1. -Oral examination of the represéntative of* ° 
B i Food ard -Supplies:Deptt. जा respect- of paragraph « 

"= _ "+ .62 (i) of the Report of ither Comptroller.“and 
. - - - i.AuditoryGeneral., of fIndia - forithe year .1982-83 

(Revenue Receipts); = -~ . S T 
L R T TR — 

. - 
= A Y 

= © - v -2r-Oral examination .of -the -representative .of 
s .. - jthe Industries. Deptt. in res of paragraphs- ; 

कर 6.4 ज्ञात-6:5 of the Report of Comptroller and 
‘4 - AP I ~Auditor -General-of India -:for:the year: .1982-83 

रद - ~(RevenueRéeeipts). . . ., .7 1. o __ . 

8...2nd June, 1986 =3 -~ . 1. -Oral .examination of the representative of 
- . ) the *Printing and Stationery Department-in “tespect 
-, ~ ¢ (ofpatagiaph’7.49 of.the/Report.of the Comptroller 

- - . -7 and.Auditor General of India-for:the, year 1982-83 ... 
_ = पल 4 - .‘,('Cl'vfl) N o e T R R — 

- 

. - - m H LI w 1 न 7 e व 

+ r गन “०. हर 
. - 

% 
el
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+ T30 16th June, 1986 

¥ 

§° 1. Oral examination of the répresentative of 
. o, ~ Revenuer Department. in respéct of paragraphs 

L7 31, 5.2, 5.3, 3.4, 5.5and 5.6 of the Report.of the + 
. ही < - Comptroller and Auditor General .of, .India. for’ 

- ) . the year, 1982-83. '(Revenue Receipts). - 

न; The.Commitiee fiamed/approved the :quess 
oo F "7 '+ tionnaire of:the Report of the Comptroller and. 

o - Aunditor Géneral of India for the year 1982-83 

e w . (Civit) relating to the Civil Aviation Deptt.” 
नि हा, का - O 

12. 179 June, 1986 6 1,...Oral examination of the representative of: 
. the Education Departmient in Tespect of paragraphis 

s - - L 336 and:6.11.0f the Report, of the. Comptroller . 

s दे, "++ 1... ३. ,. ‘and Audifor. General of Indja“for the ycar 1982-83 
A ० 2. 1 रे. ए' दा (il 
न व . ial T « . : P 

v e M न e~ 20 -Oral examination of the representative of 

R Indostrial’ Training . Department in repect of para.- 

= s 5.4.oftheReport of the Comptroller -and Auditor 

उन 2 द Genéral सकी India for the year 1982-83 (Civil). 
it 

-y A ‘Food .and.'Supplies Department in respect of 

वजन L i _ yparagraph.7:42 of the Report of the Comptoller 

कि ) and Auditor ‘General of India for the year 1982-83 

Pl चरण M — - ) ~ 5o (Cfii"’fl): - - r = - 

o140 24th Tune, 1986 ¢ 37 _ Resumption. of oral examinationi’ of the repre- ° 

Do . e sentative-of-Food and Supplies Deptt, in- yespect 

- - रण paragraph 7.42 of the Report of the Comptroller 

= oLl L ‘.an_d-."Audl'tor'. Geperal. of India for the year 1982-83 

o e हि: ० 7 ८ 
P . 4 - नल 

$ 7185 30th June;1986; - -~ 6 Oral examination of -the. representative - of 
RN P _Puoblic. Health Deptt. in 1espect: . of _paragraphs 

T, - 4 .47 77 413,4.14 and' 6.2 of the Report of thé Comptroller 
S I T . N and Auditor General -of India.for the year-1982-83 

. ;o (एसी, < e L . 

वह; ‘TstJuly,1986. .~ -7 = . ‘Oral examination of the representative -of 
B T e . Planning and Bovironment Departionnt-in -respect 

-- of paragraph 3.9 of the Report of the Comptroller 

¢ 

न
 

- . .—3 > i = \ 

. 1 2 s &, T LT S 

9, 3rd June,1986° - % = 4~ 9. ardJume.1986 -« - 4~ _ .Oraloxamination of the representative of Home " Oral examination of the representative :of Home 
. .t Department ifi respéct of paragraphs 3.12,3.13,and - 

N o '3.17 of the Report of the "Comptroller and -Auditor 

_ General of India for the year 1982-83 (Civil). 
s - . - e = . - - . ~ t 

= * १10, 1000 June; 1986 o5 _ "The Committee ‘postponed the oral examina-: 
. L -, - -tion of the representative of the Transport Depart- 

T . w. . _ ; ment in-view of the Swearing -in-Cercmony of 
] - .~ 777 Ministér at Haryana Raj Bhawan and méeting, of 

- e - - Administretive -Secretaries and  the Heads of 
Tl _ .+ . Department fixed for 10th June, 1986... 

. 3 23rckJune; 1986 3... ‘. .Ora} examination of Ahe fepresentative of 2 

~LT* * 7 , and Auditor -General ‘of India for the year:1982-83 * 

T el .., .. i 
किन जे व e L T : < : 1 . 

“=1TT TthiJuly, 19867 ‘s 270 “The: Committee passed condoknes resolution 

=T T न -gn-tha.sad: demise  of Babn Jagjivan Ram, M.P., 

कद ¢ andsadjourned without transacting apy business. 

T2 18- 8thJuly, 1986+ है कि ल नि examination एप्प Tepresentative;of 

. A 7 T - ‘Excise:andiTaxation Deptt. in respect of pragraph



3 - 2 3 T s - < 

4.5 of the Réport of the Comptroller. and; Auditor 
General- of India for the year 1982-83 (Revenue 

. Receipts). _ . 

2. Oral examination एवं the -represénta/_tive of 
Heme Deptt. in respect of paragraph 3.12 of the - 
Report एव: the Comptroller and Avditor Gengral® 
of India for the year 1982-83 (Civil). 

*3. "Oral examination df the representative एप 
Transport Deptt. in respect of paragraphs 4.1, - 
4.2, 4.3, 4.4, 4.5, 4,6 and 4.7 of the Report:of the 
Comptrollef and Auditor ‘General of India for the 
year 1982-83 ‘(Revenue Receipts). 

19. . 14th गपफ, 1986 6 . Oral examination of the represeniative of 
Industries Deptt. in respectof paragraphs 3.9, 3.10, 

“ 3.16, 3.17 ‘and 6.2 of the Report of the Comptroller 
and Auditor General एवं India for the year 1982-83 | 
(Civil), * -, . e 

o N 
- 

20. 15th July, 1986 ~ 7 The Committee informally  discussed. the 

21, 21st पाए, 1986 

22. 22nd July, 1986 

24. 29th July, 1986 

agenda fized for its meeting to be held on_the 
21st July, 1986. " o 

B 1. The Committee decided to undertake an on- 
- 7 thespot stedy tourfinspection of the treatment 

plants installed at Surajpur, Yamuna Nagar, Hissar, 
Ballabgarh and Faridabad with effect from 11th 
Aupust, 1986 to 14th August, 1986. 

2. Oral examination ‘'of the representative 
of Finance Department/Chief Secretary to. Govt,, 
Haryana/P.W.D. B & RfHome. Departmegnt/Trans- 
port Depariment in fespect of paragraph "2.2: of 
the report of the Comptroller and Auditor General 
of India for the years 1981-82 and 1982-83 (Civil) 

3 ‘Qral ezamination of.the  representatives 
of Finance Department/Community Development 
Department | Irrigation Depariment / Education 

- Department/Industries Department in respect of 
- paragraph 2.2 of the Report of the Compiroller 

and Auditor Géneral of India for the.year 1981-82 
and 1982-83(Civil). : 

6 1. Drafted of part of 25th. Report of Public 
~ Accounts Committee on the Report of the Comp-- 

- troller and: Auditor General of India for the year 
1981-82(Civil) relating -to the following Depart- 
ments "पा - B - 

" 1. Poodand Supplies; - 
2. Public Health; and 

- व? "P.W.D.(B&R). 
¥ 2. The Committes decided to undertake 

a study tour to ‘the State of Uttar Pradesh 
and Himachal _ Pradesh with effect from .15th 
September, 1936. 

6 _ जे Drafted’ part of 25th Report of ~the 
Public' ‘Accounts Committee om dhe Report 

“ 5 

- 

[ 
At
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अं



4 T . ’ - 5 . N, 

1 27 S 3. 47 S 

R of ~the -'Co‘-‘mpt_'ro}ler'—_____-—_-_—_—“_—__——___” and Auditor Generalc of. 
India - for ‘the year 1981-82(Civil). relating fo 

- - « ' the ~following: -departments, — न 

_ Tl “1, Transport. ~ _ 

) - ] ) = 2. T__echnic'al __E_ducat_io_n'. . कि - 

g N N K T " 3 -Agriculture. ) 

, 28~ 4th-Augustpl986 मी... 7°- «1. The Committee framedjapproved the 
. .o questionnaire on the Report of the Comptroller - - 

¥, . . and Auditor General .of India for the vear 
. - 1982-83(Civi) relating ~ te the  Agriculture 

N Department. _ - ) 

‘2. Oral examination of the represen- 
v tative of Co-operation. Department. in respect - - 

- " of paragraphs 6.13 and 6.14 of the Report =~ 
... ofthe Comptroller and Auditor General of India 

श्र for the year ~1982-83(Civil). 1. 

. 267 Sth August; 1986~ "+ 7 ° The Committee informally ‘discussed the 
1 agenda फटे for its next meetings. s 

27, 11th August; 1986 7 The Committee. visited' .M/s. Associated 
Cement Company Ltd., Surajpur and held 
discussion with the representative of the said 

. factory/fficm. , . 

28. 12th Augnst, 1986 7 ,  “The Committee visited -Mf{s, ‘Ballarpur 

- . Paper Mill,” Sarswati Sugar Mills at Yamuha 
= Nagar and held discussion with the represen- 

tative. of +the said firms. - e ३० 
. - 

ot
 

- P = . ! 

29. 1 3th Aupust;1986° T~ . The, Committee visited. M/s. Swastika . 
o R . * ‘Udyog Ltd., Bharat Metel Pvi. ‘Ltd., Ravindra 

S 7. . गप्िल्ड, पक - Cotton Textile Mill "at Hijssar 
and, Parkash, Tubes ‘Lid., Hindustan Sanitary 

ware and Somany Pilkington Ltd. at Bahadur- 

* gath(Rohtak) and held  discussion' with the 

representatives of the said firms., . 

30, 14th August, 1936 7 . The Committee visited M/s. Escorfs 

T Induitries Pvt. Ltd., Haryana Coted Paper 

Mill, Bottan Pvt. Ltd., Larson and Toull;ro 

Ltd:; Eicher Tractor Ltd., Bhartiva Cu\ier 

' Hyderabad Industriess and Escorts = Moter 
N * Cycles Division, Faridabad and held. discus- 

r sion ‘'with the representatives of .the said firms. 

31. 18th August, 1986 5, _.Oral cxamination of the representatives 

न of “the; Excise and Taxation Depit. in respect: 

e . of paragraphs 1.6, 1.7, 2.1, 2.2 and 2.3 _ 

' = - T ofit E’e Report .of the Compirollerjand rAuditor 

- i General of ‘India for the year 1982-83(Revenus 

- - -":-Reesipts). 

<32, 19111"-3}tmm;t,'*lQSS"flr'r या Resumption. of oral .examination of the 

’ ", representative of Excise and Taxation Depart- | 

*  ment in vespect of paragraphs.2.3,-2.4, 2.5¢.- 

: , . 2.6, 2.7, 2.8, 2.9, 2.10 and 2.11 'of. ,the, 
दर Report »of the Comptroller and Auditor General 

गन of India for-the year 1982-83(Revenue Receipts).



1 2 . 3 ) 4~ R 
33._:25th-August; 1986 -°7- दा, Resumption of oral ‘examination .of the 

o गो, . = representative’ of Excise and Taxation~ Depart- 
- o ~ ment -in ;respect of paragraphs 3.1, 3.2, 3.3 

+ 

" 34. 26th August, 1986 

35, st Sepfember, 
“1986 . .- 

~ - - — 

37. 15th’'September, . 
1986 

38: 516 September,; 
1986 . . .- 

" 

- Legislative 

... 34, 3.5 and 4.9 of the Report _of the Comp- 
v, ... troller and Auditor Genetal of India for the 

year 1982-83(Revenue Receipts) 

7 i Drafted. part- of 25th Report of ;Public 
Accounts Committee on the Report of- the 
Compiroller and Auditor General of India 
for -the .year .1981-B2(Civil) ..relating फि. फिट, 

» following: Departments : नष्ट 

- . . 'F_isheries._ थे . 

2... Education. 3 
. 3. Medicaland Health T 

5, . Scrutiny of replies received :from . the 
" Govt. in. regard. to the implementation  of 

observations/recommendations “ contained in the 
following paragraphs of ‘various reports of 
Public Accounts Committee of Haryana Vidhan 

-~ ‘Sabha पान, _ 

रे - वा घट्टामतुषड - . Reports o 

. - - 10, 5, ~ ,*... आप, 

ही Fl = 8&9-"- - Gth 

. 16 , © st -~ 

८ 7 -5 "otk 

7 Scrutiny of “replies recéived from the 
- Govt, in regard to ithe implementation of 

t observations/recommendations econtained . in . the ~ 
following _paragraphs: of various reports of 

~the’ Public "Accotnts Committes ' of ‘Haryana 
. Vidhian® Sabha..~ s 

Paragraphs. ) Reports 

. .33 Tth 

T a7 - 11th 

ते . D34 ‘14th 

, ८ 29 T 

' -0 BT 
- | ६ 586: _ T - 

- - 

6 - ~ ८ »The Committee' framed. guestionnaire. at 
- %  Haryans, ‘Bhawan, New Delhi for discussion: 

with _the ‘counterpart Commiitee of Uttar 
Pradesh and’ Himachal Pradesh Legislative 
Assemblies during its stidy tour to-those States, _ . 

4 The Committee held discussion with the 
. . Public Accountss Committee of Uttar Pradesh 

Assembly, = Lncknow (U.P) on 
« . - matters of common intretést - 

3 = t 
~ 

.



_— -5 

39, '17th Sep"tember, 
1986 . 

N 

o “0, 180 ब्फिपरस्था, 
हि न 986 s 

प् पद 

« पद s 

41, 19th S'ep.tcmbcr, 
1986 - W 

T
 

y 

. S . 

42, .25th September, 
दर दा 1986 

2l . 

e Lot i N 

43. 30t September, 
. 1986 . ' 

44. ‘6th Ostober, 198 
3.- “:‘.fiv A . - 

-5 P - 

- 

- . - R - 

. The - Committee reviewed the discussion 
held with the .Public .Accounts ‘Committee of 
Uttar Pradesk Legislative Assembly ofi 16-9-86 ~ 
at Ayodhya(U.P.}). * 

¥ 

The Committee discussed paragraph..2.2 .. 
of the Report. एव the Comptroller and Auditor 

“ General of India for the years~ 1981-82 and 
1982-83(Civil) and. formulated some peints for: 
the purpose of drafting 24th Report ofPublic: 
Accounts Committeef at Varanasi. s 

- b 

The. Committee. decided to postpone. the: 
study tour to Himachal Pradesh decidéd- in 
its "earliez meeting held का. 28th  July,- 1986 
due to paucity of accommodation, The. Com- - 
mittee however, decided that study. tour of’ 
the Committee: to Himachal Pradesh be arran- 
géd during ‘the first. week_ of Qctober, 1986. 
In case no accommodation is available there, 
then the tour of J&K be fixed and the per-~ 
mission already accorded by Hon. Speaker 
be got treated for the first Sweek of -October. 

1, Scrutiny of replies. received from the 
Govt, in regard to the implementation of 
observationsfrecommendations coatained in. the 
following paragraphs - of :various Reports of 
Pubbhallc' Accouats Coymmittce of Haryapa Vidhan _ 
Sal —_ - 

Paragraphs « . Reports - 
51,52,53 & 54 18th 

17&19 * 18th 

2., The Commitiee decided to cancel the 
study tour to Himachal Pradesh .and instead 
decided to wuundertake a, study tour of the 
State of Madhya Pradesh with effect from 
20th  Qctober, 1986, . 

4 ‘Drafting “and finalising of 24th Report 
of Public. Accounts Committee” on the Appro- 
priation Accounts/Finance Accounts of Haryana. 
Gaovt, for . the year 1981-82 and. 1982-83 "in 
regard to. the éxcess .over voted grantsftharged 

. Appropriation. -~ - 

‘Scrutiny of replies ‘received from  the 
_Govt,.,in' regard . to the implementation -of 
obgervations/recommendations™ contained “in the 
following -paragraphs of varions >Reports 01 
the Public’ Accounts. Committee of Haryana 
Vidhan Sabha :— , ~ C 

.Paras " Reports 
" 26 - 15th - 
3100, 0, (i) . 18th 
and (iv). " - - 

32&33 . , 15800. 
11&12 S+ 19th- 

-



- — e 
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L 

45. 45. यफ़ू एलएणका, 1986... 6... इदाप्ताक दा स्व  पप्छाव्व . कण का October, 1986 

=746 "13th October, 
“*1986 

48.. 215 October, 
1986 , 

*49. .22nd Qctaber, 
~1986 

50, 24th October, 
4086 

o 

51. 3rd November, 
1936 

- 
b 

- 

[ 

67 

6 

Scrutiny of replies received - from the 
Govt. का. regard fo the  implementation ~of 

- ohservations/recommendations _contained in the 
* -followigg' “paragraphs of wvarious Reports' of 
-»thesPublic ,Accounts Commiitee of Haryana 
Yidhan Sabha :— . 

-+ Paras -. * Reports 

:‘35_&3__6 r * 14th 

23 15th 

27 .7 ~18th 

20,21&22 ° " 19th 

< .~ Scruting of replies received from the 
~Govtin regard to' the  implementation  of 
-observationsfrecommendations coniained in फिट 
folowing _ .parapgraphs of varicus Reports of 

- the .Public. Accounts Committee of Haryana,. 
WVidhan Satha =— 

© Puras Reports. 

41844 14th 

=30 -. 7 i हि 15th 

"37, 38, 39840 18th 

- + Draiting of pari'of 25th Report of Public 
Accounts ,Committes on the Report of the 

- Comptioller and Audifor  Geperal of India 
for ~the -year 1981-82(Civil) relating to फिट 
following “Departments — 

1 i . 

T 17 Ifrigation, 
! 

=2. Industries. 

v .The Committee held discussion. with - the 
Special _Sécretary,~ Madhya“-Pradesh - Legislative 
<Assembly son matters of common. intferest. 

... The :Committee reviewed the - discussion 
८ beld with ‘the Special Secretary, Madhya 

Pradesh “Legislative Assembly on 25: October, 
1986. at. ' Sanchi (Madhya - Fradesh).” 

. .. The_Committe¢ made some ‘observations | 
r-ath_ ~Khajuraho{Madhya Pradesh) in respect .of 
the'. folldwing_ departments for preparing 25th 

« Report. of Public Accounts Commiitee.. 

-1. Sports. . जा 

2. Colonisation 

+ 3% Co-operation. : 
- v 

G Scrutiny of  replies received: from फिट 
ovt.™in- regard  to the implementstion of 

¥ 

4 

I
R
 

LN 
-



1 2 - 3 -4, A 

. 7 -gbservations/recommendations’ contdined in शीट 
. : * following. paragraphs of various: repoits  of _ the 

“:Public. Accounts Committee of Haryana Vidhan 
. U« दि Sabha. . i 

\| 

g .2 ' ' न Pargs . जि फश्क्छाडि 

- - 27828 | ¢ 17th 
‘ पा 5. . 55856 18th 

52. 4th November, T . Drafting of part. of 25th  Report. of 
1986 - Public Accoants Committee on the Report . . of the Comptroller and Auditor General पा ~ + India. for the year 1981-82(Civil) Telating . to 

i the following Departments — 

a 

kN . I. Spoits. N . 
2. Colonisation. . 

¥ 
1 

3. Co-operation. o . 

w153 रा लए Nevember; 4 ¢ 15°The Committee framed/approved the. %1086 ' ~questionnaire on the report of . Comptrollér 
» - . *‘and’ ‘Auditor General .of India for the year 

+ 1982-B3(Civil) -relating” to "the Irrigation Depart- 
. * - " ment, . - 

ह . , 2. Oral examination of the represen- . - विधिक of Agriculfure Department in respect 
. of paragraph 3.3 ofthe Report of the Comp- 

o " . troller and Auditor General of India .for the - " " .year V1982-83(Civil). 
- . ! » . N + 54. ..11th-November,. " + 6 “««Resumption of oral examination of the 

T -51986 " “»Iepresentative.  of  Agricultire: Department in 
- rrespect  of. paragraphs 3.4, 6.1 and 6.2 of 

- . the Report of Comptroller and Auditor General 
~ - of India” for the year -1982-83(Civil), 

-~ -
 

55. 17th Noyember, 6~ पा ~Commitiec scrutinized the ‘Teplies 
1986 - received from the Govt: in respect of various 

. . . paragraphs relating to the Co-operation, Depart- 
ही - “-mention the Report of the Comptroller-and ‘Audi- 
s ‘tor »Gederal. of India for the year "1982-83 

Fl o 3 B B डे (टांग, 

“56: {18thNovember, -1 8 = . }/The:Committee finalised part of the 25th 
7 11986 - Report of 'the Committee लिए the year 1986-87 

' - के एप the Report of the Comptroller and Auditor 
. = . ~General of India for the year 1981-827(Civil) 

- * पं ~relating to. the: following Depattments :— 

पर . ' . . 11 Sports, 

2. 'C‘olonisation. 

. = 3. Co-operation. 

57. 8thDecember, . 7 4. Resumption Of'Co-o" oral examination "of the 
1986 B < representative  of peration Department in 

. ~ + _ respect of paragraphs 6.13, 6.14° and 6.15 
। ' ¢ of -the.Report of the. Comptroller and Auditor 

- . T ¢ General of 'India for the year 1982-83(Civil). 
- 

S 



है» 

- 

N 1986 

- 

58. Sth December, 

59. 15th December, 
1986 . 

60. 

26th December,. 
1986 

b 

1. Resumption of oral .examination' of 
the rtepresentative’ of Co-operation. Deptt. पी 
respect- of | paragraphs 6.16, 6.17 and 6, 18 
of the. Report of the Comptroller and Auditor 
General of India for, the year 1982-83(Civil). 

है 2:Finalized part of 25th Report of the 
Public Accounts” Committee for the year 
1986-87 on the Report of Comptiolfer' "and 
Auditor General of India for the year 1981-82 
(Civil) -relating- (0. the following .Deptts. 

* 
1. Food and Supplies. 

2. .Public Health, 

-3, Transport, ’ 

. 4. PWD(B&R) - 

- 

The Committee finalised part of the. 
25th Report of the Committee for<the -year 
1986-87 on the Report of the Comptroller 
and Auditdr General of India दिए the year 
_19_81t-'82(Civ'fl) relating ५ the following Depart-. 
ments e . 

. I, Technical Education. ° ! 

= . 2. -Agriculture, 

37 Indostries. 
जन - ¥ . हर 
The . Committee. finalised part of 25th 

Report of the Committee for’ the year 1986-87 
on the" Report of _the Comptroller- and 
Auditor -General of India for the yeai 1981-82 
(Civil) relating to ‘the following Departments; 

- 7.1... Education, 

2 Fisheries;. - 

3, Medicaland Health ~ 

I. Oral examination of the represen- 
tative of P.W.D. B&R Department पा respect 
of ‘paragraph 4.11, 4.12, 4.15 and 4.16 of 
the Report "of the Comptroller and . Auditor 
General of- India for the year .1982-83(Civil). 

2, Drafted part of 25th Report of Public 
Accounts Committee on the Comptroller and 
Auditer’ General of  India Report for _the 
year, 1981-82(Civil .and Revente Receipts) 
relating to' the following. Departments’ I— 

" *+ 1. Development(Civil) 
. 2. Forest . (Revemie Receipts) 
- .3. Industries " 

. 4. P.WD.B&R. o सह 
+ 5, Traosport - Lo 

6. Revenue - 

7. Excise and Taxation »



_——-______—_—_—_——_H_—____—‘_J:I 2 “कण व 
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62, - 1st Janvary, 4. < 1, Oral examination of the represen- 1987. « - < tative of Civil" Aviation' Deptt. in respect of 
. . baragraphs. 3.6,"°3.7 & 3.8 of the Report * - - . = vof the Comptroller and Auditor General of ः . v India for the year 1982-83(Civil). - 

- . . . ‘2. Ofal ecxaminafion' of the represen- = < ke .- - - . tative of Labour Deptt. in respect of para- . . - ) . .graph 3.9 of the Report.of the Compirollers.~ - -and  Audjter” General~of India -for the vyeazr p 1982-83(Ciivil). < 

- 3. Otfal _examipation of the ‘represen- . » © tative: of -Social Welfare. Deptt. in réspect” of 
. ~. paragraphs 1.5, 2.1, 4.3 and 4.4 of the 

Report of ;the Comptroller and Auditor Greneral 
N ] of India for the yéar 1982-83(Civil) v 

.. कि " R 

- 4. The Committee finalised part of 25th 4 
o s * .= Report of the Commiiteé for the year 1986-87 - 

थे = " on the Report of the Comptroller and Auditor 
. - General of India for .the year 1981-82 .(Civil ला 

. and -Revemie. Receip\ts) relating,; to, the: follow- 
- व. - ” ing Departments.i—" , 

L .. 1 Imigation  (Civil) + 
N g i N 2. Development . - 

5. ) . 3. Forest,. ' कि डी, 
. 4., -Industries " 

- . ., 5. ही B&R . . . * 

; = - i6.--Transport जो 

४. « bl 7. Revenue - - T S 
- 

-l - 8, Co-cperation »: 

- i3 «7 ० - .+ 9. Excise & Taxation " 
™ - 

5 . 17 Oral Examination: of the  représen-+ 
. tative of Development Department in respect LT 

. . - of paragraph 6.7 of the Réport OIn'f the - Comp- 
L. T ", troller and -Auditor .General of Indiz for the - 

z year 1982-83(Civil). 

" 63. 2nd Januvary, 
1987 - 

= : - .2, Oral_ examination of  the  represen-. 
- e tative of Mewat Development Board in res- 
- pect of paragraph 6.8 of ‘the Report of the - 

& ’ - -*Comptroller and Anuditor > Geoeral of -India 
b for the -year 1982-83(Civil). . 

- हर 3. Oral cxamination of the: represens 
3 - tative of Revenue Départment in respect of 

- paragraphs 3.11 and 5.1 of the Report. of. . 
. - * the Comptroller and- Auditor-General of -India 

kS for: the 'year 1982-83(Civil). * 

64.- 8thJanuary, "= 7 1. Oral examination of .the  répresen- 
%1987 L tative of Agriculture Department in respect of 1 
. ) paragraphs “4.1,. 4.3, 4.4,4.5and 4.6 .cf the 

3 

- - = 

- . E .
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'.65. oth Januvary, 1987 
L 

66,2 20th Jaouary, 1987 ~ 

67.. 27th Jantary; 1987, » 

68. -28th January, 1987 

9. 3rd February; 1987 
1 

70. . 4th February, 1987 

-1
 

a 

71. . 10th February, 1987 .7 

- r 

the. Report of Comptroller and Auditor: Gen-.s 
eral एप India: for the year, 1982-83(Ci¥vily 

" 2. Resumption of Oral ¢xamination of the 
representative न of  Agriculture Department in 7 
respect of paragraph 4.1 of the Report of 
Comptroller and Auditor General of India 
for the. year;~:1982-83(Civil). 

Oral: examination of the representative 
of IrrigationsDepartment in respect of para- 
graphs 4.7, 4.8, 49 and 4.10 of the Repo 
of the Comptroller and Auditor General एव India 
for thetayear 1982-83(Civil) ot 

Oral cxamination of the representative 
of .Pablic Health Dcpartment in respect of 
paragraphs 3.1, 2.2, 2.5, 2.6, 2.7, 4.3, 4.5 
3.2, 5.44nd 6.2 of the Report of  the Comp- 
troller and.-Auditor General of India for the 
year 1982-83(Civil) 

Scrutiny: of replies received froin the 
Govt, in ‘regard to फिट implementation of 
observationsfrecommendations contained in 
the followige paragraphs of various Repotts 
of the Public. Accounts Committee of Haryana 
Vidhan Sabha 

Paragraphs * . Reports._ 

274 - 1dm 
12 . Tth 

36,:51;'52, 53 and 54 +18th 

Oral examination of tie ~representative 
of. Co-operation Department in respect of 
paragraphs 6.6and 6.7 of the Report of the 
Comptroller- and Auditor Genmeral of India 
for~ the year. 1982-83(Revenue Receipis) 

1. Oral examination of thesurepresen- - 
tative -of Irrigation Department in respect™ of 
parageaphsv-5,2and 5.3 of the -Report of the 
Comptroilerz:and Auditor General of India 
for. “the vyear:s 1982-83(Civil) 

2> Otal~ examination of the represen- 
tative. of , Command Area Development Autho- 
rity .in respectzcof paragraph 6.5 of the Report 
of the.Compiroller and Auditor General of ‘India 
for' the wyear. .1982-B3(Civil) 

Oral fexamination of the representative 
of Transport Department in respect of para- 
graphs 7.43;.7.45 and 7.47 of -the Report 
of . the:Comptroller and -Auditor General of India 
for ‘the -~yearw1982-83(Civil) 

‘Scru'tiny of replies received- from_the .»’ 
‘Govt. im regard to  the jmplementation- ‘of 
observationsfrecommendations contained पंप ' the 

A कि 

प्
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72, 17th'--1=e'bxu‘a‘ 
1087 कफ 

3... 18th February, 
1987 - 

74. 24th February, 
1987 

following paragraphs ™of ‘various reports of 
., the Public Accounts Committes of Haryana 

- Vidhan Sabha — : 

R Parfiagraph_s T ’ Reports ’ 

18andA9. “पक - 

3, 9, 11 and 15 - 1300: 

P N T « 15th 

11, 14, 16, 17 and 18 18th 

t + 

3 The Commitiee passed condolence resolution on 
‘the sad and sudden demise of Chaudhari Hanuman 

. . -Singh, M.L.A. of Haryana Vidban *Sabha and 
adjourned’ without transacfing any busmcs{;. 

6 Scrutiny of replies received from the Government 
" in regard -to the .implementation of observations/ - 

.- y Tecommendations contained in the following para- 
graphs of various reporis of Pablic Accounts Com- 
mittee, of Haryana Vidhan Sabha 4~ 

Paragraphs Reports 

. 34() & (i) 18th 

"8(a), (b), ), 22nd 

15 & 16 19th 

.17 21t M L 

r 

6 1. ‘Serutiny of replies received .from the Govern. 
ment-in regard to the implementation of observations/ 
recommendation c¢ontained in the.- f{ollowing 
paragraphs of various reports of the Public Accounis 
Committee. of Haryana Vidhan _Ssbha द 

- दी एम घट्टा3फों) 5 ; Reporis - 

ही m "' 1dth 
41,I4'2 and 50 18th . 

23 & 24 19th 

2.. The Committee framedfapproved the question- 
naire on the report of the Comptreller and Auditor 
Gerneral of India for the year 1983-34. (Civil) re- 
lating to the following 'departments. - 

1. PWD.B&R 

- 2. Industrial Training ३ 

3. Education 

- 4._‘ Transport 

‘5. ‘Town and Country Planning



- T 14 . 
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है 6, Food and Supplies 
+ - . - 1 

. b 7. Police » 

75. ‘31st March, 7 Secrutifiy of replics received from the Government 
‘ 1987 in regard -to_theimplementation of observations/ 

- - - recommendations contained in the followA_ing para- 
. graphs of -various reports of the Public. Accounts 

i Committee. of Haryana Vidhan' Sabha — 

, " ‘Paragraphs Reports 

33, Tth ‘. , 

v T 37 11t . , 

33 - 14th 

. दि 28 s 18th 

| _ 6 -~ 20t + 

e - - 

- - - - 

हा रए - . =~ ह 

¥ . 

- T | 
| 

न i 

पक 

री
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न. Meetings held at places other than Chandigarh,  ~ | . . 
. . - व - » \ 

. *The Committee held meetings at places outside Chandigarh as per 
details given below @ 7, : ' St . 

. i : 

"ना, Associated Cément Co. Lrd., 11th August, 1986 - ' 
Surajpur (see 5. No, 27), (One day) 

- R N T . . 4 

2. Yamuna Nagar, (8७७ Sr. No. 28) 120 August, 19867 - T 7.7 
- - (Oneday) . T i 

3 Hsl_'-s's_a'r-B_a'h"ad'u'rgarh ) 13th. Aubust, 1986 .o 
- (See छा. No. 29) : (One day)y " T - 

. 4. TFayidabad (See StNo. 30) l4th August, 1986 © - = 
T -, - v, (Oneday) .. | U 

5. Now Delhi(Sce Sr.No,37)  15th September, 1986 
. "77.77 3 (Oneday) % 00T - 

“'6. Lucknow (See r.No,38) 16th September, 1986 ' B 
बन ' 7T 7 77 (Oneday) e i गए 

7. Agodiiya (See Sr. सिह, 39) *~' ~ 17th September, 196 7 * <= . - - 
, : Oneday) - र 
¥ '8 Varanasi(SéeSr. No. 40) 18t September, 1986° - , - 

' - (One day) oo 

थी 

™ 
. - . . , . 

9. Madhya Pradesh . 21st & 220d October, 1986 - 
{(Bhopal & Sanchi)- (Two days).»  V 3 e 

# (See-Sr. No. 48 & 49) ' . s P 

10. Khajuraho (M.P.) . 24th October, 1986, = - . ' 
(Sr. No.lso) कि ः (01.८ पक.) सी N - कि 

- . Report Pre_santecl"-w_ S < 
' L . ) - - 

“6.. Undér rule 223 of the Rules of Procedure .and Conduct Jof - . 

Business in the Haryana Legislative Assembly, the 24th and 25th Re- - 

ports of the Public Accounts Committee on the Appropriation Accounts/ . 

Finance. Accounts of the Haryana Government for the year 1981-82 and 

1982-83_and on the Report of the Comptroller and Auditor General of 

7 India for theyear 1981:82.(Civil and Revenue Receipts:)-were presented’ 

%  to the House on the 3rd December, 1986. and on the 6th -March; 1987 * 

= respectively. . ) N : 
. - -7 ~ T * . IS 

“ . . Proceedings N i ~ 

T, A rcucord',.o"(_f, thc'-‘p._ro_cee'dm'gs_.of the meetings of the Committes ~ 

= has been kept in the Haryana Vidban Sabha Secretariat, . - 



वि 

™ 1 दि 

COMMITTEE ON‘PUBLIC UNDERTAKINGS 

. The Committee consisted of nine-members of the Haryana~Vidhan 
- Sabha who were elected by the Sabha, on 26th February, 1986,:from 
amongst its. members according to the principle of proportional represent- 
ation by means of the single transferablevete: -Shri A.C. Chaudhary, 
was appointed, on 2911 April; 1986,: by the Spsaker, to be the Chairman 
of the Committee. Subsequently, upon the resignation of Shrii A.C 
Chaudiry, from the Chairmanship/membership -of “the Commitiee, on - 
his appointment as a Minister, Shri Kanwal Singh, M.L.A., a member 
of the Committee was appointed by the Speaker as the Chairman w.e.f. 
8th June, 1986 . - 

. _ 2. The.names of the Membars of the Committee are given bélow, 
Col. No. 3 shows the number of meetings attended ~by each of ¢them 
out of the total numbsar of 69 meetings (including 3 meetings which ad- 
journed-for want.of quorum) held during the period under review :— 

कि 

Sr. Name of the Member No of meetings attended 

et 

No. . - ] , . 

1’ 2. 3 

*1. Shri %], ShriAC Chaudbary - . 3. 
2. Shri Kanwal Singh- 67 . 
3. ShriBhalleRam _ - N 31 . 

- w#x}. Shei Brij Moban* . 12 ) 

5. Shri Dharam Bir Gauba ; 34 - 

सर, छापा Jagdish Nehia - . —_ 
. 17.. Shri Nihal Singh ) I _39 _ *_ 

**§,. Shi Phool Chand Mullana 4 o - 
9. :Shri SahabSingh Saini - < S 

10.. Shri Shiv Parshad ~ » - 5477 5४, 
11, Shri Sube Singh Punia . . «53 . 

क्छाा A.C. Chaudhry, M.L.A rcsxgned. from C-halrma‘nshlp_l_ 
Membership -of-the-Committee w.e.f. 5Sth-Tune,-1986. on his'appointment 
asa Minister and in his\place Shri Kanwal Singh,. M.L:A., 2 member 
of the Committee, was ‘appointed Chairmanof._the..Committee: w.e.fz .= 
8th June;*1986 . - - ~ 

- **Ghri Phool Chand Mullana, M:L.A.,. ‘tesigned from the member- 
ship of-the:Committee w.e.f, 5th June, 1986, onhis -appointment.as_ a 
Minister 

***Shri Brij Mohan ., M,L.A:, was elected as a member of- the 
Committee w.e.f. 28th November, 1986 

*s+#kQhr Jagdish Nehra, M.L.A., was clected as a, member of the 
Committee w.e.f.. 28th- November. 1986, He, however, resigned from 
the membership of Committee w.e.f. 6th Decembér, 1986, on his appoint’ 
ment 85 8. Minister ’ - = 

"
y
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Meetings held and .Business -transacted . 

— 3. The details showing dates of meetings held, the number of | 

'm_embers--present-'and the. business transacted at each megting, are given 

in. the following: table :— 

a - 
- 

" $r. Dateof” . Numberof <=  ‘Bisiness transacted 
No., meeting - members o . 

p'rescnt-—-_-_*_—____—_h_fl__#
-_fl__! 

ल
ा
 

' 

- - 

3 ) T g _ ] 
[4 

वजन 
- 

1. 1210 May, 1986: 6 Inaugural address’; to the Committee by the Dy. 

- Secretary, Accéuntant- General, Haryana and ‘the 

- ' (0. scope. and: function of the Committee.” 

2. 22nd May, 1986 8 ' (i) Consideration of the papers placed before, 

' - "~ the :Committee. - 
. 

न 

. " (ii) Selection of the .Corporations/Boards  for 

N + * examinifig their- General Working duricg 

- - "पाई. yeaps1986-87. . 11 ’ 

3 23rd'May, 1986 7 . Serutiny of the replies to the quesiiofinaire on-the 
- . General Working -of Kurvkshetra, Development 

e N Board. 
- . 

5: थे... 29th May, 1986: 7 Oral examination: of tth_e- representatives of the . 

- Local  Gavernment Department/Kuruksheira | 

- ] Development Bodrd in regard to the General Work- 

ing- of. Kurukshetrai Development Board. 

*5. "30th May, 1986 * 7 Formulation “of tentative recommendations  for 

- ! पं - incorporation in the Report relating to- the Kuru-~ 

T  kshetra Development -Board. 
. & 
- - 

७ न 

6. ऊ्ा तपाध्या- 1988+ - 7 Resumption of oral examination of the represent- 

atives of the Agriculture Department/Agro-Indus- 

tries Corperation' relating to paragraph No. 6.29 * 

of the Report of the Comptroller & Auditor General 

- - ’ of India for the year 1981-82. ~ 

m
r
 

Fl - L 

a 

Chairman of the Committee आएं discussion in regard 

- 

7. 6th June; 1986 - % Formulation- of - tentative recomme__-nd_a‘fions कण नि 

. incorporation in the Report relating to the Para- 

N - - . F . graph No. 6.29: of the Report of Comptroller & 

- = Auditor- General-of India for the year 1981:82 in 

respect of the Haryana Agro Industries Corpo- _ 

-~ 2 ration, . e 
h 

e, 

8; - 12th June, 1986~ 7 (i) Consideration. of papers placed before the - 

- Committee-~ . W
 

(ii) Scrutiny .of the réplies to the questionnaire on 

- -~ -the General ‘Working of Haryana. Land Re-.. 

गाए, i e clamation -and Development: Corporation. 

General ‘Working-of Haryana Land Reclamation 

* - and, Development “Cotporation. - 
9. 13th June, 1986 — 4 Scratiny of the replies to the questionnaire on the -



"18 

4 | 

10. 1फ्राफ June, 1986 

11. 20 June, 1986 

4 

12. 26th Jupe, 1986 =7 5 
कि 

- न - 

" 153. 27th June, 1986 
+ 

A 

14. 3rd Juiy, 1986 

न 

15, वहा July, 1986. 

~ 

16. . 10th July, 1986 
— 

- 
. 

17.  11th July, 1986 

" - 

A8, 21st July, 1986, 

19. 22nd July; 1986 i 6 

- 

- 

5 

6 

6 
' 

5 

¢ 

[ 

. 

() Consideration of request for postpenément- 
of oral examination of फिट. represestatives of 
1the Agriculture Department/Haryana Land 
Reclamation and Development Corporation in 
regard ए the _.d‘e'xamm‘ation_ of the General 
Working of said Cérporation, | 

(i) Consideration* of papers placed before, the 
Committee.. ' ' 

‘Scrutiny of the material relating to Haryand Land 
Reclamation .and Development Corporation and 
fermulation of the points for discussion during the 

. oral examination. " 

- 

(i), Consideration of papers ‘placed before the 
Comimittee, र" ~ ~ 

(i) Scrutiny. of ‘the replies -to, the questiornaire 
relating to ‘paragraphs No. 6.3, 6.5 & 6.6. of 
the Report™of the Comptroller: & Auditor 
General-of ' India for the year 1980-81 ‘con- 
cerning the Haryana State Electricity: Board. 

Scrutiny of the réplies to परेड,  questionnaire relating 
{0 paragraphs ,No. 6.7 & 6.8 of the Report of 
Comgtroller & Auditor General of India for the 
Byea_r d.198'0-81 ‘concerning Haryana State Electricity 
oard. . - 

() Consideration_ of papers. placed before .the - 
© Committee. . 

(i} Scrutiny of the replies to the recommendaticns/. 
observations. contained in the 6th Report. of . 
‘Committee on Public Undertakings relating- 
«to ‘Haryafia Agro-Industriés -Cosporation 
Limited. R 

Scrutiny of the replies. fo the recommendations/. 
cbservaticns contained in' the 6th Report of Coin- 

~ mittee:on Publi¢c Undertakings relating: to Haryana 
Agro-Industries Corporation - Limited, o 

S 

The ‘Committee passed condolence resolutions 
.on the 'sad-'demise’ of Shri Jagjivan Ram, M.P. 
and. Shri-Chandra ‘Shekbar Singh, Union Petrolevm” 
Minister and thereafter the meeting adjourned with- ~ 
-out {ransacting'any business, 

न 
Oral cxamination of the representatives of the. 
Agriculture. Department/Haryana Land Recla- 
mation angd: Development Corporation in respect 

~ of the; General Working of Haryana Land Réecla- 
mation and Dévelopment Corporation. 

On-thespot study. of the Projects of Haryana . 
Land Reclamation and Development Corporation 
at Village Laha, Milkkhkas (Ambala Distriet) and 
Mundlana (Sonepat  District). 

On-thesspot. stady of the Haryana_."L'and' Recla- _ 
mation and Development Corporation Centre -at 
Rewari, - . . 
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20. 23rd July, 1986 6 On-the-spot sfudy of the Haryana Land Reclamaticn 

. - and Devclopment Seeds Production Form of the 

- Corporation Limijted at Hissar and in Village 

. Bhaini, Mazra, Kaithal. . 

21, 3lstTuly; 1986 . 7 Oral examination of the’ representatives of “the 
Agriculture  Department/Haryana Land Recla- 

I mation and Development Corporation jn regard 

R to the general working of Haryana Land Recla- 
mation and Development Corporation. 

22." Ist August, 1986 6 Scrutiny of material received from the Haryana 

. - ‘Land Reclamation and Development Corporation 
during the on-the-spot'study tour of the Committee 

. for conducting. further oral examination.. 

23. 7th August, 1986 5. Scrutiny एव the-replies received  in respect  of the 

. paragraph: No. 7 of thé 11th Report of the Public- 

.Aécounts’ Commitice and 5th Report of Public 

= ) Undertakings: Comumittee (paragraphs No. 6,19 

. = .and'6.20 of the Report of Comptroller and Auditor 

General of India for the year 1975-76) relating 

. to Haryana D’__alry‘- Development ~Corporation. 

7 24. "14th August, /1986 4 (i) Confitmation of proceedings. N 

-7 v हू Drafting of the Report. in respect of paragraph 

No. 7.28 of the Report of the Comptroller 

* and Auditor General of India for the.year 

bl . . 1982-83. relating to Haryana Stafe Handloom 

_ and. Handicrafts .Corporation. . 

’ r i" . - नि 

-.25. 21st Aupnst, 1986 4 Resumption ‘of ‘oral examination of the Represent- 

+ atives of the Agricalture Department{Haryana 

T, - > Land Reclamation छत" Development Corporation 

3 7. in regard to the general wotking of the Haryana 

. न : Land Reclamition and Devefopment. Cortporation, , 
\ ” 

-26. -22nd August, 4 4 () Resumption of oral examination of the 

. 1986 v Representatives-of the Agriculture Department/ 

) Haryana Land Reclamation and Development 

‘Corporation का regard to. the general "Working 

- e - of the Harvana Land Reclamation and Develop- 

- - ment Corperation. 

i (i) Oral examination of the representatives of 

® + =7 Apriculture Department: in regard to the 

implementation of recommendationsfobser- 

e vations contained in the 5th” . Report of the 

" Committee on Public Undertakings of Haryana 

Vidhan Sabha. (paragraph No. 6.20 of .the 

Report of Comptroller and Auditor General 

दर. * - g .  of India~for the year 1977-78 relating to .the 

. Seeds Development Corporation and  6th 

- ' * Report of Committee on Public Undertakings 

१ - of Haryana Vidhan Sabba (Shortage of stores 

- - in the Seeds Development Corporation-Re- 

v employment of Sh. B.D. Arora) relating to 

- ook + = Haryana AgrozIndustries. Corporation. s 

27, 28th August, 1986 4 Scrutiny of the replies in respect of jmplementation 

T ' ) *  of .recommendations/observations -contained



- - in the 11th Report {paragraph No.. 7)-0f-the Pablic 
s Accoiints .Committee 6f Haryana Vidhan Sabha 

- पाते '5th Report of ‘Commitiee on Public Under- - 
i taking {in regard to paragraphs No. 6.19 and 6.207 , 

. = of the Report of the Comptroiler' and Auditor 
s General of:India forthe- year 1975-76) relating -to 

Haryana-Dairy Development :Corporation. 

28. '29th August;-1986 4" T Thé Committes discussed the matter regarding 
' ' Aundit of thie Harvana State Agricultural Marketing 

A Board by the Comptroller and Auditor: General 
- of Thdia instead of examiner,Local Fund Accoumnts, . 

. Haryana, - . 

29. '3rd-September, 7 The Committee discussed with (i} The Accountant= 
1986 -General (Audit). Haryana and (i) The Legal 

— जन Remberancer  and Secretary o Governsnznt 
Haryana, Law  Department, Tegarding the Audit 

LT . of the Haryana State Agricultural Marketing Board 
- by -the Compiroller and Awditor General of India -, 

न गा instead एव by the Examiner, Local Fund Accounts 

30.-- 9th September, .5 Scrutiny of .the replies received in regard to the 
1986 : impleémentation of recommendationsfobservations 

T contgined in the 2nd Report of फिट Commiitee 
= on Public  Undertakings on the General Working 

T . -of ‘Haryana_Financial Corporation, * नि 

ही 

31. '10th September,* 5 Oral examination of ‘the representafives of the - 
1986 . दि . Apgriculture and Fipance Departments regardin 

. .~ - 7 ithe Audit of the Haryana Agricultural Marketin 
Board by Compiroller & .Auditor General of Indi, 
.instead of by the Examiner Local Fund Accounts _ 

) - — Haryana, 

32, - 18th'September, w6 Discussion. with' the:Chairman/Committee on Public 
- " 1986 * N Undertakings of the Parliament on ‘matter of 

- common--jnterést (वा. New Delhi) 

33, 19th September, 5 Reviewed of the discussions held  with the’, Chair- 
-1986 - manfCommittee on Public' Undertakings: of the 

- | Parliament ‘(At New Delhi).. 

34, .23rd September, 3 Scrutiny -of ‘the r पट received in regard to the 
. 1936 implementation .of recommendations/observations 

. contdined in the 4th. Report of the -Committes 
- L on~Puablic “Undertakings on. the General Working 

. of Haryana’' State Handloom & Handicrafts Corpo- 
- i ration, Limited 

35.. “2Ath September,. 2 -The Meeting of the Committee adjourned for want 
1986 - of i quorum., . 

36.7 30th September, 5 Scrutiny एवं the replies received: in- regard io -the 
"1986 - implémentation of recommendationsfobservations 

- contained in the 8th Report of the Committee एव 
Publi¢- Undertakings on thé General Working of * 

. T -Haryana® Tourism Corporation 

‘37, डा October;- 1986 5 Scrutiny of the replies received पंप regard to the- 
- implementation of recommendations/ observations 
N . i ~contained in the '8th Report-of the Committee on 

i Public. 'Undertakings एव the General Working of 
- *  Haryana Tourism Corporation. - 

a3
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- 38, 7_9_t_fi October, - 3 -Consideration of request for ipostponement of 
1986 meeting fixed for 8th October, 1986 in regard 

. नल ---0 implementation of recommendatiods contained 
- - F+in'gth < Report 'ए the Committee on Public, Under- 

., takings on the' General Working of Haryana Bre-. 
weries Limited.’ - 

39, * 8 Oetober; 4 J'___Cn"_nsid'cratio'fr"o_f papers placed -before. the. C'o‘m- 
85 - smittée. . . - - ह 

40. 14t October, 4 ' Scrutiny of replies received-in regard to- the imple- 
1986 - . ,. mentation of _recommendations/observations’ .con-. . 

. ; : न “ttfined in the 10th Repart:on the General Working 

लि _ __. * . + न the Haryana' Mineral Limited. हे i 

41, "150 October, "3 2 . The'megting of the Committee adjourned for want 
1936 . -5 -efquorum. - 

42, 213t October, .4 '" Scrutiny .of the replies received in regard to the . 

. 1986 c Y wimplenentation  of . recommendations/observations® 
- R - + - ontained in thedth Report on the-General Work- | 

T +iag. of Haryana- Staie Handloom .& Handicrafis 

जग - = - 1 :Corporation. 

43. - 22nd"Qctober; . w4 Seriitiny ‘of the Teplies received in regard to the 

1986 = - - implémentation ed_of the recommendationsfobser_ 

R R N vationsT¢ohtained in the Sth &™10th? Reports on® 

A . .. __ the General Working of the Haryand Breweries 

¥ . T e न ¥ T aLimited and नह Haryana-Minerals Limited, res- 

O pectively.. - - न 

. 

.44,--28th October; - - 3+ -Resamption-of scrutiny of replies received in regard 

- 1986 - - - o3 tothe implementation of. recommendations/obser- 

" T .vations-contained in the ही Report of the:Com- 

- a र ‘mittee-on Pablic Undertakings of Haryana Vidhan 

- Sabha on the General Working of पट PH__aryana 

I3
 

* b “Tourism Corporation. . पा 
" 

4 Scrutiny of the replies received in regard . to the 

- “imiplefmenitation ‘of recommendations/observations 

- "« ‘contained inthe 13th Report of the Committee on 

- - "z Public Undertakings on the General Working of 

: T - % “ihe¢'Haryafia:Concast Limited. 

- 46. ‘IsgrsdGNb'vembe'r', -7 ®3 . () Confilmation of preceedings 

T
 । ° 45, 29th October, 

T R 

. "+ (i) Strtiny -of the replies recéived -in regard -fo ; 

- - " the' implesiientation of the recommendations/ 

.o - observations 'contained b_m' the .14th ‘Report of 

. एन Lk +the IComuhittee on_Public -~ Undettakings of 

' - *+Haryina- Vidhan Sabha on -the General Work- 

- W ing of Yhe Haryana State. Minor Irrigation 

हर _+.. (Tubewells) Corporation. . Lk 

47, 'Sth'Noveraber,” 4 TDrifting 'ए * the *Report _in respect of paragraph No. 

. . 1986 T ‘7728 of the Report of the Comptroller & Auditor 

- . . = General of India for the year 1982-83, relating (0. 

-, " " “Haryana State Handloom आएं Handicrafts!Corpo- 

- 3 "tation-Limited. 
4 - - 

48. 6th November, 5 Drafting एव पिंड Report in respect of paragraph No, 

1986 .. . 6.29 ता the Report of the Comptroller &1 Auditor 

- General’ of India for the year- 1981-82, relating to 

- oo ‘Hatyana Agro-industries Corporation: 

v
 

.
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- Vidhan Sabha on the General Working of Haryana 

22 i ~ 

; 3 -— e ———— — : T T — - 

49. 7th November, 5 - Resumption of draffing of the Report in respect of * 
1986 " paragraph No. 6.29 of the Report of the Comptroller 

: and Audijtor General of India for the year’ 1981-82, 
« . . relating to Haryana Agro-Industries Corparation, 

507 12th November, ¢ 5 Resumption_ of scrutiny of the replies received 
1986 « inregard to the implemeéntation of recommendations/ 2_\ 

- - . cbservations ‘contained in the 14th.Report of the- P 
~ Committee_on’ Public *° Undertakings of Haryana { 

- . State Minor Irrigation (Tubewells) Corporation. 

51, 20th November, 4 Scrutiny of the replies feceived in repard fo the 
1986 implementation .of चाट recommendationsfobser- 

: vations contained in 18th Report of the Committee 
N r on Public Undertakings of Haryana Vidhan’ Sabha 

: on the General Working of Haryana Harjjan 
. . Kalyan Nigam Limited. - 

Fl 

52, 10th December, 7 Resumption of scrutiny of replies received in regard 
1986 . to the implementation of the recommendations/ 

' observations contained-in the 18th Report of the 
’ Committee एप Public Undertakings of Haryana 

Vidhan Sabha on the General Working of the 
- Haryana Harijan Kalyan Nigam Limited. - 

53., ]1958t6h_December, 6 Finalisaticn of the Reports on the =— 

- R (i) Report.of the Compiroller & Auditor General A 
. ' " of India for the year 1981-82, relating to_ P 

] - Haryana: Agro Industries Corpotation; and . ~ 
- - हि (ii) Report of the Compiroller. & Auditor General 

- . . of India for the year 1982-83, relating to 
Haryana State Handloom and Handjcrafts 

~Corporation Limited, . 

54. 16th December, 2 The meeting of the-Committee adjourned for want 
1986 - एवं quorum, 

55. 24th December, 6  Resumption .of scrutiny of the replies received 
1986 . - in regard to the implementation of recommend- 

- -ationsfobservations contained in the 8th Report 
.. of the Committee on Public  Undertakings of 

Haryapa_ Vidhan Sabha on the General Working 
- of the Haryana Tourism Corporation Limited. 

56, _30thDecember, 5 Drafting एवं Report on the General Working of Y 
- 1986 ) the Kurukshetra Dévelopment Board. 

57. 3ist December, 6 Resumption of drafting of the Report on the 
1986 - BGen_eral ‘Working of Kurukshetra Development 

- - ‘Board, 7 

58. 7th January, - 7 ° Finalisation of the 25th Report of the Committes i} 1987 R . ‘on Public  Undertakings on the General Working 
. of Kurukshetra :Development Board, 

.P
VJ
‘ 
"
 

= 59, 119587th1anuary, 6 ‘Dyafting of ‘the"26th Report of the Committee on 
' - Public’ Undertakings on the General WorkingZof 

. Haryana Land Reclamation and, Development 
- - Corporation, . . . 

60> 16th January, 3 ¢ Resumplion of drafting of 26th Report of the _ T 1987 . Committee on Public  Undertakings on the General - 

-~ -



5 N न " Working of Haryena Land Reclamation and.D'_evc'-; = . lepment Cerporation. - 
61, 22ndr January, 3+ Discussion on the request for postponement of 1987 % “the agenda fixed for पिंड Ineeting. 
62. 27th January, * 5 Scrutiny of the replies received in regard to the. 1987 \ Implementation -of the recommendations/obser- - ) " vations contained in 12th Report of the . Committee i ¢n Public Undertakings on'the General Working ~ of Haryana Television Limited. 

X 
b4 

63. 4th February, = 7 (i) Finalisation -of -26th Report of .the Committea 1987 . -+ on Public Undertakings on the .General % . + Working of Haryana Land Reclamation and - Development Corporation. ‘ 

_ S () Confirmation of proceedings. ~  ~ 
_ 64, 10th February, 6' T (i) Resumptién -of the scrutiny. of the replies v * 1987- < . recejved in regard to शीट implementation एप 

मर fecommendations/observations  contained in A - 12th Report of the Commitiee on ~ Public R . ~ . Undeftakings on फिट General Working of . s 7 .= the Haryana. Televisicn: Limited. T 
N Sow ” ०» = < (i) .Resumption of oral examination of the -re- §= _E . <~ Presentatives ofthe Finance and Agriculture z - 3 e ] i~ :Departments - regarding the recommendation <, . - =* T _of the Committee fo entrust the audit of the, . - . i .Haryana Agricultural Marketing -Board to 

न द०णकणाडि' .and Auditor General of India 
instead of the Examiiner, Local Fund Accitints, PR Haryana. . - 

"65. ITthFebruary, -+ -7  The Commitiee- passed a condolénce resalution; L 1987 - e + on thesad demise of Shri Hanuman Singh, & meémber - - .of Haryana Vidhan Sabha, and thereafter the के T " “- ‘meeting adjourned ‘without transacting any: business. 
™ " ":‘ पर 

66. 6th March, 1987 5 Co'nsiderati_on of the revised study toyr programme 
- to other states, " ' 

i = 

67. 17thMarch,; 587: 5 Setutiny of the replies” 10 the_ questionnaire on e o «४ IR T the General Working एवं Harvana State Industrial 
- - Development Corporation Limited. . o - - 

68, 23rd March, 1987 3 Resumiption of scrutisy of the replies to the.question- . .* naire an the General Working of Haryana State - v Industrial .Development Corporation Limited, - 

n 69.. 31st March, 1987 6" _ Consideration of papers. placed before the Com-" = ST के पड T s mittee, R 

. «न... « 3. हू... 7...” 

ग - 3 - .
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4, Meetingsfon-the-spot study/conducted outside.Chandigarh at different 
places.in the Staté, T . . 

I 

Bl - 

(). On-the-spot study of the projects of Haryana Land Reclamation 
- and.- Developmént, Corporation at, village Laha, Milkkhas 
(Ambala. Distt.) and”Mundlana .(Sonepat Distt.) 

(ii) On:tlig-spot: study of the Haryana Land Reclamations and - 
Development Corporatidii. Centre at. ,Rewari 

(iil) On-the-spot study,of thg Haryana Land Reclamation and.Deve- 
" lopment, Corporation.Seed. Production Farms at Hissar and पंप 

¥Village Bhaini Mazra (Kaithal) 

PR 

_New.D_elhll- 

«न पर 

Mussoorie 

't
k 

6. Reports presented _ . 1 S 

The following reports were presented :-— - 

- [l 

(i) (a)iDiscussions with the Chairman/Committee on 

(0 (४) Drafting of the Réport in respect of paragraph - 

Public Undertakings of Parliament on matter' of 
common interest . . 

(b),Review of.the, discussion hegld with, the Chairmant 
Committee on:Public Undertakings of the:Parlia- 

“< ment = - . 

(c) Drafting.of.26th Report of the Committee on Public 
Undertakings-on“the general working -of ‘Haryana 
Land Reclamation ,and Devélopment. Corporation 

(d) ‘Resumption.of draffing.of 26th Report of the Com- ’ 
mittee, जा. Public. Undertakings on the General 
Working.  ofitHaryana Land Reclamation and. 
Development Corporation, . . - 

- 

No: 7.28 ofithe.Report of ‘Comptroller: &:Auditor* 
Geperal of: Indja लि, the year 1982-83, félating to 
Haryana State Handloom and Handierafts Corpo- 
"fdtion "Limited; . k द 

- = 
- L - - 

" (f) Drafting -6 the-Tepoft in respeét - of paragraph 
No. 6.29,of,the Report of Comptroller;and;Auditors 
General of: India, for the year 1951-82, relating to 
Haryana . Agro-Industries Corporation 

- - 

" (@).Resumption of-drafting of part report in respect 
of paragraph No, 6,29 of the Report'of Comptroiller 
& Auditor Generdl:-of India for the year, 198]-82 
relating to Hirydna _Agro-Industnes Corporation, 

- = 3 
- - 

a 4 I 

-~ 

() 23rd Report of the Committee on the Report of the Compt- 
roller & Auditor General of India for the year 1981-82, relatidg 
to Haryana Agro-Industries Corporation Limited - 

r N _ ~ 
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(ii) 24th Report, of the Committec on:the Report of the Compt- - 
" roller & Auditor General of India for the year 1982-83, relating 

to Harvana Statc Handioom and Handicrafts. Corporation 
e L‘lmlted';‘ o i = 

- [N e = A लाला . 

(iii) 25th Report/offthe Committee on-the General: Working’of - 
KuruKshetra Development-Board; and - 

4 (i) 26th. Report oPthe Committee on'the General Working of 
Haryaed_na. Land Reclamation ahd Development Corporation 

; Limit : 

z . - a 
८. =% 

7++ Proceedings: 1 _ ™ o लि दर Vol 2. . 

A-record of the proceedings -of the meetings of the .Committee has 
been~kept in:the: Haryana: Vidhan Sabha- Secretariat 

[y 4
3
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COMMITTEE ON ESTIMATES 

The Commiftee on Estimates forthe year 1986-87 was® elected 
by the Vidhan Sabha consisting of nine Members on 26th February, 1986 
under Rule 230 of the Rules of Procedure and Conduct of Business .in 
the Haryana. Legislative Assembly. - L, 

2. Shri Vijai Vir Singh, a member of the Committee, was appointed 
as Chairman by-the Hon. Speaker on 29th April, 1986. 

3. The Committee held a total number of 46 meetings during the 
period under review. The names एव Membersand the number of meetings 
attended by each of them are shown in the following table :— 

- 
— 

Sr. Name of Member s Number of meetings attended 
No. 

. Shii Vijai Vir Singh 41 
2. Shri Hukam Singh Salhawas L 14, 

3. ShriKondanLal e 37 
4. Shri Neki Ram. . 24 
5. Shri Nihal Singh i 27 

6. आएं Phusa Ram . 17 कि 

7. Shri Rati Bilas Sharma ' 26 
8- ShriRam Singh . 34 « 

*9. Smt.Sharda Rani ह , 2 . 
*$10, $hri PrabhuRam = " 14 

26 - - 

*Smt. Sharda Rani, MLL.A. resigned ffom the Membership of the 
Conimittee w.e.f. 5th June, 1986 (fore-noom).. 

**Shri Prabhu Ram, M..L._A. was elected ' to serve on the:Committee . 
on Estimates for the remaining pericd of the year 1986-87 on 28th 
"November, 1986. ! s 
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- “Meetings held 'and, Business ‘Transacted 

ra Lot 
272 

शी 

. 

The de't-ails'Is_'h"o_;w'in'g the dates of meetings held, the number of 
Members present and the. business transacted: at each meeting are given 
in the following table :—- 

. LY 

_— e 
Sr. Date of meeting No.of Business'transacted 
No. Members : 

- present —, e e 

1 2 3 4 " T2 

1. 14th May, 1986 - ‘8 (iy Welcome addréss by the Under Secretary 
' on . behalf of the Secretary, Haryana 

Vidhan™ Sabha, who also “explained = the 
scope and fuactions of the Committee to 

. _— the- Members.- 
3 EN - -+ 

: (i) The Committee decided .to examine the 
Budget -Estimates for the year 1986-87 of 

- N the follo'wing_ Departments न 

1. Animal Hosbandry;” 

i B 2. _ Food & Supplies; 

3.” Social Welfare; and -, 

) ] 4. P.W.D.(Public Health), 
. o पे . ' - & ‘3. 20th May, 1986 7 (i) Scrutiny of replies received from the 

4. 25th May, 1986 

I L 4 

' .Government in connection with the imple- 
= mentation of the recommendations in res- 
pect of Paragraphs .No. 16 and 18 of 
the 12th Report relating to the Education 
Department, ~ Paragraphs, No. 39 and 40, 
of the 12th Report relatiig to the Trri- 
gation Department, Paragraph No. 24 of 
the 14th Report relating to the Apgricul- 
ture Department and ~ Paragraphs Ne. 
15 and 32 of the d5th Report relating to 
the Co-operation ~ Department. 

(i) The Committee discussed’ with Programme 
Officer  United Nations Children’s Fund 

. State Office, “Chandigarh, Tegarding various 
activities being undertaken by this Organi- 
sation in promoting the progress of women 
and children. . 

हज
 

7 - (i) Oral examination ,of the representatives 
दि of the Education Department in connec- 

- tion with the. implementation .of the re- 
- commendations .in respect” of paragraphs 

‘No. 16 and 18 .0of the 12th Report of 
the Committee for the year 1979-80, 

(i) Oral c¢xamination of the representatives 
of the Irrigation Department in connéction 
with the implementation of the recommen- 

- dations in respect of the paragraphs Nos. 
-7 39 and 40 of the 12th Report of the 

Commitiee for the year 1979-80. 

Fl
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‘4. Sth:June,- 1986 4 *Serutiny _of «eplies received from 1¢he sGovern- 
- ment in connection -with- -the ‘simplemen-. 

. tation of the recommendations नाच Tespect .of 
various, paragraphs’ of the 16th Report. relating _ 

—to the ‘Health Depaftmerit. . ' 

5. 130 June, 1986 7 . Resumption of scrutiny ‘of the replics received 
- from the Government ‘in connection ‘with the _ 

impleiventation of “the récoinmendadtions ~in 

' réspect of the various paragraphs of फिट 16th | . 
. Report ~relating "to Hedlth "Depaftment., - 

6. 17th June, 1986 ‘6 () Condideration of the, Comimunidation: te- 
- “ceived” from Orissa- Legislature Assembly, . 

. -“Bhibneswar regarding. the visit® एव. the . 

अल sister Commitiee. 

0. Scrutiny of the rephes rec_cived_ from the. ) j— 

b, Goverzment, in connection with the im-T 

_ _ * plementation _ of the recommendations in _, 

ः o “respect of following paragraphs as con- 

. tained in the Reports mentioned against 

“paras पिन - g _ . 

. . -Paras . _ Reporis ~ 

— _ 24 14th 
- - 1 i 

15&32. 150 ) . 

27431 ‘. - 16th , a5 > 

7. ‘27th June, 1986 5. (i) Consideration of Communication ‘Feceivéd 
. “from various (Government ला on 

different subjects. 

(i) Considefation of telegram received from 5 

i "o “Orissa Legislative Asserably regarding the 
spostponement of the visit of their Esti- 

नि फाइटड (छा पटल, T 

<
M
 L हो The }Committee orally examined the re- 

- “rpredentatives of the Development & Co- 
- -opérdtion Department in connection with 

the implementation -of the recommendations 

- in- respect of following paragraphs -as con- 

. - ' -tained in different’ Reports mentioned 
1 against éach paras’ पा / 

- .- Paras * ~- Reports -~ 
—_ 

T2 14th 
15832 - पडता , 7 

v 8. 2nd July, 1986 7  Secrutiny “of 'the replies “received. from the Y 
\ Government in connection with the -:implemen- 

- tation of the recommendations in respect of - 
paragraphs. 10 to 27 of the 17th Report 
relating to. Excise & Taxation Department. 

9. 11th-July, 1986 =85 " 'The 'Cofmmittee passed two  Condolence .te- 
rsolutions/on thé sad demise of Babu Jagjivan 

) . Ram, -MP, and a veteran freedom fighter 
- - : - - and. Shri ‘Chander Shekhar-Singh,  Union' Minister. 

: :of States for Petroleum and adjovrned without 
_ transacting any business. . ही 

El 
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i 2 3 

10. .16th July, 1986 4 

11. 236d July, 1986 s 
. 3 

क्र * 

12. .1st‘Atigust, 1986; '6 

- ) . 

A - 

13. 6th-August, 1986 6 

14. 13th August, 1986 ~ 2 

5. 20th August; 1986 26 

~ 16. "26th Aupst;, 4 
T 1986 : 

17. -5th Sepicinber, 3 1. e s 

- L3 

Oral ta_e:x’.irn"i_nation of the Cdommissioner’ & 
‘Becretdry to  Government, , Haryana, Excise & 
Taxation -and representatives of the Excise & 
Taxation 'Department in connection with the 
implementation of the recommendations in 
respect of paragraphs 10 to 18 of the 17th 
Report of the Committee-for the ‘vear 1984-85. 

(i) Ordl examination of the representatives of 
the Excise and Taxation- Department inf 
‘comréction  with - the ‘implementation o- 

+ the Tdcommendations in respect of paray 
‘graphs No. [9 to 27 of the 17th' Repor, 
of /the Committee for the .year 1984-85 

(i) Consideration of Communication received 
from the Director, Schools ‘Educaltion, 
Haryana regarding implementation of the 
recommendations in respect of paragraphs 
No. 16 and 18 of the 12th Report of 
the Committee for the year 1979-80. 

‘() Confirmation of proceedings of the Com- 
" ‘mittee on Estimates dated 14-5-86, 20-5-86; 

29-5-86, 5-6-86, 13-6-86, 17-6-86, 27-6-86, 
2-7-86, 11-7-86, 16-7-86 and 23-7-86 .and 
"consideratien .of communicifibns received 
from various departments' .on ‘different 
sybijects. 

(ii) Oral examination of the ‘representatives 
"of the. Health~ Department in connection 
With ‘the implementation of Tecommenda- 
tions in respect of various paragraphs 85 
contained in its [6th R2port for the year 
1933-84.° . 

Do 

Megting_adjourned for wdit of quorum. 

() Consideration of communications received 
© from various departments on different 

.subjects. - T - 

(i) The Cdmmittee partly framed, the question- 
naire on the Budget Estimates for पीट year 
1986-87 relating to: the Food & Supplies 
Department. -~ - T 

(iii) The Committee. decided to “undértake a 
-stady tour of the States of Karnataka, 
Tamil Nadu and the Union Territory of 
Andaman and Nicobar Islands. 

The Colmittee drafted &  finalised the ques- 
tionAaite dn the Budget Estimates for  the 
yéar, 1986:87 relating to the Food and Supp'l_l_es 

b Department. ¢ \ 

Oral_éxamifation of the representatives of the 
Health' Départment in. connection with the 
implémentafion of the recommendations *as 
confainéd in its 16th Report for the year 
198384 

B N
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1: 2. 1 2... 3 उन दया लक भी 

18, " 10th September, 6 The Committee partly scrutinised the “reply 
1986 received from Development: Department ~ in 
_ .. . connection with the implementation of Tecom- 

T 

.t 19.,:22nd September, 
1986 

. 20. 3000 उटछडिपॉन्टा, 

कर 

26,  23र्त October, 
1986 - 

27. 31st'October, 
- 1986 

. 28, 

.1986 

21. 8th October, 1986 
(New Delhi) - 

- * 

22. 110 October, 
1986 (Bangalore), 

'23. 13th Gctobér; ' 
1986 ) . 
(Udagamandalam) 

24, 1 Qctober, 
1986 (Madras) 

- न ol =] 

25. 20th October, 1 
न: 1586 

{(Portblair). Ve 

(New. Delhi)™ 

_ Gth November, 
1986 _ 

mendations as contained in paragraph 24 of 
its. 14th Repoit for the year 1981-82. 

6 - Consideration of communications received from 
;  various ~ departments on different subject. 

5 ‘The_ Comshittee scrutinised the replies received 
from Development Department in connection 

+ with the implementation of the recommen- 
dations’ as contained in paragraph 24 of its 
I4th Report for the year 1981-82, 

डे i 'Framm'g" of the questionnaire for dis- 
" cussion with the sister Committee during 

its tour to Karnataka and ‘Tamilnadu 
States. - 

(ii) Consideration of ftelegram received from 
the Secretary,” Karnataka Legislative Assem- 
bly regarding the not availability of ac- 

- commodation -at Mysore. ; 

4 The Committee discussed with fhe Deputy 
Secretary, 'Karnataka. Legislative Assembly the 
matters एव common intérest jn accordance with 
the questionnaire already fixed. 

- 

4 The Comumiittee reviewed the discussions held 
with the Deputy Secreiary, “Karnataka Legis- 
lative Assembly and further decided to stay 
व. Madurai instead of Rameswaram on 15th 

"October, 1986, हर 

3 The Committee held  discussions with:  the 
+ ‘sister Committee “of Taimil Nadu Legistative 

Assembly ‘on matters of common interest _in 
accofdance with the questionnaire alréady fixed, 

3, The Committee exchanged views with the 
= Counsellors -of Andaman and Nicobar Adminis- 

= tration.on developmental  activities. 

3 - The Committee reviewed the discussions held 
with -the sister Committee of- Tamil Nadu 
Legislative हक, सात Counsellors of Anda- 

¢ man, Nicobar Administration, 

3 _ 'Oral examination of “the representatives of the 

" implementation of Trecommendations -in respect 
, -of var:CO_o_us_'_.p_aragr‘aphs :of the 16th Report of 

the Committee for -the year 1983-84, 

4 Oral examination of the representatives of 6 
- Development Department in connection with' 

the implementation of recommeéndations in 
réspect of paragraph No. 24 छा पाई 14th Report 
for’ the year 1981-82, 

‘Health Department. in. connection , with ‘the-
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1 2 3. = 

29, 1ith November, . 4 
1986 -, . _ 

s » _ 
- Wl 

30, 18th November; s2_ 
X 1986 : 

31. 25th November, © - 4 ' 
1986 " व. «४ हे 

- J I - 

.. 32. 9th December, 5 
- 1986 . - " 

गन 3 - 

बा _ 
— .33, 15th December; 7. = 
: 1986 थे किन 

कि _ - - का 

है 34, 24th Decémber, = . 7 = 
- 1986 ~ - - o= 

‘% 35, 30th December,. 6 
न 985 हर 

36... 5th Janvacy, 1987 6 

ं . ) न 

37, 12th-fanvary, 1987 7 

. 38, 19th-Janpary,1987 6 
- ० ३ ० 

ि = - i 

() Consideration of comununicaiions received: 
from the. Food & Supplies and P.W.D, 
(Public Health) departments regarding the 
material relating to theiy départments. 

(ii). Scratiny” एव the replies received . from पाई, 
Government in connection with imple- 
mentation of the, recommendations in_res- 

. pect of paragraphs, No. 15 &..32, of the 
* 15th Report of the Committee for the 
year 1982-83, relating to the Co-operation 
Department. 

No business. was transacted. for want of 
quorum. कि . 

'Oral examination of representatives of the 
Financeé ~Department alongwith the represen- 
tativess of various departments in respect of 
Supplementary, Estimates (Ist Instalment) for 
the year 1986-87. 

" Oral examination _of represéntatives of पाक. 
Food & Supplies Department .in” respect एव the: 
questionnaire (Question "No. 1 & 2) of पाई 
Committee on the Budget Estimates for the: 

. year 1986-87, . ) 

The Committee .partly drafted fthe qestion-: 
naire on the Budget Estimates for the .year 
1986-87 relating to the Animal ‘Husbandry 
Depariment. * - 

* The Committee partly. drafied the questions 
* naire ¢n the -Budget .Estimates for the. year 

1986:87: " relating -to the Animal Husbandry 
Department. 

L] 

(i) Consideration of coimenications received 
- from the various depariments on differént 

< -subject. i 

(i1) Oral examination .of the _r_ep.resentat':’v_es 
, of the Cooperation department in' Ttonnec- 

tion with the implementation of the re< 
.- commendations in .respect of para™15 of 
- the 15th Report of the Commitice for 

the -year 1982-83, i 

Resumption- of oral -examination of’ the re- . 
presentatives of the ‘Food & Supplies Depart- 
ment in respect of पान questionnaire (Questions 
No. 3 to 9) of, the Commiitice .on the Budget 
Estimates * for the vear' 1986-87. 5 

Resumption -of ‘the oral .examination of the ~ 
representatives of the Food “& ‘Supplies Depart- 
ment -in- respect. of the questionnaire {Questions 
No.'9 to 13) of the .Committee on the Budget 
Estimates for the ,year 1986-87. - 

(i)-Consideration of -communication received 
. . from the Foed & Supplies Department 

_regarding: additional information askéd for 
by ‘the Committee. ’ 

f
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4%. 

(iiyResumption of the oral examination of. 

-‘Department  in 

39; 30th January, 1987 4 

i) 

(i), 

40;  5th February, 1987 6. (i) 

-(iid) 

1 

® 
41, 11th Februasy, 1987 4 

* 

Gi) 

- -November, 

. i) 
. " . 

(iv) 

(i) Oral exa"minan'on of the 
- of the Public Works (Public. Health). De- 

r 

‘Report- of the 

-ment; - - 

the Tepresentatives. of the -Food & :Supplies 
respect  of questionnaire 

{Questions No. 14 to 20) of the Committee 
on the Budget Estimates for the year 
1936-87, 

‘(i) Consideration of demj official letter re- ceived from Shri Ashok Pahwa, .Commis- sioner and Secretary to Government, Haryana, Public Health Department, ex- 
bressing his inability to atténd -the meeting 
of the Committee " fixed .for A0th Japuary, 
1987, - = N . 

Resumption of oral examioation of, the Tepresentatives of the Food & Supplies 
Depariment in_rrespect  of guestionnaire 
(Questions No. 21 to 25) of the Committee 
on “the ‘Budget Estimates for the year 
1986-87, - 

The Committee framed the questionnairex on .the Budget Estimatés for the year 1986-87 relating to the Animal Husband:y 
"Depariment: 

-Considerafion of communications. received- from 
Subject. 

various departments on different 

representatives 

patimant. in respect of non-furnishing ' of 
the ‘material relating to फिट Budget Esti- mates, for the year 1986-87. 

Resumption of oral 
representatives of the 
Department in  respect of questionnaire (Questions No. 26 to 29) of the Committee on the« Budget Estimates . for the year 198687, . i 

examination ' of; the; 
Food & Supplies 

Consideration of communications  receijved -from-the Food & Supplies Department. 

'C-onfinnan'ort of proceedings of the meet- ing. held- diring the period  from 11th 
1986 to 19th Januvary, 1987, 

Scrutings of the replies received from the Government in  connection with the, imple- mentation of the recemmendations in, ress pect of wvarjous paragraphs- of पट 18tk 
Committee for ‘the year 1986-87- refating t¢ the Industries Depart- t T 

. 

The Committee partly, drafted  the., 19th: Report on  the Budget Estimates of the Food. & Supplies De artment. fo y 
1556147 p . p i r the year 

. fl 

s’ 

nu
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42. 16th February, 1987 5 (D) Codsideration of! demi official Itter r1e-- 
) ceived’ from .Shri ‘P.K, Bali, Deputy Secre- 

- . . L tary, Finance Deparfment requesting for 
— व मे न T थे... नजर तत गे fixation 'ण प्री ‘meeting of "the Committée 
2z v 1 परी -फ v for the ~examiaation. ~of ~ :Supplementaiy 
“5__ ः Estimates, [खाए .Instalment): for; the: year 
3 - 198687 T न 
दा - e e एक Iy 

e, - (ii) Resumption.=6f oral examination, of the है “न * . - representdtives एव “the _रि000' .&. Supplics 
. b R LI हट - o+ Department in reSpect’ of “the question- 
LY s o कि e -+ % + Daire (Questions No, 30 to.!34)i.of the | . R iy 5 Committee -on. the' Budget Estimatés- for 

# =% ¥ o - the Year 1986-87, 

¥ H o . e S पुर The {Comfhittee:;drafted and finalized the 
A ¥ v .3 va,. 19th Report on पीट Budget Bstimates of 

दे . - “५. ., .. . the Food & Sipplies Department for फिट - T _ . Yyedr 1986-87, . 
. - i . = 

43> 23rd February, 1987 .5 (i) Consideration' of -various ~communications’ 
e ,, =% « . Teceived from vazions  Departments of . 
o LD .5 different subject. ' 

- _Q".u —y _ ir Lt i B 

. रह. * (ii) Oral examination of the representatives of 
. S न * -. रा Finance Dspartment alongwith vatrious de-: 
i - . partments’ with regard to " the ™ Supple- 
= न B हे. न जा का वा» के के e e रा - MEmtary - Bstimmtes” -(20d~ Tnstaiment)” for 

b 1 the year 1986-87. ° 

- « - (i) The: -Committee drafted <and finalized its ° 
ST Reéport' -on ‘the Supplementary Estimates 

पढ़. + e en “ . ., , (2nd Instalment). for thé  year'. 1986-87 
. S रा s T 

Y . . « (iv) Confirmation of .Proceedings " of ih& "neet- 
T . _ ings held during thé period ~from. 30th 

o g et सन एज नि Januaty, 198% to. 16th February, 1987. 

3 44. 17th March, 1987 . 2 No. business- was | transacted for want - of 
/ R पुरा E नर quorm - T e 

t 
45. 24thyMarch;,1987 .2 - 7, . (i) Considerafions. of , Tetter received from thes 

* o . Lo o . . Financial™ Commissiober ‘& Segretary: to 
थे w1 .o Government  Haryana,  Irrigation and " e e 4. me T Power Department- regarding‘.thé:.gbsérva-- 

RN T S R गए tion of.the 'Committee made in-the I18th 
d _ r.Report of " the Committee: = = _ - o - o कल 3 अप्न T 

' WM पा SR 4 (i) Scrutinisation of the, replies. received from. | 
the GoVvernment in connection -with the 

» -implémentation .of recommendations in 
o . ‘Tespect of  various paragraphs -of the 13th Ay * _ ) . . Report- .of. न! Committee. for-*the . year 

i कि SGLRle s G aa e ना. 1086086 1Rlatifg 60 ~the . Industries Depart- o : — ment. ' ही . ~ - ¢ ) i 
46,  31st March, 1987 6. Resumption of ~Scrutiny of the replies received 

£ . . from the Government in -connéction “with the 
. दल implementation of recommendations in respect 

- . of various paragraphs of the 18th' Report'.of 
. ‘ - © the .Committee for फिट -year 1985-86 relating = 

: - to the Industrics Department. 

" . 

-
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Report Presented 7 

"5. During the peried under review the Committee presented the 
following Reports to the House.:— . 

Sr.. By whom Date of i _ B . S_ub-j_e"ct 
No. presented presentation - 

1. Chairman, 25th Nov., 1986 Report of the Committee on 
- . Committeeon - Estimates onthe Supplementary 

+  Estimates ) --  Estimates (Ist Instalment) for 
- the year 1986-87. 

1 ' I 

2. " Do 24th Feb, 1987 Report of the Committee on 
- Estimates on the Supplementary 

Hstimates (2nd Iostalment) for - 
- ‘the year 1986-87 

3. Do 9th March, 19877 19th Report of the Committee 
. on Estimafes on the Budget 

Estimat¢s:.of the Food & Supp- . 
- - - - ) lies Department for' the year -~ 
L. ow ‘ - 1986-87. - 

! 

s Meetings held at places other -than. Chandigarh . 

6. The details of the meetings held at places other than Chandigarh 
are given below =— 

(i) New Delhi (डा. No. 21 and 26) 8th & 23rd October, 1986. 

(i) Bangalore  (Sr. No, 22) " 1ith October, 1986. ~ 

प्र] OOty (Sr. No.23) 13th October, 1986, © = 
(Udagamandalam) ? 

()  Madras - (§r.No.24) 170 October, 1986, 

(ऐ ९०187 (5. एर०. 25 20th October, 1986. दि 

) . g Proceedings ः 

7. The record of the proceedings of cach meeting has been Xept in 
the Haryana Vidhan Sabha Sccretamiat - 

T री
 

A 

¥
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COMMITTEE ON THE WELFARE OF SCHEDULED CASTES 
+ AND SCHEDULED. TRIBES  ~ 

The Committee on Welfare of Scheduled Caste§ and Scheduled Tribes 
for the year 1986-87 was constituted by the Haryana Vidhan Sabha by 
election vide Notification dated the 29th April, 1986 in pursuance of Rule 
260-A (I) of the Rules of Procedure and: Conduct of Business in the 

) . Haryana Legislative Assembly. Shri Neki Ram, M.L.A. 8 member of 
¥ the Committee was appointed by the Speaker to be the Chairman ofithe 

Committee 
| - .t - 

peried under review. The names of the Members and the number of 
meetings attended by each one of them are shown in'the following tablei— 

w 

3 2. The Committee held a total number of 36 meetings during .the 

NSr0 IN—M—___‘—HM_'—-_ame- of member Number of mzstings att'en_mfl"—_-ded.. 

* 1. ShriNekiRam 23 - . 

" 2. %Shri Azmat Khan . il '- ’ 

i%'fi‘fi__ | 3, S-hr'i' Bihalle-Ram' - _ .. .-3‘ 

' ' 4. ShriDeviDass , : 19 

s . 5." ShriDilu Ram .. . o 3 
7, 6. ShriJogi Ram - o 14 

< 7. 8 Kundan Lal T 'O 

“+ हू. Shri Prabhi Ram * 32 

9. ShrifRam-Singh ‘ न 15 

10. *Shri Banarsi 55.98 ‘_ j 6 

-~ " *Shri Azmat Khan, M.L.A. resigned from the Membership of the 
A=< Committee with effect from .18th June, 1986 . ) 

- . *Shri Banarsi- Dass Balmiki elected as member of the Commitiee 

with effect from 2810 November, 1986 ) - 

Meeting held and Business Transacted 

The date एव meetings. the nimber एव members present and business 

4 

J.
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A R b transacted- at-eac-meeting-ate-givenbelow : * . 
. न ली एड R 1, — 

Sr. ., Date of meéeting  Number Business transacted \.:_; 
No- 2 © ofMembers - 1. - M 

- -present - — . PR el e . . 

, D T 3 - 7. 7 दा. '* वि गुर 
L - - - — - - J नि न न R अभी लि मं. + का. _ _ - - - =T लिन ) 

1... 25th May, 1986 ~ 3 (i) Discussion on the scope "and funttions. .of - 
= e T the Committes: . - - ) दे 

(ii) Sélection of Departments{Public Undertakings o 
s for examination, - - . - ] 
1 - - - - . - f 

2. 5th June, 1986, 1. - No, business.- was transacted' for.- want.. of 
: -, quoram, i - दर kel 

3. 2nd July, 1986 " 3 The Comifhittee parily framed questionnaire L. 
कि कि पाए व सा on’, the material received from the ~Health Ty 
ना दे दे Department . - 1 .o . * H 

4 SthJuiy, 1986 . 4  “The Commitiec passed the .condolence resow 
- lution at“the sad .and sudden "demise -of Babu 

Jagjivan Ram a ‘veteran leader 
s - 

5. 16th July, 1986 4 Framing of questionnaite on ‘the  matérial 
= received. from the. Health Departarent. 

6. .23zd July, 1986 4 () Framing of questionnaire एफ. the material 1. दर L received: from the -rHealth Department:” _5,_*‘,“' 

(i) The Committee décided to orally eiamine - Z«' 
" the Commissioner and Secretary 0 .Govt, | 

Haryana, Social Welfare Department with 
N regard “to non-supply “of "material replies 
T on- the quéstionnaire छा. फिट! Comimittes 

PN
 

छिप) Consideration of communications” received 
- from ~ various Departments on different 

subjects 
कि नं 

7. '30th July, 1986 7 (1) Consideration ‘of communications: réceived -~ . हैं 
from - various: departments on different 

- subjects. R T L. 
A 

(iiy Oral examination of the r Commissioner 
and Secretary to Govt,” Haryana, Social 
Welfare Départment regarding -non-stipply 

a” of replies ito” the *quiestionnairesframed by 
- the Commiftee 

— 
- ‘F — - - नया 

(iii) The. Committee decided to undertake a 
. study tour .of the States of Arunachal, - 

- F Magaland.'& Sikkim in the first week of Y ) लय वन . सिवा, 1986, o el - सन | v - S 

कप . A 
ही " 

8. 6th August, 1986~ 7 - () Scrutiny -of ,replies fo the ’questionnaire 
' न व .. received—from “the- का एपॉनाए- Health) 

. &~ Department - L 

-~ 

0 The Committee decided हि hold its meet- ¥ 
* नर, " imgiiat Simla & Chail 

,'9., 12th August, 1986 5 = _Resumption of scrutiny .of the:réplies, received PR . "ot Cfromuthe £P.W.D.~(Poblic' Health)- Department, - ! 
" 



37. . , 

1 2 कि 3 4. " 

"0. 13th-August, 19867. 5 _ D" 
(Chail) + : : . 

14. 14th August; 1986 5 . . Do: 
" (Simla)" . M - N i A 

दे - . the questionnaire received from the Public. 

- . Health Department. Lo - - 

- . = (i) The. Committee décided to, undertake ४ 
“ . .stady tour from 23rd Sepi., 1985 jnstead 

of 5th _g]ep__t., 1986 to'the States of ‘Arunachat 
: .- .t . Nagaland -and  Sikkim. ' 

13. 28th August, 1986 3 पाई Committee resumed the scrutiny of the. 
material supplied by the P.W.D.(Public Health) 

- Department and -framing a questionnaire there- 
- . . on. . 

-+ 

-.‘__" : 12. 20sf August, 1986~ 5 . () Resumption of scratiny of the replies to 

’: 

14, 3rd September, 7 0 Consideration 0 communications received 
1986 _ ) ' from various Departments on different 

- - subjects. - : 

- * & (ii) The- Committeé decided .to undertake tour 
ही - " to the™Stateof Bihar instead of Arunachal 

- _ as .already decided. 

ना . - (i) Resumption of scrutiny of replies received 
&, - - " from the P.W.D. (Public Health) Depart- 

— ment- and framing questionnaire thercon. 

- 15, -.10th September,: 6~ Resumiption of scrutiny “of replies received - 
' «1986_. - from -the: P.W.D. (Poblic. Health) Department 

and framing' of questionnaire thereon. - L2 

16, 23rd September, 4 The Commities, after considéring the tele- 
1986 . 7 gram_and  wireless message received. from the 
Yoo : - _ Nagaland & Sikkim Legislative Assembly ~de- 

. cided to postpone its proposed tour- to. those _ . 

.. . - 7 _ States. की - 

L
 

17. 24th Séptember,, =~ 4 The Commitiee. reviewed its earlier- tour pro- 
1986 . gramme * and decided to undertzke the study 

! . tour of the States of Rajastham, Gujarat and- . 
- =, (Goa instead of Bihar, Sikkim- and -Nagaland. 

18. ०15 October;1986~ - 4= =~ Scrutiny of -replies received' from the -Co- 
- s operation Department with ‘regard to _the, 

' . implementation -of recommendations ' contained 

v ) Y. in the Sth. Report. . e 
i T . 

19. 8tk Oétober, 1986, -3 _ Scrutiny of replies_received” from the Coapera- 
एप Department; Public Works (B&R) Depart- 

fr T . T « mient- and - Haryana Harifan Kalyan Nigam 

et i Ltd. with regard to the implementation ~-of 

. recommendations contaihed in the. 9th Report. - 

7 M 
Pl - 

' _20. 15 Oktober, 1986 _ #2 - = .No husiness- was transacted for ~want of 

दि . quorum.” - 

. 21, 2001 October; 2 ' - Do 
- 1986 ' . 5 



22, 29th Qctober, 
1986 

23, .5th November, 
1986 * 

u 

24. 12th November, 
1986 

'25. 19th November, 
1986 - = 

26. 8th December: 
1986. 

27. 22nd Décember, ~ 
1986 ' 

28. 30th December, 
1936 : 

न 

ES 

29, Sth January, 1987 

30. ; [218 January, 1987 

-~ 

6 

3 

i 

5 

3 

4 

() Scrutiny 
¥ P. 

(i) Consideration of ‘communications received 
from wvarious Departments, LT 

(i) Resumption of seratiny of replies received 
from the Cooperation Department and 
Haryana Harjjan Kalyan Nigam< with 
regard to the implementation of recom- 
mendations - contained in the 9th Report.” 

of replies . received from  the 
D. (B&R) in regard to implementa- 

tion of recommendationfobservation con- 
tained in the 9th Report. 

(i) Partly. framed questionnaire oni the material 
received from the Iirigation Department. ' 

(i) The - Co'mmlittec scrutinise  thé'  material 
received from the Irrigation Department 
and framed questionnaire thereon. 

(i) The Committee decided to undertake a 
"~ study tour to the States of ‘Goa, Gujarat & 

Rajasthan instead of the States of Naga- 
land, < Sikkim etc. 

(iii) Consideration of Communications recéived 
+ from varicus Departments. . 

The Committee scrutinise the material received 
from the Haryana State Small Industries and 
Ezport Corporation and framed questionnaire 
‘thereon. . N 

() The Committee. decided to postpone theéir " - 
proposed tour to the Union 

- *Taritory of Goa and State of Gujarat 
and Rajasthan, 

(i) Consideration of Communications received 
from S‘ocial Welfare Department. 

(i} Framing. of qu’estionnaue“ on the material 
received from the Industries Department. 

हो)" Consideration of Communications. received * 
from varigus Departments. 

Scrutiny of téplies received from फिट Haryana 
Harijan Kalyan Nigam, Lid., Social Welfare 
and Education Departments with repard to 
9th, 10th, "11th Reporis of the Committee ' 
respectively, - 

Oral ¢iamination of the representatives of the 
Industries Department and the Haryana-State - 
Small "Industries’ and Export” Corporition re- 
garding Non-supply of replies , to the ques- 
tionnaire. . 

- . कि - . . t 
Oral éxamination” of the represenfatives “of the 

Small “Indistries & Export Corperation re- 
garding reservationfrepresentation of ‘Scheduled 

JIndustries. Depariment and पाए Haryana .State + ~ 

-Castes and Scheduled Tribes in the said Cor-_ - 
_poration, . 

s 

.,
 



- 
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N ुाााापापाएं 

‘31, 19th Januiary, 1987 2 No business could be transacted for-want .of 
द 'पुचापाता, - A S R 

. : v ) 

32,+ 27th January, 1987 4 Oral' examination .6f the representatives .of the 
- £ P.W.D. (Public Health) Department . regarding 

»  Teservation of Scheduled Castes and Scheduled 
- A Tribes in_ the Department. - 

Y ‘{ - - 

s r 33, 3rd February, 1987 5. Oral examination of the. representatives of 
- शा . the Irrigation Department regarding reservation/ 

.. . representation of Scheduled Castes and Sche- 
" \ duled Tribes उप the said Depariment.. 

34. 11th February, 1987 3 
(New Delhi) ™ 

12th February, 1987 3 
(New Delhi) * 

33, 17th February, 1987 3 

36: उ March, 1987 4 

= ; T 

The Committce drafted a part of the Tweifth 
Report. लि = 

. W . F - 

The Committee drafted the remaining part 
of the Twelfth Report. - . 

(i) The Committée firalised the Twelith Report, 

(if) Confirmation of proceedings. 

Scrutiny of material rela'tinJg to reservation/’ 
representation. of Scheduled Castes and Sche- 
duled Tribes in the Haryana State Agricul_‘tural 

B Marketing Board. 

) हर - . लिन नी S S 

8" . ) ’ Report Presenfed - ह न 
दि कि w ' - k] 4 

> During the period under review the Committee presented its 12th 
- Report for'the year 1986-87 to the House on 6th March,-1987. - 

Al 

१ - . N Proceedings . T s 

A record of the proceedings of the Commiitee has been” kept पं. the 
Haryana Vidhan Sabha Secretariat.. ’ i 

प्र \ - 
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> -COMMITTEE ON GOVERNMENT ASSURANCES® . 

I. The Committee consisting of Nine members was nominated by 
the Hon.. Speaker-on the 17th: Ap 
ointed as chairman of the Commi 

[ -~ 

"2. The Committee held 38 

ril, 1986. Rao Nihal Singh-was app-. 
ttee by the-Hon. Speaker.. i 

meetings during the period under re- 
view. . The names of members and..the number of meetings attended 
byeach one एव them are shown नए, the .following table — 

= £ 

Sr. Name of Members . ‘ ‘Number of meetings attended 
‘No.. v o n 

. 1. Rao Nihal Singh L ] 

2. *Smt. Sharda Rani ) Nil - 

. 3. **Shri Sri Kishas Dass - ] 1 

4. -Smt. Shanti Devi 18 

5. डा Daya Nand. Sharma. ' “ * oo 

6. . Shri Lachhian Singh Kamboj " Nil 

7. **Shri Tayyab Hussain 6 

8. Shri Brij Mohan'Singla * 20 

"9 Shri Sahab Singli Safni - लि हे. 

10: Ch. Shakrulla Khan - . 22 

* 11.. Shii Amar Singh Tk T .6 

12. Shri Lal Singh T 5 

13. Shri Mohay Lal Piple " 5 

S.I-pecial Invitees - b 

1. Shri Lal Singh 14 

2. Shri Mohan Lal Piple - . T 

*Smt. Sharda Rani M.L.A,, re'sigued from the membersh'x"p of the 
Committee. w.¢.f. 5th June, 1986 

*»Shri Sri Kishan Dass M.L.A., resigned from the membership of = - 

on her appointment as Minister, 

the Committee w.e.f. 5th June, 1986-0n his appointment as Minister. 

1**Shri Tayyab Hussain M.L.A., resignéd from the membérship of 
. the Committee w.e.f.6th December, 1986 on his appointmentas Minister. 

)
 

क
ी
,
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" The following members were nominated’ against” vacancies for 1116 
remaining. period .of the year 1986-87 :— -~ - 

1. -Ch..Shakrulla:Khan M:L:A, Was nominated w.e.f. 18-7-1986. 

2. Ch. 2087 Singh M.L.A., was nominated W.&.f. 18-7-1986. ! 

~ Shri A_m"'ar Singh M.L:A., resigned from membership of tl'l'e'-Com— 
- «mittee w.e.f. 8-12-1986'0n his appointment as minister._ __ - . 

7 L . 

‘The following Members were nominated ‘as spscial Tnvitees for the 
Committee :— =~ ~ 

* 1. Shri Lal Singh M.L.A,; was nominated w.c.f. 6-8-1986. 

« 2. Shri Mohan Lal-Piple M.L:A. was nominated w.e.f!.6:8-1986. - 

Sarvshri Lal "Sing__h- .and Mohan Lal'Piple या Invitees गली nomi- 

.nated as Membérs of the Committee for the remaining period of the 

year 1986-87 w.e.f. 10-1-1987. . ‘ 

B Meetings. held. ‘and. Business /Transacted . 

_ 3. The date of meetings, the number एव members” present and 

- business transacted at_each meeting- are given below पा . 

" Sr. Dateof लहर . Number of T i ofmeig Nomberof  Dumestamsscted  © _Busm'ess‘-tr'a.nsa-c_te_d ! 
. No. ! Members _ ' 

. « present s Y . 

था टाटा एप गया - गाए . — 

1. 29th May, 1986’ R The scope & functions of the Committee were 

= -explained, s एक 
o . - - . . . L 

2. 5th Jufe, 1986 - ™ 4. .Scrutiny -of ‘replies received from various Govt. 
. ' - Departments .in regard to implementation:. of 

- - - oitstanding-“assurances, * 
~ Fl [ - . N - . - - 

3. 12th June, 1986 "5 . Do LT 

. 4, 26thJone,1986 5 S P R 

-8, 2nd Tuly, 1986 _.' 3. . . » Do N ०. ** + 

6, 600 July, 1986 2 ‘No business was_ transacted for want ‘of 
. = . Quornm. - * - oo 

7. 16 July, 1986 - 4 ) The Committee passed .condolence reso- 
“lution on the sad and sudden .demisz of 

- * the Vetetn Leader Babu .Jagjivan Ram 
and’ Shri Chander Shekhar ~Singh, Union. 

¢ " Pétroleum Minister. _ थी . 

३ अ - (ii):Scrutiny of Teplies recsived from variotis - 
PR _ e .Govt, Deptis. in regard to implementation 

प् . 37 " ._ ¢ of outstanding Assurances.



v o 492 . 

1 _2___——_—_——' 3. _. .. - कै 7... , . 

8. 23rd July, 1986 5+ ™Scrutiny of replics feceived from -various Govt. 
' Deptts. in regard to implementation of out- 

. N standing assurances. - 

9. 31st July, 1986 S ® Do * p 
i (i) Scrutiny’ of the: statemerit of assurances - 

"given by the Ministers on “the floor of 
. the House during the Session held in 

4 February, 1986. - - 

(iii) The Committee decided to undertake a 
- - . study tour .to the States of, Mizoram, 

.o :Arunachal and Sikkim from 3-9-86. ~ 

10, 7th August, 1986. 6 .Scrutiny एवं the -statement of assurdnces given 
' by the Ministers on the floar of the House 

. -; during the Session held in' February, 1986, - 1 . 
11. 14th Avgust, 1986 6 . Do T e 

12. 21st Augnst, 1986 6 * "Do ) N i . - ; 
13. 29th August, 1986 7 The Commitiee considered the telegram received हि . e from Mizoram Vidhan Sabhi showing the inability - 

of arrangement of 4ccommodation and decided . ] to postpone: the proposed tour. . Ja-“’ 

14, 3rd September, ) (i)"-Scru"'tm'; of the statement of assurances given -. 1986 " by the Ministers on the floor of the House 
-~ during the Session held in February, 1986. -- 

थी - (i) The Commiitee decided to undértake a ‘tour . . from the middle -of October, 1986 for the VR . same States as decided on 31st July, 1986. 

15, 199t8h GSep_tember, का 2 No. business was. transacted for want of Quorum.. 

16. 24th Sept’émbe"r, ' 7 ः Scrutiny of replies. received from  varicus Govern- - 
-1986 ment Depantments in regard to implementation = 

of outstanding assurances. - - 

17. 30th September, ~ 7.~ Scrutiny of replies received from the various Govern- 1986 ‘ment Departments in regard to implementation 
e of outstanding Assurances, | - 

18, 6th October, 1986 5 . Do - ~ 
19, 14th Ociober, A The Committee framed questionnaire to be discussed ’ 1986 with their counterparts of other states during its = 

) tour. दी . TN 
20. 18th.October, 3 Held discussion with the sister Committee of West 1986 Bepgal Legislative Assembly regarding matters. of 

common interest. T A . 
21 '20th October, . 2~ Held discussion with the sister Committee 01 1986 . Mizoram' Legislative Assembly regarding matters , - ~ of - common interest. - दे 

po 19238'1-5:[ Octaber, 2. Held discussion with the Secretary and Cotn- 
. 2 mittee Officer of the Sikkim Legislative Assembly 

लिए - - o o t.Bgcretariat regarding matters एव common interest. . 
.
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3. 

L 

32, 12th January, 1987 
* - 

33, 20th Januatry, 
1987 

34. 30th January, 
+ 1987 

- 

31st January, . 
‘1987 दि 

36.. 9th February,. 
1937 

4 

Government Departments in regard to implement- 
ation of outitanding assurances. + 

T Do 

(i) Oral .examination of representatives of, the 
Revenue Depariment in respedt of implement- 
ation of outstanding assurances contaimed in 
the 17tk Report of the Committee. 

पं) The Committee reviewedits 17th Repott and - 
also reviewed the statemeént of assurancest. 
which were given by the Ministers in the Budget 
Séssion held .in February, 1986, ‘ 

" The Committee undertook an on the spot  study 
‘tour and inspected the Bhupinder Cement Works 
‘Surjpur, Balarpur Industries Limited, Yaniuna- 
Nagar and National Fertilizers Limited. Panipat 
in regard to implementation .of the - outstanding 
assurances of the 17th Report of the Committee. 

The Committee undertook an on the spot study tour 
and inspected पाए Aftlas Cycle Industries, Sonepat 
Bhatia Cutter Hammer, Hscorts Motor Cycle 
Division Eicher Good Earth, Sapra “Textiles Lid 
“High Polymer Faridabad and Okhla Sewage 
-Warks Delhiin regard to implementation'of the 
outstanding -assurances of the 17th Report of 
the Committee. 1 

¥ 

‘The Committee drafted partly its 18th Report. 

—-—__._____________________________________. 
कि * हे 

1 -2 3 4 - 

23. 26th October, 2 Partly reviewed the proccedings of the meeti | 
1986 - . of the Committee held at Calcutta and 1flslzaa.\a\|rl.mgs 

e The Committee revi 247 29th October, 5 . TheCommittee reviewed the discussion held during 
1986 < - Iis tour to the States of West Benpal, MiZzoram 

and Sikkim. ' . 

25, 5th November, s 6 Scrutiny_of’rep'lies recei‘v_ed' from the wvarious 
1986 Government Departments -in regard छि implentent- 

ation of outstanding assurances. g 

26, 12th November, 6 B Do - 7 
1936 _ - 

27. 119986&1 November, 2 No business was transacted for ‘want of Quoru. 

28, 10th December, 7 Scrutiny of replies received from the various Goverri- 
1986 ment Departments in regard (0 implementation of 

. outstanding assurances. ; . 

29, , श््ि फिल0शाए 020, 2. No business was trans'act_ed for want of Quorum. s 

30. 3Ist December, 5 Oral examination. of representatives of the -Environ- 
1986 ment Department in -respect of implementation of ' 

outstanding assurances.of ‘the 17th Report एव the 
__ _ Committee. = ~ _. _. _ ' 

i . bl [ - - 

31. 7th Janvary,. 1987 7 Scrutiny of roplies received from the . various 

" 

s



4 4.. ) 4 ) ‘ 

1 "2'___#___________.—________ T 3 ] ‘ - s s - 

37. 19th February, 3 The Committée drafted remaining par{-of:its विधि, 
1987 - Report.~ दर - 

38; 200 February, 3 The ~Comntittes finaliséd its 18th Report for the~ 

1987 year 1986-87.° e 

[ S R L A——————— + i 

Presentation ए. the.‘Report - ' - _.) 

The 18th "Repor't':of (16 Commiittee -on Government हर of - filg 

the Haryana Vidhan Sabha was presented to the House on 6th March,  + 2 

1987. . 
- 

[ 

. Meetings at places other than Chandigarh ‘-‘, 

The Committee héld its meetings:on- 14th October, 1986 at New 

Delhi, 18th October, 1986 था. Calcutta, 20th October, 1986--at. Aizawl N 

23rd October, 1986 at Gangtok, 26th October, 1936 at. Darjeeling, 29th ~ 

October, 1986 था. New Delhi and on 19th Febriary and 20th Febru- - 

ary, 1987 at_ Mussoorric.. . 

हे Proceedings . _ - 

A record of the proceedings.of the meetings of the Committee has * 

been kept in the Haryana Vidhan Sabha Secretariat..  ° - __‘-%_\ 
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. Lol है - COMMITTEE ON SUBORDINATE LEGISLATION 

N The Committee, €onsisting of seven Members of the'Haryana Vidhan Sabha besides the Advocate General, Haryana, were nominated by the - Hon'ble Spzaker एप the Ist May,: 1986 and was notified vide notification No. HVS-LA(Sub-Leg)-1/86/103, dated - the 2nd  May, 1986, _. 
¥ N - P —— - P oo . . - 'ShriSahab-Singh.Saini, was appointed as the-Chairman of the Com- ?'x mittee by the Speaker. = - ' 

¥ _. " The Committee held 40 meetings during the\"'-'per:iod' under review, 

. The name of members/special invitees and number:of mee_tl_'_ngs"—-at"te'nd- 
] ed ‘by each of them are shown in the following table :— - 

Sr. N'o_. mfiame of Members T Number of meetmesatiend Nuinber of meetings'attended 

1. Shri Sahab Sisgh Saini 1. ShriSahab Simgh Sami -~ - 35 36 - 

2. Shri Lila Krishan , - 200 T 
" 3. Shri Bahadur,Singh ) Ty - 

8 7 बल, ShriOm Parkash Sharma 19 
=, #*%5_Shri Tayyab Hussain - 10 

6. ShriKulbir Singh | . | _~ 
- A ही अपिए Parshad -~ 37 ) 

8. Advocate General — . 
) Special Invitees . - . : ) 
= " *Shri Roshan Lal Tiwari 14 . 

_+ **Sm¢, Shikuntla Bhagwaria 11 - - [ 

*Shri Roshan Lal Tiwari, M.L.A., was nominated by the Speaker 
as Special Invitee of the Committee on the 29th July, 1986 for .the re- 

-maining period एव the year 1986-37,—vide Notification No. HVS-LA 
(Sub-Leg.)-1/86-87/125, dated the 29th July, 1986, - 

" **Shrimati Shakuntla Bhagwaria, M.L.A., was nominated by the 
"~ Spéaker 85 Special Invitee of the Committee with effect f rom 7th October, 

o 1986 for the remaining period of the yéar 1986-87, —vide notifiction- No. 5 HVS—LA- (Sub-Leg.)-1/86-87/135, dated the '7th October, 1986. 
.+ **Shri Tayyab Hussain, M.L.A., resigncd from the Membership. 
of the Committee with effect from ही December, 1986 on his appoint- 

. ment as MiniSter, Haryana, —vide Notification No. HVS-LA(Sub- 
Leg.)-1/86-87/176, dated the¢ 12th December, 1986. 

कस छापा "एफ Parkash Sharma, M.L.A., resigned from the Member- 
ship of the Committee with effect from 9th December, 1986 -on -his 
appointment. as Minister _ of State Haryana,— vide Notification No. N HVS—LA (Sub-Leg)-1/86-87/177; dated the 12th December, 1986, 

¥ - 
-~ 

"
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_Rules Scrutinised . ot 

*The. Committeec-scrutinised the. following Rules —_ - 

<7 The Punjab DistillerysRules,, 1932 framed.under thesPunjab 
- "7 7 Excise Act, 1914. _. . «८ 2. - 

T 
कि _ 2. , The, Pupjab Minimum Wages Rules, 1950 framed .under the 
- ~ "1 Minimum Wages Act, 1948 . का ना ._ हि 

- Meetings held and.bysiness. transacted oo - o 

The dates एव the meetings, the;number of:Members/Specialfinvitees * 
present and the business.transacted: at each meeting:are.given below : 

A 

हा... एक छा meeting MNumber of - - Business-transacted - - 
-Neo, - - “Menibers/ ) . . 

== - .- Special - T, - = - दर 
Invitees VR - . 

- _ ] present - o _ . o 

R 2 - 3 रा . 

> v I, 14th May, 1986 4 1... Welcome address by the Joint  Secrefary, . . 
T - Haryana -Vidhan Sabha r - - 

2. Scope and funciions of the Committee. _ . कि 

3, Selections :of Rules for scrutiny 
-t - 

मन | 4. Appraisal of work done by the previous Com- 
- * mittee - < 

. ” 2 
2. 23rd May, 1986 5 Scrutiny of the Punjab -Distillery Raules, 1932 =~ - 

' framed under thePunjabrExciseiAct, 1914 

. 3. 30th'May, 1986 © .3 Resumption of scrutiny of the Pimjab IDisfilley 
N 19R1u4!e‘s, 1932 framed under the Punjab _Excise Act, = 

. 61th, June,’ 1986 3 Resumption .of rscrutiny fof:theiPunjab  Distillery 
) . . Rules, 1932 framed_under.the __Punjab _Excise 

- ) = Act, 1914, . . . i 

5. 43thJune; 11986’ - , 5. ‘’Resumpticn of “icrutiny. of the Pimijab ~Distillery 
i Rules; 11932 framed ‘under the Puniab <Extise Act 

o 6. «20th-Jurie, 1986 3 'Resumption of. scrutiny of -tHe‘Punjab”  Distillery 
- 1 पपद5, -1932 ramed~inder 'the*Puinjab JEXcise Act, 

- - T 1914 - ~ 
= . - i - * T . _i' 

7. 27thJupe, 1986 4  Resumption of scritiny “of " the Pufijab_ Distillery. '- 
B - v "19R1u4_1es, 1932 framed .under-the Punjab. ~Excise Act 

g. ~4"ih'J'u1y, 1986 B Resumption of “Sserotiny. of .the “Puniab: Distillery 
- —1~R'u14.m 1932 framed-under the'Ponjib = Excise-Act 

- - 1914, . . 

. 9, 11th=Jily, 1986 4 1. ‘Passing ¢f-condolence resolistion on ‘the ‘sad 
. न ८ demise of संप्नएण '.चिडीनिदा Ram dhd’Shri'Cliarider 

. - rShekhar; Bingh - 



[l 
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N‘. 

2. Resumption of serutiny of the Punjab_ Dis- लि लि पहल Rules; 1932, framed under the ‘Pinjab- - Excise Acr;1914, ~ o 7 
10. 18thJuly, 1985 4 Resimption of scratiny of the Punjab Disfiffery- ' AR_u_Ics,’ परे framed uader the Punjab. Excise Act, 1914, 

- - . 
) 

1. 25th Fuly;: 1985 2" Meeting .adjourned for want of quorum, 

e 
tfl
;;
,y
 
- 

L T . . i ;. = 
- 12. Ist Auigust; 1986 3 * Observa_____-u_'on_s regarding non-supply of ‘printed - B T copies “of the Punjab- Distillery Rules,~ 1932 \ framed under the Punjab Excise Act, 1914~ by ~ thé" Excise~ and Taxat_ic_n"«'.Depart‘mem, Haryana. 

e
t
 

- 13. 7th August, 1986 .5 1. *Chalking cut of study tour programme of- -r the Committee on Subordinate  Iegislation . : of the Haryana Vidhan Sabha to the States.of 7 ~ . Manipur, Nagaland and..Sikkim from 13th. September, 1956, - 4 
. 2. Scrutiny of the Punjab Minimug:, ‘Wages - 

. हर «० - Rules, 1950 framed under the -Minimum * 
. - - Wages लौटी, 1948, = 

fiz._“\.'h' 14. 14th-August, 1986 T« Mecting adjourned for want. of 'q-uorum._ 15. 22nd August, 4 " Resumption of scrifiny .of the Puniab “Minimium - 1986 - *t  Wagess Rules' , 1950 framed under the Minimum " . Wages- Act, 1948, 
W o 

‘ 
4 16. 298t6h'Augu"'("st", 3 Meeting adjourned for want of quoium, - 
’ 1_9;‘_ : - W T . Lot 

' - 17..4th Setember, 1 5 Resumption of scrutiny of the Punjab~ Misiimum (1986 T 7 Wages’ Rules, 1950 framed under the Minimum = e s v Wages Act, 1948, 
18. डे 5दफृश्कारिटा, . 3 1 Meeting adjourned f'o_r __w'a‘hnt of guorum, - 

1 
«दी न 

L 19. 18th September, 5 F_ranu"ng-of questionnaire for discussion, with the - 1986 - sister. Commitees” of Manipur, ~Nagalang शत - ) . Sikkim, . 
N1 ‘e N . . - . .- - ., o, 

20, 20th September, . 4 Finalisation of questionnaire .for discussion with oo, 1986 v o न. “the'"sister Comimittees of Manipur, Nagaland and. न = . Sikkim Legislative Assemblies, | T . ;- x’-fl' 21. 22व इं०फरटपारिडा, 4 Discussion with the Committec छा Subordiria te S 1986 ) - + -Legislation. of ‘Manipur .on matters of ‘common 
= I inferests. . . A - - 

- ) 22.  24th Sepiember, 4 | Discussion with tha Hon. Speaker, Nagatand . - . - . 1936 - P . Legislative Assembly  on matters’ of ™ common 
X . vy .. intérests, ” Y 
23, 27 September,. 4. Discussion with the Secretary, Sikkim Legislative . - 19836— = हा Assembly . Secretariat, Gangtok and* Deputy _ 3 - - " Sgcrétary, Law Department,  Sikkim, Gangto ‘on ‘matters of  common “interests.



ef 24. 30th September, 
'\__ 1986 - < 

I 
ar - 

. 25. §th October, 
1986 

26, 16th October, 
+ 1986 

27:  22nd Octaber, 
. 1986 

28.. 29th Octobery” _ 
1986 - 

29. 3cd November, 
1986. की 

30; 120 November, 
1986 

31, 20th Novembiér, 
1986 

32, >10th December, 
1986 -~ 

33, '23rd"Dcccmber: : - 1986 P 

v 4. 7th January, 
1987 

35, 14th Janvary, _ 
1987 

36. 3rd February, .. 1987 
4.1 

* 2. Tinalisatiof + of the ‘spot 

Reviewed the discnssion held with the Committee on Delegated Legislation® of Manipur  Legislative Assembly, Imphal, Hén, Speaker, Nagaland Legislative  Assembly, Kohima and"  Secretary, Sikkim Legisiative Assembly and  Deputy Secre- tary, Law Department, Sikkim, Gangtok. 
. 

Resumption .of scrutiny of the Punjab Minimum Wages Rules, 1950 framed under the Midimum- - Wages Act, 1948. 
- 

1. Resumption of scrutiny of the Punjab Minic mum ‘Wages Rules, 1950 framed under the Mifimum Wages jAct, 1948, 
¥ 

2. Chalking out of tour programse to Uttar Pradésh Legislature, Lucknow, -~  * 

Resumption of scrutiny of .the Punjab M_m"-'m'l'um' ‘Wages Ritles, 1950 framed under the M:\mmum Wages. Act, 1948, : 

Meeting adjoarned for want of quorum. 
N3 

, Meeting adjourned for want of quorum. 
- i 

S . - 

Resumption of scrutiny of the Punjab Minimum - Wages Rules, 1950 framied under the Minimum Wages. Act, 1948, s, 

Oral- examination of the representatives of the Excise and  Taxation Department, Haryana, Chandigarh, for not~ supplying the printed ‘copies of the Punjab: Distillery  Rules, 1932 framed under the Punjab ~ Excise Act, 1914 despite Pro- tractéd correspondence. i 
- . 

. 
i Meeting adjourned for want of quorum, . 

- 3 

Meeting adjourned " for want 01. quorum, 

[ 
- d * Oral examination of the representatives of the Laboyr- and Employment Department _in respect of the,wPunjab - Minimum Wages' Raules, 1950 framed under the Minimum Wages Act, 1948, 

Chalking' out 0. Spot study tour programme 10 Mourthal and Panipat Brewcrics_}'D:'stiIlery on the observation of :Chairman, . . v . 

1. :Dirafiing of Report of the Committée.  on Subord,m:a_tc Legislation, < - LS 

टू study tour pro- gramme to Murthal and ‘Panipat Breweries and’ Distillery. ‘ 

L 
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37. 9th Fébruary, 4 Chalking out of हा to undertake a spot 

1987 study tour of the: Haryana Breweries  Limited, ” 

. _ Murthal (Sonepat) and Haryana Distillery, ‘Panipat 

दि _on the 10th and 11th February, 1987 in respect | 

"~ 1932 framed under the Punjab Excise’ Act, 1914, 

vt _ w ) 

38, 10th February, 4 * Oral Examination ‘of the répresentatives of the 

1987 दि Haryana ‘Breweries Limited and the Excise and 

Taxation Department in_respect. of the scrutiny - 

, of the. Panjab  Distillery Rules, 1932 framed under’ 

the Punjab Excise Act, 1914. 

39, 1llth February, 3 On the spot  examination of the Panipat. Distillery. 

987 . 
L ४ -« 

40, 17th February, L 4 Passing of condolence - Tesolution on A'thc sad de- 

1987 ) mise. of Shri Hanuman Singh, M.L.A., Haryana 

Vidhan Sabha. _ A 

of the scrutiny of the Punjab  Distillery Rules, 71 

M—’ . 
' - जल नि 

. Mectings at places other than Chandigarh 
. P 

The Committee. undertook an official tour to the States of Manipur, 

Nagaland and Sikkim from 18th to 30th September, 1986 with a view to 

have discussion with its counterparts regarding ~the procedural matter 

pertaining to the working of the Committee oniSubordinate Legislation 

of their respective Legislature and held 6 meetings at different places 

je. New Delhi, Imphal, Kohima and Gangtok. . : ' 
. I ] 

The Committee undertook an official tour on'the spot  study of the 

Haryana Breweri¢s Limited, Murthal (Sonepat): and Haryana Distillery 

(Panipat) on the 10th and 11th February, 1987 and also held its meeting 

at Haryana Bhawan, New Delhi on the 9th February, 1987 in-res- - 

pect of the. scrutiny of the Punjab Distillery Rules, 1932 framed under 

the Punjab Excise Act, 1914. g . 

Repo’rt-'presented“ 
. 

१. The Comimittee presented to the House its Eighteenth Report for the | 

year 1986-87 on the 6th March, 1987.. - 

S है Proceedings 

 A'record of the proceedings of the Committee has been kept in the 

Haryana Vidhan Sabha Secretariat. __ i 

| | 
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* COMMITTEE OF PRIVILEGES * . 
.. 1. The Committee of Privileges, consisting--of ten~m'en1be"_rs was Nominated by the. Speaker on.the 25th June, 1982, 

L. Chaudhri Inder Singh Nain, M.L.A. 

Shri.Nirmal Singh, MIL.A. _ 

‘Thakur Bahadur Singh,, M.L.A. 

. Shei Mohan.Lal Pigple, MiL.A. 

Shri Dharam Bir Gauba, M.L.A. - 
Master Ram Singh, M.L.A. 

G
 

10. Rao Nihal Singh, MLA: . . - 

2. 

3 

4 

5. ‘Shri Daya-Nand Sharma, M.L.A, 

6 

7 

8 Chaudhri Hukam ‘Singh Phogat, M.L.A. 

Shri:Fatch Chand-Vij, MLA: -~ 

i 

On “the 25th ,August, 1982, Thakur __‘B_"ahadu_r. Singh-- and जि ‘Nirmal Singh; MLAs and on the 28th August, 1982, Shri .Mohan Lal Pipple;, MLA: resigned .~ frame thel-membership- of-the Cofn. mittée and वि. the vacancy caused by their resignations Dr, Om Parkash Sharma, Rao Indérjit . Singh -and  Shri_ Jaswant Singh Chauhan, MLAs. were.nominated: t0. serves on the -Conmimittee- of - ~Privileges .with effect from. 7-9-1982,. - == 4 

Or. th¢ 8th December, 1982, Dr. :Om LPar'k‘as'h- Sha-rma, MLA resigned from the membership. of. the ~Committee and-in the’ vacancy caused by his resignation Seth Ram Dasg Dhamija, MLA was 
24-12:1982. 

" Chawdhri Lila 

- nominated. to_serve: 

Invitee to serve én the Co_mmfiittee of Privileges with effect from 24-2-1984: -, - नम 
- 

on the Committee of Privileges. with effect from * 
दि 

Krishan, MLA .was. nominated as a special 
..-\"-..-..'.___-n-.—'_..__-__.‘__'_-__.. - 

- 

g O the 9th March, 1984, Chaudhri Lila' Krishan, MLA resig- ned as a special inviteé of the -Committee of Privileges. 
‘On the 17th जे 

- 

une, 1985, Shri Jaswant Singh Chauhan, MLA resigned_ from the. membership of the Committee and in thevacancy . caused by his resignation ‘Rao Vijai Vir Singh, MLA was nomi- 
24-6-1985, 

™ 

mated to serve on the Committee of Privilages with efféct from 
-~ 7 

3 

4 

- 
= 
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_ On-the 4th -June, 1986, Rao Inderjit Singh, MLA resigned 
Trom' the -membership of the Committee and in the vacdancy caused 
by his réesignation: Shri Roshan .Lal Tiwari, MLA- -was nominated 

दी ० "0. the Committee एव Privileges with effect दि Ist Ausust, 

- T - — 

5 _The Committee. held a stotal number of 16 rheetings during 
- the” period undér review. “The -names of<the members: and the 
number of meetings attended by each of them arve shown in the 
following table :— _ - 

- हा. “Name o‘f.Mc'm'"ber”s_"_ . . ¢ N-'u_m_b'er +of :mce'tingsl 
No.» . S attended 

" 1, "Ch: Inder Singh Nais, MLA 17 

" _ ‘2., Shri Daya Nand Sharma; MLA 10 

3... Shri Dharam Bir Gauba, MLA _ Lo 15 

4. Master Ram Singh, MLA ~ ~ 10 

" s, "Ch.Hukam Singh Phogat, MLA ~ .~ 7.  Ni 

~ - 6.-ShiiFateh Chand-Vij, MLA - R 17 

7. Rao Inderjit Singh‘,_'-_'M_LA ’ . -2 _ 

- 7 है, Rao Nihal Singh, MLA * T - T 12 

"« 7" 9. SethRamDassDhamia, MLA . , , + . 16 

"~ 107 खत VijaiVir Singti, MLA : : 4 - 

. 11. ShriRoshan LdlTiwariyMEA fo s 5 

- ‘I—-M——_-—J——'—_F"——hL'fi'_‘—_'_'_‘—_"—__._.__.‘_H—..- ) पा .'.__ -—— 

Questions of Privilege Pending - ) लि . 

) ! . - - .‘\ . ते 

1. The Committee considered -question of alleged breach 0६ 
_privilege against “Chaudhri Devi Lal, MLA for alleged insul- 

. ting, :abusing ‘and man-handling the Governor of Haryana 

. in -Raj :Bhawan on_the 24th May; 1982, which was referred 
.by the -House to the Commitice of Privileges on.s25th June, 

U 1982 for ‘examination and report:to the House. ' 

9. The Committee comsidercd question of alleged breach of 

privilege: against ‘Chaudhri Devi Lal, MLA, regarding  his. 

- "alleged mis-conduct en +thé eve of Governor’s Address to 

\. ~ the ;House on-the 24th-June, 1982 which .was referred by 

the iHouse'to “the Committee; of -Privileges on 25th June, . 
« [982 for ‘examination sand report to the House. 

- L ¢ 

2



3. The Committee considered question of alléged ‘breach of pri- 
: vilege _against . Chaudhyi Hardwari Lal, *vEx-Vice-Chancellor, 

Mabarishi Dayanand University, Rohtak, for his writing a 
:  book-let “'Legislature,; Judiciary, Press:and Universities” casting 
~ aspersions on the members and lowering the image ahd 

prestige of the Holse and its Members, which™ was referred 
L by the Hon’ble.Spzaker to the Committee of Privileges* on 

7 25th March, 1983, for examination, investigation and report 
~to the House. ) - ] . 

4. The ‘Committee considered question of alleged breach _of 
privilege -against Dr. Bhim: Singh Dahiya, MLA on. the - 

. matter m regard to the.question of alleged breach of pri- 
~ vilege in respect of hews item in Daily Indian Express’ dated 

- 16th September, 1985 captioned "“Lok Dal MLAs refuse (0. 
. Mmeet the Spzaker” casting reflection on the impartiality of 
the Speaker in the discharge of his duties which was referred 
by the House to the Committee of Privileges एव. 26th Septem- 
ber 1985, for ezamination and report to the House. 

, ‘Meetings held and Bnsiuess Transacted 

‘The 'da_tes of meectings, , the number of members present and. 
t\he business transacted at each meeting are given below ;— - न 

N -_— . e - 

ST.  Date of meeting Number of - " Business transacted No. ‘members ] - 
N > . e 0 present T 

1 2 3 . 4 - 

1. 9th April, 1986 5 (i) Chaudhri Devi Lal, M.L.A., appeared -before 
the Committee. and_cd stated that he had all 
regard- for the mmittee but could not 

- appear  before चाह Committee due _to ill 
health-all these days. In view of the 'state- 
ment of Chawdhri Devi Lal, M.L.A., the 

, Committee. decided to drop the contempt, 
- -2 proceedisnigs proposed to be initiated against 

him and ké¢ping in view of ill” health decided 
' - to ‘summon him on 6th August, 1986 at 

2.30 P.M. ) 

6. o« (i) The Comittee decided t5 undertake a study 
tour t6 the Union Territoriestof - Arunachal- 

o - Pradesh & Mizoram and the State:of Tripura 
ः with effect -रिकण 7ih May, 1986, 

2. 16th April, 1986 6 The Comm’itt_ee discussed the pending privilege . 
: N issues, - - ही 

~ कि (i) In “supersession of its earlier dec1’51_"on, the ™ L. Committee decided to curtail the tour prog- -, gramme and decided to visit the Union Terri- 
. tories of Arunmachal Pradesh .and Mizorum 

- only and dropped its visit to the state of 
Tripuraz The Committee. also decided to. 

N undertake its study छिपा some time in the 2nd 
. - week of May, 1986, . 

a L] 
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3. 20th April, 1986 

4. '30th April, 1936 

5: 7th May, 1986 

6." 11th May, 1986 

‘7. 2lst May, 1986 - 

* 8. 28th May, 1986 

9. 10th June, 1986 

6 () The Committes considered  the .~ pending 

. privilege issues. 

(i) The Committee after reconsideration decided 

that instead of procéeding on tour on 8th 

May, 1986 the.Committee’ would like to 
proceed on tour with effect from 10th May, 

1986,  ए 

8 The. Committes considered the .pending privilege 
issues, . Tk 

8. —— * Do . 

5 . The Committee decided to postpone its छिपा. 

7 The ‘Committce. considered the pending privilegé 
issues.. 

Do - 

5 (i) The' Committee drafted ard finalised its ninth 
preliminary report in regard to the question 

-of alleged breach of privilege against Chaudhri 

Devi Lal, M.L.A. for ‘alleged insulting, 
abusing and man-handling the Governor of 
Haryana in Raj Bhawan on 24th May, 1982 

i and for seeking extension of time for making 

& the final report. upto the first sitling of the 
next Session and authorised the -Chairman to 
sign and present the report to the House on 

- 21st June, 1986. - 
L - 

9 

, (ii) The Committee drafted -and. finalised its 

ninth preliminary report in regard to the 

question of alleged breach of privilege against 

Chaudhri Devi Lal, M.L.A., regarding his mis- 
vonduct on the eve of Governor’s address 10 
the House on 24th June, 1982 and for seeking 

extension -of time for making the final report 
upto the first sitting एव the next session and 
authorised the Chairman to sign and present 
the report to the House on 21st June, 1986. 

सन 

(i) The Commiitee drafted _and . finalised its 
seventh preliminary report in regard to_ the 

v question of alleged _breach of  privilege 

- against Ch. Hardwari Lal, Ex-Vice-Chancellor, 
Maharishi Dayanand University, Rohtak 

for his writing a beok-let “Legisiature, Judi- 

- ciary, Press and Universities”. casting  as- 

‘persions” on the Members, and lowering thie-, 

image and prestige. of the House and its 

.members for seeking cxtension of time for 
making the final report upto the fitst sitting 
of the next .Session and authorised the Chair- 

= man to sign and present the report to the House, 
- on 2158. June, 1986. 

- (iv):The Committee finalised .and approved पड 
second preliminary tepert of the Committee 
against Dr. Bhim Singh Dahiya, M.L.A. 
based oira mews item in Daily Indian Express 

r 

§
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10 6th August, 1986 

11 20th August, 
1936 

पड़. 9th Se_ptem'bcr, . 

13 

1986 

. I5th October, 
1986 . 

14 274 Octaber, < 
1986 

15 4th November, 
1985 ) 

16 

e 

¥ 

1'7th Novemver," 
1386 

e 

dated the 16th September;' 1985 “captivried 
“Lok Dal M.L.As., . refuse to meet ‘the 
Speaker” casting  reflection on, the impartial- 
ity- of the' Speaker in the discharge of his 

_ duties for seeking . extension of tiyme for 
. making the final report upto the पे sitting 

of-the next Session and authomsed the 
Chairman to sign and present the report to 
the. House on.21st June, 1986 - 

4 The meeting adjourred for want -of quorum 

4 The meeting adjourned for want 6f quorum. 

£ 

6 Neither- Ch.vyDevi Lal, M.L:A. por -his - counsel 
appeared before the Committee , A inedical certi- 
ficate ~ received in the office on 5th August, 1936. . 
The Committee considered the non appearance 
of Ch. Devi Lal on medical grounds and “in फिट 

 Interest of justice decided tizat 8 last opportunity 
be granted (0 Ch. Devi Lal, M.L:A. to appear before 
the Committee on 15th Qctober; 1986 at 2,45 
P:M. [The "Committee decided that summons 
to this ‘éffect be issued by registered post to Ch 
Devi Lal and a copy be sent to his Counsel] 

जा 

4 . “The meeting adjourned for want of quorum, 

3 (i) The' Committee considered the pending pri- 
vilege issues. 

- (i) The Committee decided to undertake a study 
] tour | to the States of Kerala & Karmataka 

1 - and-the Union Territory of 008, Daman & 
A दा w.e.f. 25th November, 1986 10 9th Dec.; 

" 86 

5. “The Conimittee considered on the -order dated 
15th October, 1986 passed by the Punjab and 
Haryana High Court in C.M. application: and Writ 
Petition Nos. 3039 -and 3040 of 1986 in amended 

- Civil Writ Petition No.- 3083 of 1984, The Commi- 
! ttee “desired™that फिट office may examine the order 
“:dated 15th Qctober, 1986 passed by the Hon’ble 
“High Court for vacating the stay orders and app- 
rising the credit and conmstitutional position to 
Hon'ble*High Court 

i3 +/(i) The Committee drafted and finalised its tenth 
petlichinary report in regard to the question of 

है aflezed breach of privilege against (पा. Devi Lal 
“M.L.A., लिए alleged insulting, abusing and man- 
handling the Governor: of Haryana in Raj 

p ‘Bhawan on 24th May, 1982 seeking extension 
“of ‘time for making the final report uptc the 

" first Sitting of the next Session and authorised 
the Chairman to sign and present the report 

- to -the *House on 25th - November, 1986, 

I 

- (ii)’ The ‘Committee drafted and finalised its tenth 
4 pr_e_h'm'm'_.ary Report in regard to the question of 

- ()
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'18. 

19. 

26th December, 
1986 

8th January, 
1987 

9th, F'eb_ruar‘y, 
1987 . ° 

3 

.lleged berach of previlege against Ch. Devi Lal, 
M.L.A,, regarding his mis-conduét on the eve 
of Governor’s Address to the House on 24th 
June, 1982 and for sceking extension of time 
“for_making the final report upio the first 
sitting of the figxt Sassion and authorised 
the Chairman to sign and present the report 
to ithe House on 25th November, 1986, 

(i) The Committes also drafted and finalised 
its eighth preliminary report in regard to the 
question of ‘alleged breach of privilege against 
Ch. Hardwari Lal, Ex-Vice-Chancellor, Maharishi 
Dayapand Univeristy, Rohtak for his  ‘writing 
a book:let “Legislature, Judiciary, Press and 
Universities?” casting aspersions on the Mémbers 
and lowering. the image and prestipe of the 
House.and its members for seeking extension 
of time. for making the final report upto the 
Mirst sitting of the next Session and anthorised 
the. Chairman to sign’ and present the veport 
to the House on 25th November, 1986: 

(iv) The Committee finalised and approved its third 
preliminary report of the Committee apainst - 
Dr. Bhim_ Singh -Dahiya, M L.A. based on a 
hews item in daily Indian Express dated the 16th 

~ 4 ~ September, 1985 captioned “Lok Dal M.L,As. 
refuse to meet the Speaker casting reflection 
on the impartiality of the Speaker in the dis- 
charge of his duties for ~seeking extefision 

the House on 25th NMNovember, 1986, - 

The Committee considered- the pending privilege-- 
issues, 

Do ! 
- K ? - 

- - - - 

5 (i) The Committee drafted and finalised its eleventh 
peeliminary repart in regard to question of alleged 
breach-‘'of privilege against Ch. Devi Lal, MLA for 
alleged “insulting, abusing’'and man-handling the 
Govétnor ¢f Haryana.in Raj Bhawail on 24th May, 
1982 and. for seeking exteasjon of time for making 
the final report upto the first sitting of  the 
next Session aund authorised the Chairman té 
sign andb_ present the report to the House on 

- 23rd February, 1987.. . 

(i) The Committee .drafted and. finalised its 
‘eleventh preliminary report in regard to the 
question-of-alleged breach of privilege against 
Ch, Devi Lal,” MLA, regarding his mis- 
conduct on the eve of Governor’s Address 
to the. House on: 24th June, 1982 and for 
seeking extension of time दि making the final 
report apto the first sitting of the next  Session 
and authorised the Chairman to sign-and present 
tghseTrepPort' to the House onZ23rd February, 

i
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. (ii) The. Commitiee drafted and finalised its 
ही ninth preliminary report jin regard to the 

~ question of alléged breach .of privilege against 
Ch.. Hardwari Lal, Ex-Vice Chancellor, 
Maharishi Dayanand University, Rohtak ~for 
his wiriting a book -let *“Legislature, Judiciary ' 
-press ‘and Universities” casting asperfsions on 
the Members and lowering the image and 

“ ‘prestige- of the House. and its ‘members for 
seeking extension of time for makpjg  the 
final report upto पीट first sitting of the next 
Session and ‘authorised the Chairman fo sign 
and present the report to the House on 23rd + 

N February, -1987. - 

L
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. पंच) The Committee. finalised and approved .its 
- fourth "preliminary report of पट Committee. 

' against Dr. Bhim Singh Dahiya; MLA based 
¥ on-a news item in Daily Indian EXpress dated 

दे the 16 September, 1985. captioned “Lok 
) DalYILAs refuse  to meet the -Speaker” 

™ - casting reflection on the impariiality’ of the गा 
- 5 Speaket in the discharge of his duties for seeking 

extension of time for making the final report 
upto the first sitting of the next Session and 

- authorised the Chairman to sign and present /{_’_-. 
. - the report to फिट HouSe on 23rd February, e 

- 1987, ’ i 
n 

- Meetings Adjourned for Want of Quorzm 

The meetings i.e. on 6-8-86, 20-8-86 .and 15-10-86 were adjour- 
ned for want of quorum-during the period: under review, . 

fx
 

. Reports Presented - 

(i) The Chairman of the Committee (Ch. Inder Singh, Nain, 
M.L.A.Y presented the Ninth Preliminary Report of the Committee 
of Privileges-to the House on 21-6-86¢ on the matter in regard to 
the dquestion of alleged breach of privilege against—Ch. Devi Lal, . 
MLA for alleged insulting, abusing and man-handling the Governor 
of Haryana in Raj Bhawan on 24-5:82, seeking extension of time 
for making the final report before the first sitting of the next Session. 

B e 

(i) The Chairman of the Committee (Ch. Inder Singh Nain, -.? 
M.L.A:) -presented the Ninth Preliminary Report of the Committee - 
of Privileges to the House on 21-6-86 on. the matter in regard to 
the questian of alleged breach -of privilege against Ch. Devi Lal, 
M.L.A., regarding his mis-conduct on ‘the eve of Governor's Addfess - 
to the House on 24-6-1982, seeking extension of time for making 
‘the final report before the first sitting of the next Session. 

. . [ ~ . 
. (iify The Chairman of the Committée (Ch. Inder Singh:Nain, 

M.L.A.) presented the¢ Seventh Preliminary Report एव the Comniittee 
-
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“of Privileges to the House on 21-6-86 on -the™ matter- in regard 
to the question of alleged breach of privilege against Ch. Hardwari 
Lal, Ex-Vice-Chancellor, Maharishi Dayanand University, Rohtak. 
for his writing a book-let “Legislature, Judiciary;, Press and_Uni- 
versities” -casting. aspersions on' the Members and "Lowering the 
image and prestige of the House and. its Members, secking extension. 
of time for making the final report before the first. sitting of the 
next Session, - - b 

R - 5 (=1 . 

न. (iv) The Chairman of the Committee (Ch. Inder Singh Nain, 
M.L.A.) presented the second preliminary>report of the Committee 
of Privileges to the House on 21-686, on the matter in regard 
to the question of alleged breach .of privilege against Dr. Bhim. 
Singh Dahiya, MLA based on a news item.in Daily Indian Express 
dated 16-9-85 captioned “Lok Dal MLAs ‘refuse to meet the 
Speaker” «casting reflection on the impartiality of फिट Spzaker jn 
the discharge of his duties for secking extension of time for making 
the final report before the first sitting of next, Session, . 

(v) The Chairman. of the *Committee” (Ch. Inder Singh Nain, 
M.L.A.) preseiited the. Tenth Preliminary Report of the Committee 
of Privileges to the House on 25-11-86 on the matter in regard 
to the question of alleged breach of privilege against Ch.Devi Lal, 
MLA for alleged insluting, abusing and man-handling the Governer 
of Haryana in-Raj Bhawan:on 24-5-82, szeking extension of time for 
making the final report before the first sitting of the next Session. 

(vi) The Chairman of फिट Committee-(Ch. Inder Singh Nain, 
M.L.A.) presented the Tenth Preliminary -Report of the Committee 
of Privileges to the House‘o.n' 25-11-86, -on the matter in regard 

to the question of alleged breach of privilege against Ch. Devi Lal, 
M.L.A., regarding his misconduct on the eve of Governor's. Address 
to the, House om: 24-6-82, secking extension of time for making 

the final report before the first sitting of the néxt Session. 

(vii) The Chairman®of the Committee (Ch., Inder Singh Nain, 
M.L.A.) presented thé Eighth Preliminary Report of the Committee. 
of Privileges to the House on 25-11-86. on the matter in regard 

to the question. of alleged breach of privilege against Ch. Hardwari 

Lal, “Ex-Vice-Chancellor, Maharishi Dayanand = University, Rohtak , 
for his writing a book-let “Legislature, Judiciary, Press and Uni-~ 
versities” casting aspersions एप. the Members and Lowering' the 

image and prestige of the House and its Members, seeking ex- 

tension of time for ‘making the final repart before the first sitting 
- - - u - 

(सा The .Chairman of the Committee (Ch. Inder Singh Nain’ 

M.L.A)) presented the Third Preliminary report of the Committee 

of Privileges to the Hous¢ on 25-11-86 on the matter in regard 

to*the question of alleged bréach of privilege against Dr. Bhim 

Singh Dahiya, MLA based on a news item in Daily Indian Express 

dated 16-9-85 captioned Lok Dal MLAs refuse to meet the 

Speaker” casting reflection on the impartiality of the Speaker in
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" the discharge of पाई duti¢s लिए séeking. extension -of time for making 
- 

the final report before the. first I‘si‘tting of "next Session. 

(ix) The Chaitman of the Cpmmittee (Ch. Inder. Singh Nain, 
M.L.A) presented the. Eleventh Preliminary Report. of the Com- 
mittee of Privileges to the House on 23-2-87 on. the matter in 
regard to ‘the-question” of alleged breach of privilage against Ch. 
Devi Lal, MLA for alleged insulting, abusing and man-handling 
the Governor of” Haryana in. Raj Bhawan on 24-5-82,- seeking 
extension of time for making the final report before the first sitting , 
of the next Session. . ' 

, (x). The Chairman- of the Committee (Ch. Inder Singh Nain, 
MLA) presented the Eléventh Preliminary Report of the Committég. 
of Privileges to the House on.23-2-87 on thé matter, in regard. to, 
the question of alleged breach.aof privilege against- Ch..Devi. Lal, - 
MEA regarding his mis-conduct on the eve of Governor's Address 
10. the House on 24-6-82, seeking extension of time -for making 
the final report before the first sitting of the next Session., 

(xi) The Chairman of the Comrittee (Ch. Inder Singh Nain, 
M.L.A:) presented the Ninth. Preliminary report of पट Committee 
of Privileges t6 the House on 23:2-87 on the matter in"Tegard to- 
the question of alleged breach! of* privilege against. Ch. Hardwari 
Lal, Ex-Vice-Chancellor, Maharishi Dayanand University , Rohtak 
for his writing a booklet “Législature, Judiciary, Press and Uni- 
versities” casting aspersions on the; Members, and Lowering the. 
image and* prestige of the, House and.its Members, seeking exten- 
sien of time, for making-the final report-before the first sitting, of » 
the next. S¢ssion. ™ ’ ] " - - 

_ (xiiy The Chairman bf the Committee (Ch. Tnder Singh Nain, 
M.L.A)) presented the Fourth Preliminary report of the Committee 
of Privileges to the House on-23:2-87 on the matter in regard to ' 
the question of alleged bréach of privilege against Dr. Bhim Singh 
Dahiya, MLA based: on-a news itenr in Daily Indian ~Express dated 
1679-85 captioned “Lok Dal MLAs refuse to meet the Speaker”: 

* . casting reflection on the impartiality of-thé Speaker in the discharge 
of his duties for -seeking. extension' .of*:time for makipg the- final 
report before the-first sitting 0 next Session; 

o - Proceedings- - 

LA record of proceedings.“of the meetings of—'“thc Committee~ 
has been kept in the Haryana Vidhan) Sabha Secretariat: t 

» - L - 
e - - v
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"BUSINESS ADVISORY ‘COMMITTEE 
/ 

"The Business Advisory Committee, which was constituted on 
the 24th January, 1986. continued to function upto 18th June, 
1986° when a new Committee was nominated by the Hon’ble Speaker 
on the_ 19th Tune, 1986 and was notified vide notification No. 

-~ HVS-LA-64/86/115, dated ‘the 20th June, 1986, . - -l - 

< The names’ of the Members/Special Invitee and\thc'num'b_c—r of _ P meetings.attended by.each Member/Spzcial Invite e-are-given: fielow: :— o - ) ] 
b b —— . गए L S = — पिएं ण्, 

-Sr. Name of Member No. of meetings.. - No. . . ’ " द-. T . 0 -atténded 

.. 1. Bardar Tara Singh, Speaker. Ex-Officio -Chairman 1 
2. ShriS.S.Surjewala, Parlia- .. Member * 1 

~mentary Affairs Minister. o . 

3. Smt, Prasanni Devi; ' -Member है न | 
, Agticniture Minister. . 

* 4... Shri A.C. ChaudHry, Minister of Member . -1 
. .. Statefor Local Government.” . __ .- " 

&. 235, - Shri Verendei Singh, MLA. Member - — 
6. “ShriFatch Chand Vij; MLA. . . , Member _ .. - 

Special Invitee -, # - “......”. - 
४... छा Ved Pal, Deputy Speaker ~ . ,. T ’ 1 

Y ‘. The Business Advisory Committee, whith ~was ~constituted on 
the 19th: June, 1986 continued to function “upto 11th November, 
1986 and the same Committee was renominated on the. 12th Novem- 
ber, 1986 by the Hon'ble Speaker and ‘was -notified vide notification 
No. HVS-LA-109/86/140, dated the ;12th "November, 1986. N 

The name of the Members/Special Invitee and.- the meetings 
attended by each Member/Special Invitee are given below.i— 

- Sr.  Name of .'_M‘em"b“er_._.fl_.——fimm——fim T No. of me'e_ting_s 
?_— _ No, uattended - 

) L ‘Sardar;T-a‘r.a‘S.i_ng_h_,.‘Sp_e'a'kcr- Ex-Officio  Chairman " o 
- " 2. 78hri S:S.:Surjewala, ‘Parlia- Member S | '] 

mentary Affairs Minister. 

3. Smt. Prasanni- Devi | .. Member 1 
r Agriculture Minister., _ -



. e 

Sr. ~  Name of Member - " No. of meettings 
No. L i = attended 

4. Shri A.C. Chaudhry - Member 1° 
- Minister-of State for Local - - कि 

Government - ‘ y . 

. ShriVerender Singh, MLA Member . T — ,1" 
T = - " - 

6. Shrj Fateh Chand Vij, MLA ~ + Member - - — . 

Special Inviteé * - T T 

Ch. Ved Pal, Deputy Speaker ' o 

The Busingss Advisory Committee,~ which was <Constituted fon _ 
the 12th November, 1986 continued to function upto .9th February, 
1987 when a new Committee was nominatcd by the Hom’ble Speaker 
on_the 9th February, 1987 and was notified vide notification No. 

_ HVS-LA-19/87/6, dated घाट 10th February, 1987 

The names of the Members/Spscial Invitee and the meetings 
. attended by each Member/Special Invitee are given below (—- - 

. Sr. Name of Member . _ . No. of meetings m...,.."‘flp 
No. . - ~ , attended 

1. Sardar Tara'Singh, Speaker Ex-Officio ‘Chairman L 

2, Shri Bansi Lal, Chief Minister. g Member . .+ — i 

3. Shri 5.5. Surjewala, Parlia- ,.. , _ _  Member 1. g 
" mentary Affairs Minister.. ' 

4. Shri A.C. Chaudhry, Minister = . - Member B - 
of State for PuJ:ulic.Healt'h._ - . . 

. Shri Verender Singh, MLA . * ~ Member  * नर - 
6. ShriFateh Chand Vij, MLA . Member~ - ' — 

Special Invitee . 3 i 

" Ch. Ved Pal, Deputy Speaker il T कि 1 . 

Subject discussed b ] - _“‘_3 

The Committees which were constituted on the 19th June = 
/1986, 12th Novembeér, 1986 and 9th Fébruary, 1987, held one 
meeting each .respectively. In these meetings the Time Table for 
various items of business before -the Vidhan Sabha during its 
sittings "held on the 2Ist June, 1986, 25th to 28th November, 
1986 and 1st to 3rd December, 1986; 23rd to 25th February, 1987, ' 
2nd to 6th March, 1987 and 9th to 10th March, 1987 were.settled
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[ - i - 
. कि ] i . 

- _ “Reports’ Presenfed | 
s s 

h_The-‘.foll_ow'i‘ng reports were presented on the da-t"cslnoted against” 
each :— . . हर - - v 

हे के ) g e ¥ e = 

Sr. . “Su"b"j-ec't,o'_f_'Report " . ST -D_at_e of - No.. , . 4’ -presentation 

LRN
 

£7
) £ “सन ८ नम 

s R v E ] L 
जि . Is, Recommendation regarding allocation 0"... 2151 Jung, 1986 

time ‘for- transaction of ‘Government, Busi- L BV 
ness for the meeting ए the Vidhah Sabha -~ _ 
held on the 21st June, 1986 i.e. Obi- . 
tuary References, Papers to be laid/ie-laid =+ दे 
on the Table of the House; Presentation—~  , : 
of four, Preliminary ¢Reports of "the Com- ¥ अली ४, 

~ mittee. of Privileges सात Extenston.of time 
for presentation of final reports thereon; * . = = 
Statement by the Chief Minister and dis-- - -~ = 
cussion thereon. - - i - 

" - ~ - - पा 4 " = - 

- . 

L 

“ - 
. 2 . - b " 

2 % Recommendation 'r_lega,“tding allogation of _ 25th November, 1986 * , 
. time for transaction of Goyernment busi- < - .1, IR ; 

e w ness and private Members business from: .-~ न 
o 25th tqQ 28th Novembker, &nd’ 1st 40, 3rd _— 

~ . Decembér, 1986 i,e. Oath/Affirmation by . - 
' ~ Members, Obituary Reéferences, Papers .- N 

« 10 987 laid/re-laid .on the. Table of ~the 
L Houde, Presentation of '. Supplementary. = - . 

न Estimates (First Instalment) 1986-87; Pre- -~ - - 
. of sentation. of four_-Preliminary. Reports of ¥ S 

"~ the Commiitee of Privilegés and extension : 
of time.for presentation of the*finalreports -~ = ~ . - 
thereon; leave to.’introduce. and: intre- . » 
duction.of Government. Bills;, Discussion - . 

- « and .voting on Supplementary, Estimates” _ P 
(First Instalment) for the year .1986-87; 3 g 
Non-Official . Business;  Appropriation.” - 

न ८ Bill in respect of Supplementary Estimates | _ 
4 . (First’ Instalment) for the year 1986-87; . _ . ° 

८ Papers to be laid-on the Table of the मिए फट ; 1 - - 
' ‘Official resolution; Government  Bills; - v "रा 

-~ « Presentation of Reports of the Assembly - . 
¢ .. Committees and Government Bills, R ८. 

क
ा
 

~ 

3. Recommendation regarding allocation’ of  23rd February, 1987 
o time for transaction of ‘Govepnment busi- - . 

ness and private Members business from = लि 
“a . 23rd- to 25th February, 1987; 2nd to 6th | जि 

March, 1987 afid 9th 10. 10th March, 1987 
‘1.e. .Obituary. References; Papers laid/re- _ 

जन 

._ laid on the Table of th'e Housé; Presen- b 
- —tation of Report of the Seléct Committee _ - 

- ; " 
- न ८ जे. M an s 

- + i - -
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. Subject of Report . .~ -~ - _Date of 
T T - 1 ' .Ppresenfation 
का 

ता कि जद 
" . = - ~ . - ; - 

on the Indian Electricity (Haryana Amend- . . 
ment) Bill, 1986; Presentation’ of four Pre-« s ) 
liminary Reéports. of the Committee. of Pri- ! 

~vileges and exténsion of time. forpresen- 
fatiop of final reports thereon; Presen- 
tation of Excess Demands over Grants. - : 
बात Appropriations_for the year.1981-82 - 
and 1982-83; Preséntation of Supple- . * - 
mentary Estimates (Second Instalment) - 
for the -year 1986-87;- Discussion on Go-_ - 
vérnor’s “Address, - Resumption of dis- | _ . 
.cussion on Governor’s Address and Voting - - 
on Motion 'of thanks: Discussion ;and . - 
Yoting on Excess Demands over :(Grants: न - | # 
and Appropriations' for the, year 1981-82 - 
and 1982-83; Discussion and 'Voting on "~ - - 
the Supplementary  Estimates (Second न 

_ Instalment) for the year 1986-87; Presen . न 
tation of Budget for 'the year 1987-68; , - T2 s 
General Discussion on the Budget for'the 
year 1987-88; Papzrs to be laid on the Table - - :. 
of the Housé; Resumption of General discus-- e am + 
'झंणा on the Budget for the yedr 1987-88; Non- e 
official Business; Presentation of, Reports = - o 
of the Assembly Committees; Discussion - . 
and Voting on, Demands for Granis on A ता 
the Budget for the year 1987-88; Presen- . . 
tation of Reports of the Assembly Com-  .¢ - , 
mittees; Appropriation , Bills ;on Excess . s 
.Demands over Granfs and'Appropriation - - - 
for the year 1981-82; 1982:83 and Supple- L. - 
thentary Estimates (Second’ Instalment) ‘ L 
for the year 1986-87; Appropriation Bill - .. - 
in respzet of Budget for the year 1987-88 + + - 
and nine other Government Bills. ~. 4 - 

का
 

०
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. - HOUSE COMMITTEE o T, 

The Committee for the year 1986-87, consisting of five Members 
and one special invitee was nominated by the Hon’ble Speaker on 

1 1-5-1986 and 28-10-1986, respectively y 
i - 

2. Chaudhri Ved Pal, Deputy Speaker, was the Ex-officio .Chair- 
man-of the Committee . 

4 3 Fl 1 
4 

= 3. The Committee held a total number "ऐप है meetings at - 
Chandigarh and one meeting outside Chandigarh including 2 meetings 
which were adjourned’ for ,want of quorum, during the pericd 

v~ under review. . - 
हक 

- - - N 

4. The names of the members and the number of the mestings 
attended by each of them are given in the following table. : 

Sr. "~ Name of Member' - ) No. of meetings - 
No., L . ] ~ s ‘ 

1. .Ch. Ved Pal, Deputy Speaker . s By 
Ex-officio Chairman . " ] ey 

2 Shri Mahender Pratap Singh -+~ - : - 1 * .. 

* 3. Shri Brij Mohan Singla - ह “ - 6 

.4, Shri Bhim Singh Dahiya _ S < - किन 

5, * (0५. Hukam Singh Phogat -t . = 

6. Shri.Om Parkash Mahajan . S, 2 
- (Special Invitee) o - - N 

LT Yoo . W - 

5. The dates of meetings ‘held; the numbér of members pre- 
gent and business transacted at-each meeting are given below : 

8r.’ Dateofmeeting  No, of - Business - transacted 
No. - Members . 

" present * * 2 

‘1. 16th June, 1986 1  No business was transacted as the meeting | was 
‘e ) " adjourned for want of quorim. - 

2._17th July, 1986 .2 * .Oral examination of the special - representative- 
{Meeting held प्रा... cum-Commissioner ~ t0  Government, Haryana, 

“Haryana-Bhawan- Haryana Bhawan, New Delhi and the Director . 
+New.Delhj) Hospitality-Organisation, Haryana regarding the- 

’ oo M reservation facilities and catering  arrangements - 
- etc. in_ the Haryana Bhawan for the Members 

. . नि -of the Haryana Vidhan Sabha, पक ) 

‘3, 318 July, 1986 . 2 The applications एव the Hon’ble Members regarding 
' . allotment of flats were placed before the . Comsitiee 

- . - and the Committee allotted “flat Mo, 30 to Shri 
= . Lachhman Dass Argra, MLA by draw of lots 

4.. 9th'September, 2 °_ The applicationsof the Hon’ble Members® regarding.. 
1986 . ‘ . allotment of flais were placed before the Committee © 

_ and the Commiitee allotted fiat- No. 18 to~Dr. * 
- B Om Parkash Sharma, MLA by draw of lots. 

. ला 
. ™ = ’ - £ - 

- -
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- —_— - - 1 2 . 0.3 , 4 ' _ S . . 

“s, 6th- October, - 12 (i) The «Committce “consideréd ‘the Jfehuest “of” 
1986 - b Ch. Rajinder “Singh, MLA -for +the-allotment - S -of ‘Motor’ Garage No. 1 and the same was . ’ allotied .to-him by {draw of :lots, . a T ; . - - A . . _ . o 

- (i) Oraj examination-of the Chief “Enginect,. U.T. \ b = _ " regarding proper maintenance of lawns एव the. <3 ki - MLAs Hoste), Haryapa. N N पक Ll 

3. » () Application “of Shri Lachlifan Dass* Arora, 
1986 P .. MLA for the allotment of Servant Quarter' 

= - ™ % and Motor Garage was placed before ‘the 
Committee -and the Commitiee -allotted’ Ser- 

_ *ै , vant Quarter No. 26.and Motor garage No. 7 3 “to ‘him. o J ] 

\ i . . (i} Oral, examination- .of -the-Representatives' of ~ - 
" the Union Territory, Chandigarh in respect of - .o . « maintenance of "Haryana MLAs Hostelf. 

. Haryana Vidhan Bhawan, 

(i) Oral examination ही :the Representatives of 
. the Public Wgrks Department (B & परे), Haryana 

- . « 7 Tin respect 0 E-h'l_‘ainten_ance of Haryana MLAs. 
. ' . . Hostel/Flats/Maryana Vidkan -Bhawan. : 

L Mo 

& Z g 
8 

g 

[ 

7. 17th November,” - 2 No. business was transacied asthemeeting was किम - 1986 o adjourned for want of quorum.. - - . 
8.7 10th Febrvary, 2 (@ The “applications of फिट Hoi’ble Members 1987 . . regarding allatment of flats.were placed before 2, 

‘the Commiitfee and ‘the Committee allotted व ना कि No, 18-to Sh. Parbhe नरेक्रणा, M.L.A. by . - - . - . draw of “iots.. oo - el 
. (i) An estimate .amounting to Rs, 31,900{-- for - - लि the replacement of old. ceiling “fans-in the . . ० . Haryama -MLAsS «Hostel received मीणा Chief *- 

Engineer, पद, ‘Chandjgarh - was" placed R - - ‘before -the -:Committee and the Committee” 
- decided that the PWD (B-&:R), Haryana may.  । . be ,asked to:replace the old ceiling fans. - <o न . - . - bl -, . s _ 9. 16th February, 2 (i) Allotement of-rooms-to the ‘Hon*blé ‘Mefiibers T . 1987 , in किट M.L.As Hostel during the Budget - N . Session. " ' . ‘L - 

N - i) Oral examination of फिट ~Representatives of N . the Hogpitality, .P.W.D,. B & <R), IP.W. 
- '(Public-IHealth” Branch) Departments, ‘Haryana . 
And Engineering Department छपी ‘Chandigarh न rAdministration, Chandigarh in -respect  of - दर ‘catering.afrangements and other: arrangements i to-be.made: by the Tespective Departments 
during -the -Budget Sessions of the Haryana 

L . - Vldhan'Sa_b_ha. - e o - R N - Fd 

Proceedings. . - : - ., 

E 

6. A record of the ‘proceedings of the Com'_n‘n"ttcc;'has_ been. kept in the Haryana-Vidhan. Sabha Seceetariat, व St 
[ - - 

- - - 

— e 
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. LIBRARY COMMITTEE Lo 

~ The, Committee -consisting of six Members was nominated by 

L _the-Hon’ble Speaker on 145-1986. Bahin Shanti ,Devi a member 

* of 'the Commmittee- was-appointed as Chairman. Shri Nirmal iSingh - 

resigned from the membership of the Committee on 12-6-86 and o 

= his resigndtion was accepted by the” Hon’ble Spsaker on 14-6-86~on . - 

X फाड़ ‘appointment -as Minister of State, Haryana. Shri Rajinder, - = 

. Singh. was nominatéd on 18-7-1986 as a Meniber of the Committee 

£ against’ the_vacancy thus caused on the resignation, of Sh. Nirmal 

g Singh. Sh-. ‘Sagar Ram Gupta and Smt. Kartar Devi were nomi- 

= nated on 6-3-1986 and. 12-8-1986 respectively .as spscial invitees to 

~serve .on Library .Committee-for’ the remaining peried.. Smt, Kartar 

[* ‘Devi resigned from the Committee as a special invitee on 6-12-1986 

- - and "her resignation, was accepted by Hor’ble +Speaker on 12°12-1986, = * 

on.her a_ppoint\__ment as Minister of State, Haryana, न. 

.\ The Committee held 42 meetin'gs'u.” The names of Members/ 

Special Invitee together with the yumber of mectings attended by 

each of thém, are given’in the following table पर . ~ 

s/ - Nameof the Member o Temeofimesember | Novof medtings o "No.of meetings’ 
No. NS . - .~ attendéd - 

. _ S S SV S DY 

*1. Bahin'ShantiDevi T 20 
ले. पद्म R o - ः [y _, 4 " . 

' * 2. Sh/AzmatKhan . o - 30 ला * 

कर दि _ ] - A i 

L 3. 'Sh.Nirmal Singh . o, - -, 

' 4. Sh. MahenderPratap Singh - : 16. ,._ ; 

- . . i - '_’ 
'-.u‘ g 5 

f 

. 5.1 Sh. Hari.Chand Hooda . । - . 

6. Sh,ShiyPdrshad. ~ ™.~ . - 41 

S 7. - Sh. Rajinder.Singh™ . - - . ,. 26 ,' 

:8. + Sh. Sagar.Ram Gupta o ) - 

Y79 'Smt‘h.‘Ka_'-r'tal:-.De,vi, _'\‘ e L. दी हर g8 7 . 

-The Committee selected t_h"e publica'n'on"s -on different Subjects. 

The valueof the pu_b_l_ica_t_ians purchased during the year including , 

न . the cost of News papers/Magazines ¢ €. was Rs, 29,945-36."In . 

1 addition” t6 ‘it :Govérnment ‘publication worth Rs. 4,980 were: also 

. purchased, ~ o . 
« - R .- नि . N ) 

‘ The Commiftes also undertook a study tour to: the states of - 

Karnataka, Gujarat-and Rajasthap -and discussed with the-counter- 

part Committees, matters of common interest. The Committee 2150. 

studied -the के लिएटर of Libraries .as;;also the method. of selectioné 

of .~_\book53 etc. -of the respesctive -Libraries. -~ #, 7 दि" 

~ i - : R . . _ 

- . ot . प् +



. Details regarding- the' dates ‘of 

Meetings held and Business transacted - [ 

j ,- 

‘meetings held, nimber of ‘mem- 
bers present and business transacted, in ¢ach meeting, are given 
below (— T LT D s . L ie ) 

,(\‘ .- , = ] दर व दर . _-—_H_—__.—dw—__‘._‘—“‘-_'__“__‘_‘!r . - नि . 

Sr.  Date of Nimber of - - " Business transacted. No. -meeting -- members - . . 
(including . 

v~ Special : 
v Invites) . o . 

Lo a - -Present - et e e 

1 "2 3 4 S 

" 1. 26th May, 1986. - - 4 ‘The Secretary. Welcomed फिट Members of the 
4 

- 

2. 4th June, 1986 1 . 

3. 12th June, 1986 - 

. Committee and explained to them the scope * -and 
7. functions of the Committes, 

4 - 

ही 

No business was transacted for want of quérum. 

The- Committee - decided that. suggestioqn_ for the - — 
various 

_lnvited” from all 
_Vidhan. ‘Sabha. 

(i) The Committee-also decided that- the -quot: 
ations from various book-sellers an 

pufchase of books on 

i the 

r 

sulbjjects, be 
Membeérs of * Haryapa 

d. publishers 
for giving- rebate on various ‘subjects be in- 

क
ि
 

A 

"कॉल, 
- कौ - . 

4. 18th June, 1986 -~ 2 ~ The .Co:mm_—'ittec recommended 4 books for the .- N ’ ~Library. - - गा 
] 1 

5.. -25th June, 1986 2 1The __Comm_lt‘te_elnr'e"c__ormncnded 1 book for the - . . Library.” 

The Committee recommended 4-books for the = . 
* ¢ 6. 2nd July, 1986- 4 c _ - . Library. 

‘7. Sth Rly, 1986 1 

8. _ 300 July, 1986 3 

= . 1 
- o h चर i N 

No busitress was transacted for wafit of quorum. 

The" Committee recommended '2 books for the ° - Library. N . . - ~ 

(i) The- Committee apqpro./ved“ rebate _Jo_fl'er.e_d - .. Dy_the book-sellérs while purchasing पिंड books - . for the Library as.under i—: - - -~ 
- . 1. -English Books 10% - ना 

० : . 2. HindifUrdu Books 15% T, 
L « .3 Laiv Books . _Whatever d'ls‘count\-__ * - o R * Tdecided’ Sfte'r negos: = - tiation. एप्स + - 

' 
- S 

‘ 

L
Y
 

एप The Committee decided to undertake study - - four to the States of Tripura and the Union - 
"Territaries of Arunachal Pradesh and Mizoram- 

-'in the 3rd week of October, 1986. The Com- 
- ) mittee also.decided .that the progiamme may- - ) be chalked out and the>necessary permissio n 

g . ) . -+ 
T - 

0
 

_
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LT . C o - . «of the Hon’ble ‘Speaker may be ‘obtained 1o, 

_ . ८. T - undeitake the said tour. o o 

9 5th Augist, 1986 27, The Committée, recommended two. books for the - 
;*- s = s < Libfary. ' ] « 7 

Fo 10.. 12th August, 4 . The Commiftée recommended four books for the:  ~ 

Yoo, - 1986 « .- Library. - ~ ' 

- _ 11 2lst August, " 6 T The. Committee fecommended 8 books ~ for the 

. . 1986 , .. . Library, - - - 
o . . - " . - जि . . . जला , ) 

DR - » . (i) The Committec- decided to.cancel its previous 

e lour programme and tenfative ‘-Sh_tour programme’ . 

» 0 visit the Kamataka; Maharashtra and Union 

दी +- . 2 ' Territory-of .God w.elf. 22nd September be | 

- Lo - formulated:and put up (0. the Ion’ble Speaker » © 

o ot for- approval.. ~ = - e 

" १. 12, 28thAuvgust, | 5 "% The :Committes recommended. “four”baoks दि 

1986 = - * the Librar¥.: - N ’ . 

कण L हर... @iy In superseSsion of ifs “earlier -decision taken 

e . W “in पड last meeting, the Committee - decided 

., . . . to -undertake. a_study. tour, to the states~of . 

. o, T T _G'uja.r_at,_'Rajasthan and Karnataka; a . 

K - - PR ) 

13. 3rd September, 7 < The Committee rcc.o_mmen__ded-_thre_e;_bookfls ता 

;1986 . ‘ Library: g N 
& o 

- - L . L 

4. डी Septetaber, . ¢ 5 The Committee Teconnn_‘en"d‘_cd two books for the'_‘_--' e 

86. ¢ . == *« 'Library- , 

15, 25th September,. .6 . The Committée recommended five bocks.- for the . 

O BN Library. . . - . v 

"16. - 15t Oclober, 1986« 4  The Committee recommended two books for the © 
टू. .- दे - e Library.s ., . - - . ) - 

) नए, '6th October, 1986 =5  The .Comitiee recoramended two, books. for the 

T e . 7 -, Library. _ - R A . 

. 18,. 15th-October, T, “s The Committee at its meeting held.on 15th- October,'s. _ 

= = 1986 o ot » 1986 in Haryana Bhawan, New Delhi framed the: ~ 

.  :(Haryana Bhawan,.. - _qguestionnaire on”the basis, of which it was (0 dis- 

. . . ‘New Delhi} - cuss, common mattérs of functioning and.scope of = 

= 3, Y - the Committee with its .sister Committess of *the” 

I ' T States' of *Karnataka, Gujarat -and Rajasthan, - 

- # _ न - s . o ey ’ 

_ ‘19, 18th Qctober, . 3+ The Committee -discussed matter का, common 

नै 1986- .- - + interest.with the concerned officér dealidg with the | 

e + > (Bangalore) . _“Kam_ataka_' Legislature: Libraty. - T . 

20, 19th Qctober, 3 . The Conititieé. reviewed the pidceedings of e 

L 1986 ", - meseting . held:on 18th October, 1986 ‘and discussed . 

- {Brindawan the questionnaire to” be. discussed, with the sister - 

. gardens, Mysdre) - » Committee ro_f~Guja:at--Leglslature. . 

दि 21, "22nd October, . 3 - 2. Committee was welcomed by -the: Hon’ble 

. 1986 ) o .acting Chairman, Gujarat Legislative Assembly, 

- (Gandhi-Nagar)., T Library Committee-and :discassed: the<mattérs -of 

! ’ e _ = common-inferest with him. - ° = 

, लगा 4 - - 8 - . > 

‘." e - ! Ay - s मी [ है = " - ) 



- P i - . b e '{ 3 | H जि E - K'." - -.r ] - . 

P . मिल 4 जग .. -7 ‘_.1'\,“ सा 

हे L i 68... *. +- _ 
S " T - P e Yr ! T . . N A - RS S VG A A N e न न --«>_ o _ R के — 

न. 2! 3 लि v 4 ———-—_-___._..________—_____-: हे 
- N i .."r-‘- - ’_.- . N ‘. — e न गा पक 

< ~'22. '23rd'Qetober; 2 ¥ The Committee reviewed the proceedings of the < W 
T + 1986 Y.l meeting - held at Ahmedabad (Gujarat) o 22ed= 7 | -— -7 (Udaipur) . . October,.1986 ‘and. discussed. फिट: questionnaire (6:06: 
- T द © o+ v .discussed-with:the sister CO‘mmm‘___ee-%"‘__a‘f_ +Rgjasthan. o 

[ . न 

. 23. 25th Oclober, ' 4"« “The “Committe’ Wwas welcomed bySthe, Hon'ble®  wog ".. *.... 1986. कर *्ह्स्त . e R Chairmany, Rajasthan' Legislative Assémbly Library 
Haiput) . - __.Co"gnm'ittee -and discussed the matters of common * Fae 

-~ 'j" . ) N पक ¢ Interest. . . "रा R एन 

L - 24 2T7th'October, ~. & The -Committee reviewed the' proceedingst 6f the 3५ . 1986 < . -, meetings-of the Cofmittec-held en 15th , I8th,. ० . - 5५2 * (Haryama Bhawan). £ 19th, 2nd; 23rd, 25th and 27th"Qctober, 1986, at  * व. NewDelhi). » 7, " . Delhj, Bangalore, Brindawan gardens -Ahemedabad,, - |, 
«ला e - ~(Gandhi,Nagar) Udaipur, Jaipur, and Haryana' * ;2 
S प्र . ‘Bhawai,, New- Delhi respectively and ‘dfter some - 
ST e T ना discussion decided 0 make observation/recommend-: - 

. S e . मल ation, if;any, in-one of its subséquent meetings” 
“ B F - * का न कि ्ि गा वि . ’ o . L-- f . 25. .4th November, . 3 The:Committee srecominended: three books for the =~ g * अ986 ., ) Library.. 7 - . . 

"2%6. iltNovember, . 6  The. Gomimittee fecomionded three books for किट 
1986, L Library, _ « e " 

है पद - रद गा - - . = LS - -_ - e ‘.-‘-I )“c . गन "4 727 हा November, ' 3. < The:Commitieé recommended two books for the - 1986 .- "7 .. Library: - नि." नम . लिए A T . N T पा गि - S v ही o s ’ ® " , 28. +9th December; = =~ 4’-  The Committee -récommended- two books: for the = 1986 - ) Library, ™ = = .7, T . see . , 
<7 297 की December, . ” .5 पद Gommi ittee " recommendéd. four books7for the - 
U 1986 1 फू . . Libraryw.«‘ o 2 - . . X . r~ - S s L . वि o _"- . LI - ,1\' * “30. 24th December,. 5 7 ,The Comyitiee recommended*iwg books:faf th& , - . 1986 - - Libtary, * .0y T - .S R लि अल सभा > = R Lo i 31 3stDecember, * 5 - Book” entitled “‘Prashigd. Cooking: with Indian - g * U * 1988 . DMaster"_Written-by J. Inder Singh Kalra and Pradeep’ = 

«४ र. _.. ” नै 4... ५ 55 Gupta,' was recommerided by, the’Cammitiee. . . -'.h-- A o - - e ] L . गज . - ‘l_.“ .-. A - - —h.\' . . 
- 327 '7th Janvary,. . "5+ 'The Committee. recommeénded thre¢ books: fq"ine ; . S 21 A S A s # 

दि पिन U . LA™ - (i):The Committee decided to hold एव é’mg‘s" at” . किक - ot - ‘Haryana Bhawan,. New, Delhi on, 21st, Janvary, - F का + ही - + 7८... [98 and,22nd~ January, 1987iwith &: पट 10 . 
) ' था... व . " visitthe'zeputed booksellers. and publishers of . Ly 

, - «3 .. - Dethi:for,making on the spot selection of books S s - . for''the Library.. RS . e 
~ 3% IthJanvary;* ¢ *3 " "The Committet recommended two baoks, for the . . L1987 Libery.,  + R के: . . N Rl T T * - ‘_"ted, हि x व i . 34, , 21st January, 5 मैट अणागट तीड्ल 80 चाट (ि्पमंशब्ड फानित तीर ६ गत + है T k1987 न = T :book-selfers-and -selected certain uséful books and ः o L R R 7. made recommendations for their:purchase. LTy Ty 2 . «नी जि P 7 n - . 35. 22nd January; 5 After holdh_lug'..th_e meetings in the Haryang Bhawan, - R - : New -Delhi, the Committes "went. to reputed 000६7 w BT g . 5, sellers: and selected certain books:for the Library: ‘ . दफन WL e “न e _ * 36... 29th Janwary; . 4 . "The Commiitee recomniended: two .books for- the’ L 1987 . . -LibrErys . - L~ S % - न B ] 2 - - . - . . 

Y - o - - i ‘ . . s _ हे ,, - - v e . - न * . . _ लि I . 
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"37, 5th Febriary, 6. The Committee recommended "जि .books for, the 

. 1937 e Library.. - ) 

. i ले  सिल " = . 

"h‘s&. 38, 12th Febfuary, . 5 The Committee recommended three books for the 

¥ 1987 N Library, R S = 

Y s 39. 18th February, ' . 3§ ~Book entitled “Parliamentary Democracy in . India 

% oo 1987 ' written- by V. Bhaskara Ra¢ dnd B.: Venkates- 

. warln. (Eds.) was rfecommended by Committee 

" 40, 18th‘March, ~ * 4. The .Committee récammended two. books for the ४ 

1987 - Library = 
- - c 

41, “25th March, .  ~5- पाठ Committee recommended two books -for the 

.. 1987 - Library.  + . 

, 42, 30th.March 5 The Commifteég selected two books jand recommend- 

i 1987 @ . ed for their purchase. o 
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(i) The Committee -consisting- of .-five Members ' of. the: . 

“ COMMITTEE ON.PETITIONS 

Haryana Vidhan Sabha was nominated for the Ninth Session of 
the Sixth Vidhan Sdbha held in February, 1986 ' by. the .Honlble. 
Speaker under Rule 2861) of the Rules: of Procedure and Conduct 
of: Business in the Haryana Legislativé. Assembly and .notified on 
17th February, 1986 . 

(iiy Ch. Ved Pal 

- 

P 
B ~ - 

# - —— 

Deputy Speaker, was nominated as the जन, 

of State resigned from 
*Shri Nirmal Singh, "MLL.A. on his appointment as Minister’ . 

. the membership of (0 Committee w.e.f, 
5th-June; 1986 

[ 

Meetings held and Business transacted” 

officio-Chairman. of the Committee. | - ‘ - 

(iii) The Committce’ held~a total- number of 2 meetings -at N 
Chandigarh. The. names of~Members of the Committee and-the 
number of meetings attended.by.the each ope of them are given belowr:—. . 

Sr: - Name of the Member - No..of -Meetings © 
No s - attended 

1. Ch. Ved Pal, Députy Speaker -  Ex-officio 2 
S ' Chairman T 

2. Sh.Balvir:Singh-Grewal, MLA. मी ‘Member Nil - 
3. Sh. Dharambir Gauba, M.L.A Member - 2 

7*4. Sh. Nirmal Siogh, MiL/A, AMember - . Nil 
5. Sh.Roshan Lal Arya; M.L.A, -~ Member 2 

b < B 

LY s - .अ 

The .details showing the dates. of the meetings held, the number 
of Members present. and. "the buosiness transacteéd at edch mseting, - 
are given below :— - ’ - 

Sr; 
No. 

Date of meéting - Number of oo 
embers 

present 

Business transacted 

oy 

1- 2 3 M. - 
Iz 

. .’2__,, 

"I गा सिक्के, 1986  : 3 () The Committee disoussed the scope and fanctions = 3 

3 

"(i)"The Committee discussed the scope and fanctions 
of the Committée as per the provisions of the ~ — 
Rules 

(ii) The. Committee decided to undertake -a-study 
tour of the States-of Arunachal Pradesh, 
Manipur, Tripura, Sikkim and Union Terxi-- 
tories of Mizoram and Andaman & Nicobar 
Islands घर the.2nd Week. of June, 1986 

The Committée considered ' the tentatively chalked 
out towr programme fo the States of Tamil Nadu, 
Andaman Nicobar Islands , West Bengal, Sikkim 
Meghalya, = Nagaland Manipur Arvunacha 
Pradesh & Mizoram. - 

Fl 

- 8 

L 

L 

| 
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- - Proceedings- 

A record of -the proceedings: of the meetings of the Committee 
has been kept in-the Haryana Vidhan Sabha Secretariat ' 

2. (1) The Committee ~consisting of five members of ‘the 
Flaryani Vidhan- Sabha ~was: nominated for the” Téath Session of 
the Sixth Vidhan Sabha held in the ‘month of Juneé, 1986 by the | 
Hon'ble Spesaker .under <Rule 2860) of the Rules of Procedure and’ 
Conduct of ‘Busiiiess in' 'the Haryana Legislative \Assembly and notified 
on .21st June,. 1986 . 

o 
"0. Ch. -Ved. Pal, Deputy Speaker was nominatéd as the  Ex- 

officio ,Chairman . of {ke’Committee , ' 

(i) The Committee. held 5 meetings at Chandigarh The 
names of the Members of the Committece and the number of 
meeétings attended by each>one of them are given. below- i~ ~ . 

Srs Nametrof the:Member - mber - . "No.'of mecti—ng_'sm 
_ . No.. व 1 . . L attended 

»:1. %_-A-C'h*._VAe_d,'-P_-a_r'l_,'-’D'cpu't-y’-Spea_kcr‘- e : st ~.-Ex-0fl”1"ci0.-. . 3 
R oo Chairman” - L 

2. ,$h. Belvic Singh Grewal, M.L.A. Member  Nil | 

| 3." Sh.Dharam Bir G_a'ur-..ba_,-M.'L.A_,. ' *, Member इन 

4. 58, Jagdish Nehra, हे 1... जी ड्पडा' व 

5. '307 परफ्िपघत Lal Arya; MiL.A ०. Member - - i3 - 
s Meetings held and Business transacted Tt R - ) 

The details showing the dates of the.meetings held, the-number - 

of members present .and the business transacted—at-each meeting are 

givenibelow = -, . ८ दा ' «+ 5. .+ है. 

’ ’ - S " लत 
Sr. ,Date of meeting Number of . *  Business transacted T Datcofmeeting Numberof -~ Business transacted . 
No members 7 . ही ० - 

- present v o e T - -.. + 

८ 2 अटल व पपपेपयद्रापवय  ि  %,  . . व न 4 की N 

1, 31stJuly, 1986 -~ .27 ' (i) The-Coimmitiee idiscussed the. matter in detait 
ः regarding enlargement of its scope and functions 

LR “M ! ) (i) The matter regarding chalking, cut the tour 
शा. दि _ programme of the Committée- was deferred for 

=" _~w the time being - L - e e नाता 

2. 260 August; ©° _ 23 (i) The' committee. discussed in -details its-scope 

1986 एज and functions and the question of enlargement 

l
l



v - ' thereof. Shri- Jagdish Nehra, a member of 
‘ . * the Committee was requested to. go through 

the relevant record and rules necessary ior 
N v + the enlargement of scope 'and functions: of 

the Committee and for giving his valuable 
- suggestions to the Committee, 

ते 4 दि पोज -Comimittee decided that all tha State 
. Legislatures be réquested to send a copy of 

Petitions of their States. - 

3. 23rd September, 3 (i) Thé Committes decided to undeftake.a Study 
1986 त «, tour to the State of Sikkim and Union Territory 
. . . of Arunachal Pradesh and Andaman & Nicobar 

[ . - 1986 PR 

v (i) Shrt Jagdish Nehra, a member of the Com- 
~ . mittee in pursuance of the decision taken in 

- = the Tast meeting “of the Committee submitted 
M a few points for the considération of the Com- 

. mittee regarding enlargement of scope " and 
- . functions of फिट Committee. The Committee 
e however, decided that these points be sent to 

गा i - . all the members of पीट Cqmmitt¢e for the 
- u discussion in the subsequent meetings 

4, 6th November, 1986 Th‘e’ meeting was. adjourned for want of qu'o'rum.- ; 
1986 - - . 

- 5. Tth November, 1+ पाई mneeting’ wa's"adjo.'u'rned for want ‘of ‘guorum. 
1986 - ; . 

% . ~ b - 

! . ¢ [ . - 

न Proceedings . - 

A record of the proceedings एव the meetings of the Committee 
has been kept in the Haryang Vidhan Sabha Secretamiat 

: 3. (). The Committee consisting of five members of 'the 
Haryina Vidhan Sabha was nominated for the FEleventh Session 
of the BSixth- Vidhan ‘Sabha held in the month ‘of November, 1986 
by the Hon’ble SpeaKer under Rule ‘281(1) of the Rules of Pro- 

. ¥ cedure and Conduct of Business in' the Haryana Legislative Assembly 
and notified op 25th November, 1986 - . . 

(i) Ch. Ved Pal, Deputy Speaker, was nominated as the Ex- 
officio. Chairman of the Committee 

_* (i) The Committee held 2 sittings at_ Chandigarh and the 
names of -+the. Members and the nimber (वी meetings. attended by 

Islands in the first or Second week of November,” 

. interpal’ Working _Rules of the Committee on . 

. each one-of them are given below :— ले - - - - 

’ Sr.  Name of the Member® - No. of m“cetin‘g's 
.- No. = - attended - 

. {. Ch. Ved Pal, Deputy Speaker  . _. " Ex-officio,” 2. 
. " Chairman T 

# . . i i ही . Y e 

- ] - 
- - 

- ‘ 

. कि दिल - Fl 

o, 
B 

ज
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ही o 
—— e 

5 TSt Name of it _ Name of the Membér No. 0'_f.;‘Hmeet1"ng"s‘ 
No. ! . . attended - 
e e S 

. 2. Sh.Balvir Singh Grewal, M,L.A. . Member - Nl 
: *3. Sh. Om Parkash Mahajan, MLA. = ' Memberh' ) क्या 

लत ] 

**4. Sh:JagdishNebra, MLA. * . Membér - Nil 
5. 'Sh.Roshan Lal Arya, ML.A. -~ — त् _ Member 1 

LI 
का
 
क
ि
 

*Shri Om Parkash Mahajan, M.L.A. regisned from the फिलिपिफिदान * 
ship of the: Haryana Legislative Assembly on 3rd December, , 1986 
and ultimately ceased to be a member of the Committee with effect .- 
from the said date. . . लि दि = - - 

& S .o N 
\**Shn‘ Jagdish Nehra, M.L.A, on his appointment as Minister- 

' of "State resigned from the membership 0 thé _Co__mm_ittee.“"w.e.f.'\ 
* 6th December, 1986, - ) A ने 

Lo 

e 

i - w . 

_ Meefings held and Business transicted ~ © 5 - . ° 
‘The ‘details showing. 'theh_.- dates of the mect_ings-‘held,,;the nu"_mb_cr* 

:of ‘members present and. the busingss transacted ai each meeting’ 
*~ - are given below — - भ - e L 

नी, N 

e
 

- o S 

- न B न 1 M £ 

Sr. Dateof mesting Numberof :  Business transacted + . Noe. + »  members * . . . 
. + ० «४. - present -7 . T 
- l - e —_—_—_—_———— - बटन 

2 - T ‘3 | - ‘f 4 - - 
I_"“_——.*——_-_-"_-——-*—_—___‘—.I - =, R 

5 1. Sth.Janvary, 1 The meeting was -adjourned for want of quorum. 1987 oo o B 
4 ~ 

2. 14t7hJanuar'y, Nit Th'e_m_ecu‘ng*w.'as‘a:ajourn_ed' for want. of quorum. 
198 I 

- - 

थे ५ - - . ; . . = 3. 16th Febroary, .~ 2 हि) The Committee. discussed the .scope and fun- 
-~ 1987 न . ctions of the Committee and their enlargement, 

- "‘_, - - » - - "rh' o . A . e B न . ‘/_. 
- v (i) The Committee decided to undertake their study र 

: tour to the Unicn Territory of Andaman &. 
- ‘Nicobar. and the Eastern- States of Manipur, 

~Tripura 2od Mizotam. w“ 
- i - G m, ¢ . . * 

> , - Procecdings - . SE e 

॥ 
ला

ए 
i 

ही 

r 3 

A record of the proceedings हि the meetings of the Commitlte'e 
has been kepf ,in the Haryana Vidhan ‘Sabha “Secretariat. 

4. (i) The 'Committee consisting of five members, of  the. 
“Haryana Vidhan "Sabha was™nominated for the: Twelfth Session of; 

. the Sixth Vidhan Sabha held in the month of ‘Februiry 1987 by the - Hon'ble Speaker on 23rd February, 1987, ' : 
r 

=z 
a



_” F _ - नै - ५ 
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L ना 74 .. . 

== (i) ‘Ch: Ved Pal, Deputy Speaker-was nominated as’ the Ex- ‘ . 
officio Chairman of the Committee. . . 

(iii} The Committce held =2 meetings: at Chandigarh. The 
fiames of the Members of the Committee. and the number-of 
meetings. atfended by each one of them are given below: - . ) 

. T o * * o 4 

Sr.  Name of the Member - ] “. No. of meetings- 1"":‘ 
No. ., e *attended - - ५. 
_._‘_—_- -- * . ""'L_'___...—g—-—.—-—b—-—-—.——-d" . = - _..K - - - L __‘._- . A _.‘E 

_ - ~ . - v . 

1. Ch.Ved'Pal, Deputy Speaker - =, "+  Ex-officio -1 
] i ; e ‘Chairman . #: 

" 2. Sh. Balvir Singh Grewal, M.L.A Membér - | Nil . 
. . - ) ' 

3. Sh.Roshan Lal‘Arya, M.L/A7 * z ‘Member: 2. - 

4. Sh.LilaXrishan, M.LA.  Mémber . L 

5. Sh.Mohan Lal‘Pipple, M.LA.." ' " Member, A 
¢ - - - हनन = oo i i जि S . 

v - Mectings held and'business transacted fas L . 

“The details showing the dates of the meetings held, th¢ numbert . दा. रण 
एप members present and the'business transacted मा each meeting एटा 

given below : . - o @ LA " 

TS, Date of meeting, Number of . Busigess fransacted - - -- .  रई 
No N -+ Members . . - - 
— L - . Present .. कि व 1 £ = . 

"1. :6th March, 1987 ~ 4 ° The Committee: finalised the. tour programme ht 
. .. (0 ‘the -North-Eastera States of Manipur, Tripura = _-दा 

- : - I रउ -and Mizéram and Union Territory of Andaman & 
. Nicobar and decided to hold., meetings .at New - 

- Delhi,-on lstaed 981... April, 1987 . 

2 '26'111“'-Marchh',,' o Ty The -Committee considered the information. re- = दि 
- 1987 . . ceived from Assam & Mizoram Legislative Assembly - 

oo~ T - and the Secretary, Parliamentary  Affairs, Tripura 
+ «7. and further decided to postpone the tour. . ° ., 

- . "<, Proceedings - P o 
. . B - N 

- ~A record of the proceédings- of-the meetings of the Committee . - न 
~has been_ kept. in the Haryana_.Vidhan Sabha Secretariat v 

- 7w - 
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%~ _ . -°- ._ RULES COMMITTEE . - 
Y 

The Rules Committée- consisting of eight Members of the 
" Haryana Vidhan Sabha was nomindted by, the Speaker on the~lst: 
May, 1986 vide Notification No. HVS-LA-60/86/104, dated the 2nd 
May, 1986/ ~ } _ - 

The ~-Committee held threc meetings during. the péricd -under 
review., However; no business was transacted in the , विदा two 
meetings, for want of quorum. The. names of the Members and 
number एव meetings attended by eachr एंड. of them: are shown in 
the following Table .:— N S 

§r. , - Name__.of" the Member, Nimbier of meetings 
No.” ' . - * . T attended 

1. Sardar Tara Singh, Speaker . . - = Ex’-.OfliEio__" R Hd 
T « ) Chairman ~ . 

"2, Shri Shamsher Singh Surjewala, . Member | की पा 
« . . lrrigation and Power Minister | . b 

"व; Smt. Kartar Devi, State Minister; Haryan’a’w ‘Member — 

वर Dr. O Parkash, M.L'A. (Now.State _ * "Member ™ ~ ™" s 
_ Minister) > + ७ / ०”. :] - ) 

* 5,- Shri Lachhman Singh, वा, है. - Member = = I 

6, Shri OmParkash.(Ber), ML.A, -~ ~ Member . . — 

7.0 Ch.Kanwal'Singh, MLA. ... . Member 2 

.8 "Shri Ran Bilds Shatma, M.LA. Member ©. एन. 
*9, " Shri Om Parkash Mahajan, MiL:A:. <~  Special-: ~ - - जन" 

oy ., Invitee 

-Assembly Rules है - _ . - 

जि 

*Shri Om Parkash Mahajan, ML.L.A., was, nominated. as a. special 
invitee on.the:28th October, 1986 vide Notification -N&, HVS-LA- 
60/86/137, dated the;29th QOctober;-1986. : P 

" The Rules: Committee in.its meeting- held on the 20th August 
1986 discussed the scope.and functions of .the Cémmittee and: authorised 
the- Hon. Spéaker to .constitute a= Sub-Committee. to exarhine 
thordughly :the Rules of Procedure and . Conduct of Business: it 
the Haryana ‘Legislative Assembly and suggest amendments, modi- 
fications, additions etc., .therein wherever it considered] necessary 
Tt was, aléo decided that the .Sub-Committee so nommated’ would 
serutinise all the.rules de-novo and- consider. the. récommendations 
of the Commitfce .on pstitions made- in. its meeting held. on the 
30th August, 1984 and. othér specific ‘matters pertaining {o- the 
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The Hon'ble Speakér on ‘the 2nd September, 1986, constituted 
the, Sub-Committee of the Rules Committée counsisting of .the follo- 
wing vide- Notification HVS-LA-60/86/132, dated tHe 2nd 
September, 1986 ना, , 

-1. Smt. Kartar Devi, M.L.A. 4 कि Convener~ ' 
_.. (Now State Minister) - ः व नि 
2. Dr,Om Parkash, M.L:A, - g Mermber- .. 

" (Now State Minister) - ‘ /s 

3. Ch.Om Parkash (Beri) M.L’A. *-  -Member * 
4, Sh.Ram Bilas Sharima, MIL.A. " Member - 
5. Sh.Om Parkash Mahajan, M.L.A. . - Special 

. . - 7. Invitee .- 
P . " 

Meetings of Sub-Committee’ 

The Sub-Commiitfee held -only six meetings T 

The number of meetings attended by each Member is—shown 
in the following Table :— * . . 

न जन L 

_S_r. . Name of the__'Me"m___b__er ) . . N No. of meetings 
No. ¥ ) - v AR attended "~ 

] Smt. Kartar Devi, M.L.A. ~ -7 Convener - 6 - 
(Now State Minister) ’ 5 7 . e 

%) Dr. Om Parkash, M.L.A. . Member _  * 3-- - 
(Now State Minister) , _ . कि 

3. Ch.Om Parkash (Ber}), व... , ° Member - 

4, Sh.Ram Bilas Sharma, M,.L.A. ° . ‘Meinber. L 2 
*5. Sh.Om Parkash Mahajan, M.L.A. |, Special Invitee .— 

- 

. i - . A - 

- *Shri Om Parkash Mahajan, M.L.A., was nominated 'as spécial 
- invitee of the Sub-Committee of the Rules Committee on the 2ist - 
November, 1986 vide notification No. HVS-LA-60/86/142; dated 
the' 21st November, 1986. However, later जा. he. gesigned his 
seat in the Haryana Legislative Assembly vide Notification No 
HVS-LA-132/86/169, dated the अत December, 1986 

**Smt. Kartar Devi, M.L.A., (Now State Minister of "Haryana) है 
resigned from' the convenership of the Sub-‘Commlttee} of Rules 
Committee with effect from. 6th December, 1986 vide. notification 
No. HVS-LA-60/86{179, dated the 22nd ‘December, 1986, on being 
appeointed as State Minister of Haryana 

***Dr. Om Parkash, M.L.A., (Now State Ministér of Haryana) 
- resigned- from the Membership "of the Sub-Committee of. Rules- 
Committee with efiect from 9th December, 1986 vide -Notification 
No.. HVS-LA-60/86/178, dated the 1200. December, 1986 on being- 
appointed as State Minister of Haryana 
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* . 'The Sub-.Co_-m'rm_"ittce‘ .examined -only first 710 पट of sthe Rules < 
of Procdédure and “Conduct of Businéss. jn thé¢ Haryana Legislative 

* Assémbly ‘and suggested ‘certain amendments, modifications and 
-additions etc..therein.. e e , . 
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> - .- Proceedings £. वि e L, 
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- A ‘record of pr\noc"ecdm_'flg.s._--0__f the 'meetm‘ag’s __of'__t_h"e.__-RlI'le'S ‘Com- 
लि mittee/Sub-Committee has_been kept in the Haryana _Vldha_‘_n'- S__a_b_h_v_a-. 
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SELECT COMMITTEE ON THE INDIAN ELECTRICITY (HARYANA. . 
: .+ AMENDMENT) BILL, 1986 = N 

: o . .- ) Ve 
1... The Select Committee on the Indian Eletctricity, (Hatyana . 

Amendment) ‘Bill, 1986. consisting of*eleven Members was appointed 
by the. Haryana Vidhan Sabha ‘At its meeting held on 2nd Decem- + 
ber, 1986, with a-dirgction to s_—ubnu_'tzdl_'ts;repo_rt.,t(he_re_on. N - 

o 2 Shri Ved 'Pal; ‘Deputy-Spsiker was the Ex’offici5* Ghairiman 
of the Committec, vide rule 136 of the Rules of Procedure-and-- 

- Conduct of, Business in पद Haryana *Legislative.* Assembly, 

3.” Thé Committee held one sitting only duting the period under 
review. The names of the Members ‘of पीट, Committee and the 
Dumber .of meeting: attended by each of them ate given in the 

N 5 
| 

- P 

- "‘-Ex'-Ofiic"iog Chairman v_id'“e r.u‘le 136 of the Rules of Procedire - - 
dnd- ‘Conduct of Business in the Haryana Legislative Assembly, - 

. + . . 

**Ex-Officio” Member vide rule 132(3) of the Rules of Proce- 
dure and Conduct of Business in the Haryana Legislative Assembly, 

\. 3 - * d ही ग 
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tablé below — __\ ~ 
d | " s b 

—= पक लाए ~— e . —— —— 
Br, ‘Name of the Member- Number of meeting - 
Nos v T attendéd _ 

«  *1. Shri Ved Pal, Deputy Spzaker~ . * . . . 

*+7. Shri 5.5. Surjéwala, Irrigation anid Power . 1 " 
Minister.(Member in-charge of the Bill) L 5 o 

3., Rao Nihal Singh, MLA.  ° . - J . ->- g 
" 4. Shri Sahab Singh Saini; M.L.A. _ -1 
57 Shri Bhalle Ram, M.LA, . ° T 1 . Shri E , L 
6. ShriInder Singh Nain, M.L.A. - . [ - 

-, 7. Ch. Kanwal Singh, M.L:A. SR 1 
-)', y ¥ . . R _ 

. 8. Shri Dharani Bir Gauba, M.L.A, Sl 

9. ShriIshwar Singh, M.L.A, ~ L= 
10. Bahin Shanti Devi, M.LA.~~ . . व 

11. Shri Sagdish Nehra, M.L.A. (Now Minister) — 
12. Ch.Shakrulla Khao,M.LA. = — b 

सके [3. पड 2व५०६४६०. लाला व _
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. BILL EXAMINED - 
4. The committee examinéd the Indian Electricity (Haiyans © 

Amendment) Bill, 1986. » i . 
o R L] 

5, The ‘comnmiittee:held one meeting only on the -29th Decem: 
ber, 1986 to consider the. Indizn Blectricity (Haryana Amendment) .. Bill; 1986. Eight Members were present-and the Committee .drafted 
and finalised its Report on the.same day. g - 

P 
- . 

s v Report 

" 6. The Commuttee, ‘drafted’ and fin-fi"lalised_ its report. and autho- ., 
rised the-Chairman to sign and present the same onits behalf, - 
The Chairman signed the report on ‘the 19th Februacy, 1987, १ The' Chairman presented the Report to फिट House ca the 2376 February, 1987, as required under रिपॉ८ 1470) ofthe Rules. of Piocedure an 
Conduct of ‘Business in the Haryana Legislative Assembly. \ : 

{ 
> d Proceedings 

- A record ofthe proceedings of the -m-cetm‘g of th'e.-Co_r_mmittee has - been képt separatelyin the Haryana Vidhan Sabha Secretariat. 
- \_ = . - L4 - . —— एल थ 
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17739—H.V.8.~H.G.P,, Chd. .


